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CENTHAL AJMINISTRATIVE ToIBUMAL,ALLAHABAD BENCH,
0.A.No.4L of 1990, |
B.KoeSiNGh sceseessscssssssecenssvsssasdoplicant,
Versus
Union of India & 47 0thers «.......sq.d0sp0ndents,

Hont'ble iir,Justice U.C,Srivastava,V.C.
- Honthle liceA.B,Gorthi,A.il.

~

(By Honlble lir.A.B.Gorthi,A.ld.)

by means of this application, Shri B.K.Singh,
the spplicant, requests our intervention to determine
his seniocrity a2s a Senior Hydrogeologist vis=a-vis
some of the ressondents in a perticular manner he cl-i.rg
that it should h~ve bcen done, This will be evident
from the reliefs sought by him, vhich are reproduced
Lelovrs=

#(a) direct the authecrities to olace the

anplicant either at S1.6 of the 1984
vacancies or at the top cof 1985 vacancies

with his dete of »romotion being 4.3.1985

or to tezke Shoi Jagannethan~res.ondent no.S
A to 1984 vacancies -rd nlace Shri !i.C.Jindal

at Sl,No.l, the applicant at S1.Mo.2 end
Shri S,.{.oullu at Sl.:0,3 of the 1985
vacencies and to treet their oromotion

from 2,3,.985, 4,32,1985 =nd 11.3.1985
respectively , if necessary by quéshing

the orders contained in Annexure=Al to the
extent necesscxry, ond
(b) grant sich othor relief(s) as may be

deemed fit and ~romer in the circumstances

of the case by this Fon'ble Tribunal with

costs of the application,®
2, The essenti-=1l grievoncaz of tho anplicont,however,
is ageinst the COffice Crdes 0,85 of 1389 dated 7,2,2¢
which olrces him a2t Sl,MNo.3 of the batch of Officers
recomnanded for sromotion to the post of Senior
Hydrogeologist sgainst ths vacancles for the yaar 1720,
The genesis of the problem lies in the initial selsctinrr

2 oromotinn of the »:plic nt to the ~ost <f Juriler
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iiydrogeologist in 1974 egainst the vacancies existcd
in 1973. The e»nplicant. who wis working as Assistont
fydrogeologist , wes selected by U°SC as » direct
cacruit ~nd his merit sosition was at Sl,.Mce.5 out of
a total number of 84 candidates selacted, il viorked
as a Junior Hydrogeolegist irom 2.4,1974 i1l 3.3.178%
when ha was further promoted 2s a Senior Hyd:ogeoiogﬁs
After beving boen selected by the Departmentel
~romotion Committee(D,2.C.) held for the year 1984,
The seniority list that was »rep2red ?s on l.1.78
wES cirpul:ted tn 211 concerned vide Central Ground
ater porrd's letters dated 2,12,1983. The ~pplicent
h~d no grisvance egainst i, cot 2 aromotee candidate
V. ..3ikke chrllegned the spm2 before the tiigh Court
of Punjab ~nd '{~ryana thoough Civil Init Jetition
No 3302 of 1SC1. Tn £t writ ~etiticn, *he ma‘*n
issue ngitoted by Shri Sikka was thet in the motter
of his srzmetisn agrinst the v-cancies created
in the year 1373, the resyondents ignosed the

< qecruitment .ules s existed in 1972 »nd :nllcwed
the soid .wulrs as amended in 1974.'therecs the

I

aecruifment .ol2s »f 1572 ~rovided for 1ol ~osts
o1 Jinisr Hyd-ogeclsoists tc be filled by ~romotiin
f21ilino which by direct cecruitment, the amended .01
of 1974,ncvevet, restricted the quota of promoiens
+6 20, le»ving the vem~ining 83 ror direct recruit-
ment, The selection mcode to filleup *th: vacancies
existing in 1273 by r--lying *the amended atles of
1974 cesulted in clving extze ~dventrre 1o dirfect
recruits over the ~romnta2cs, S-aseaquently,the
High Crurt or Junjab ~nd Hooyana qurshed the seniorit
1iss of 970 ong di-mcted tha Centval Ground ‘cter
ko-cd +- _o-.2me ° r-esh seniority list, vide
jrsgnent deted L, .00, 7 the menin time,. the

&, apclicant end also tcur of his collereues were

v moted %o the asst ~T 3sqfar Hydooagelbiatets,
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hon the 2oplicant wes thus wosking in Tis nrumotud

-3 3-.!-

205t of Senior liyd..geolngist, tha ~es~.aderts
revised the 1978 seniority List ond rofixad the
seniority of the rzolicent at Sl, 0,5 of the Office s
who were deemed to have been rzcommended ~geinst the
vrcancies ror the yers 1385, Consrcquertly. the
auslicant's scrloulity hns come doevm by sever2) stoaors
brcouse » number of ocomotgos ceme-ugp to be conside-~c
as S nior to nhim, Th: azplictnt chollenges the
revised sonin.ity list on the gzoond thot it is
malaride and sroitrary and theo ravisw )°C which
refixed the seniority rcted kovnd its jrrisdiction
and no.er, o olso corntandad th-t his semvice

2s a Senior “vd.cgenlcgist £ om the date of his
sromotion {3,3.1585; ¢ 1ld nut rave been ignored

in fixing thz seniority in the grade of Senior

iydrogeologist,

3. The respondents have refuted the claim of
the asplicant by steting thet it was mis~-conceived
and untenable, They heve ~lso given a detailed
version us to how the senicrity of the applicant wes
originally fixed in the seniority list of 1978 and
how it come to be revisad and refixed, During 1973,

34 depertmental cendidotes were eligible for promotior

to the post of Junior ‘ydrogeologist and the remainin
75 posts were relecsed for direct recruitment throug
the U.SC. The UPSC hed rfter due selection nominateq
59 candigftes including the epplicant for appointm
ageinst’:JZta for direct recruits, As regerds 34

dep~rtmental czndidates, although they were eligi}
for promoiion +o *the post of Junior Hydrogeologis
~g2inst th2 v-cancies existing in 1973, they cou
nct be ~romoted ©ill 1975 -s their DFC could noj
ke converad, The uvecencics of 1973 were to be

tilled 3n ~coarg-nen oritr Liccruitment dules off



A3 ollas
| 1972 under which 1C0/ posts were to be filled up
n by promotion, failing which by direct recruitment.
However, applying the amended 1974 dules which
“ introduced & quota of 20,4 ror promotees and 8074 for
direct recruits, e large number of direct recruits,
including the applicant, were promoted in 1974, At
s , ﬁthe seme time, the cases of the prcmotees were not
I considered for the reason that D=C could not be
convened kbefore 1976, The DAC thrt wrs held in 1976
recommended 22 Officers including Shri V.ii,Sikka
(respondent No,5) for promotion as Junior Hydrogeologis
Some of the respondents , though recruited by DFC,1976
| only, were appointed #s Junior Hydrogeologist in 1974
ageinst the vacancies of 1973, As the applicant and
F some of the respondents were eppointed/promoted as
Junior iydrogeologist after the enforcement of Amendecd
Rules of 1974, the relative seniority of direct recrui®
and promotees was fixed according to the provisions
of the Amended Recruitment dules and the merit averded
! - ;az the UPSC ard 0FC, The seniority wes fixed following
;rota~=system of one promotee and {rom direct recruits.
p Accordingly, the seniority list wes prepared on 1,1.78
wherein the neame of the applicant was shown a2t Sl,No.5,
| The said seniority list was challenged by Shri V.i,
Sikka. respondent No.b successfully before the High
“ Court of Punjab and Heryana, as clra~dy steted., As
the High Court queshed the seniority list ~nd directed
the respondents to preprre a fresh seniority list,
the respondents applied 1972 Rules in fixing the
seniority of promotees who become eligible for

“ promotion against the vacancies of 1372..73 as senior
to the direct recruits. This was done in 1987. Howcver,

in the mean time, the epplicant along with rour o*har
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candidates were select2d for promotion to the post of
Senior Hydro-g2ologist ~gainst the vacancies of 130384,
This was done on the vesis of their original seniority
as contained in 1978 #eniority list as the srma remainsac
operative till it was quashed by the High Court of
funjab and Haryana in 1985.7Zth thz revision of the

seniority list and as stated above. the seniority

) { fof the applicent came down considersbly,
4., Ulith 2 view to give immediste relief to Shri Vv,
l.Sikka~ respondent no.6 ~nd others. 29 Officers were
l promoted as Senior Hydrogeo%ggistson adhoc basis
} pending 0°2C and filling up /the posts on regqular basis
. vide Office (Qxdsr No,1109 of 1987 dated 7.7.87. In
i order to regularise the ~dhoc promotion ~s well as
: promotion made on the recommendations of earlier D°C
% held in 1984 { which selected the applicant for
E promotion of Senior liydrogeologist), the review
E. DfC was held which vwith 2 view to im>lement the
L’ judicial verdict, recommended the Officsrss for

promotion in order of merit #s unders.

i) Against 1982vacancies 15 Officecs

ii) Against 1984vacancies 22 Officers

- iii ) Agninst 1936vacancies 1) Officers,
5. The applicent wes recommended by review DPFC

ageinst veecancies of 1986 end he stands =2t Sl,itlo.6

in order of merit of the candidates. This is epparent
from the Office Order No,96 of 198¢ doted 3.2,89
(Annexure~Al ¢o the »pplicetion which is the impugnad

order )

6. The epplicant through his rejoinder ~ifidavit
has reiterated his grievance thot he h-ving been
selected for oromotion oy the J-C 1673 -nd “eving
been promoted ~ccordingly, the neriocd of his workino

en. the nocmeted post could not hrve been igrored by
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the respondents in the metter of fixing his seniority.
He also chrllenged the competancy of DC to recommend

the candid-tes ~g~inst the vocencies of different yan.cs

and to refix their order of merit,
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~iving the di--g*™

por}

of »romotees their due ~romoiiin ond
r@cruits,inbluding the ~zzllcont, an extra ~dveontrno
: of out of tu.n promoticn, This zberr2tien had to b-
: corrected as per juodoment of the {'Z+h Court of

~nd Heryane which wes sought to be done by the revie
: 250, éxcept for the fact thet the review DFGs

¥~

ceccmmendations nullifiad th- Eoneiit of the eerly
promotion of the applicent, he -5 nc” been able to

showt if the ‘eview U.-C vioclated ~ny snecific nrovisica-
of lew and if so, how, Cn behali of the respcndents

no,l to 3, it wrs clerified that the review 07C evolved
' its oon srocedure »nd eccordincly it was on its

recommendetion the+= office-Lrder 0,96 of 1989 dated
“ 3.2.3¢ (impugned orde: j s issuved,

RO Iin the -osull, we find that the 2pplication
“ is without merit ond it is hereby dismissed, There
! shall beghovrever, no order as to cost,
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IN THE CENIRAL ADMINISTRATIVE TRIBUN~L,
ALLAHABAD BENCH, ALLAHABAD.-

O.hs NO. |
T.ANO. . ) 199

DATE OF DECISION _

e K, soagh, ! _ . PEJITIONER
"
i .
L A ;g_,‘a;_““ ""* 8"_@ o ) AdVOCa'te fOI‘ the P(\Jf v;'»i' ”"Q"_‘(S)
Versus
T V“:‘V.,‘ AT ‘_3 i ;w_l s RESDONDENT
N . .y ¥ f i1 1 ; L
i ,‘___,,,,‘:{,.*4%'\4?'};{2;_;(_;};}& s AdVOCG'L’?: fen 1he R@S}", Ea R s)
<
CORAM :

f «,.-4;‘_..»._.‘ y om
The Hon ble Mr. IR PR u‘v‘sf?w'?,\’éistavg’\/-b:

The Hon'ble Mr, ., -2 '« Gy g

l. Whether Reporters cf local papers may po 2] lowed -
to see the judgm:nt ? b
4
2. To be referred to the Reporter or not ?
3, Whether their Lordshlps wish to see the feiv copy ,,/”’/
of the Judgment ?

4, Whether to be circutated to all other Zenchas 2

ST , .
GHANSHY W . J(V\,‘/’%Ld/ﬂ

Ve
4
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EEFCRE THE CENTRAL ADMTHNISTRATIVE TRITUNAL
= (CIRWIT PENCH) LUCKNCH
M- P Ne. 2yq
0.A, Vo, 41 of 1990 (1)
' e
Y 7 s G
L£L. 296 i
3.K. Singh .e APFLICANT
- Vs
A
: Union of India & others ., RESPOND ' TS

APFLICATION FOR INTERIM RELIEF

The apnlicant alovenamed most resrectfully

submits as under:- -

1) That the aboveroted application was filed in 1990
g oue efdie Rules
and written statemenﬁland rewolnder affldavits
have already teen exchanged. Hence, the case is

ripe for final hearing.

2\ ,Rrat in the meantime, the officers of the orrosite
W
parties are sending many juniors to the ‘aprlicant

1 }k for training arroad icnorinc the claim of the
/%4 N aprrlicant.

That the Central Ground'® : ter T oard, ‘inistry of
‘ater Fesources have circulated guidelines for
selaction of officers for trainlnc abroad which
\ amon¢ others
lays down/the follow:mg cuidelines:-

(2) The Officer for general course/traininc

should not re more than 45 years of age

on the date of commencerment of training:

!. (t) In case of advanced/srecialised training
UV

i J rorrarme, the rominated officer should not



4)

5)

)

e
e

o 2 -

e more than 50 years of ace;

() The officer should not have undergone training

akroad for one month or more within the last 10 years;

(d) =fforts should Te made to ncminate senior officers who
have yet not undergone training and who are likely to

recome over age over the next 3 years, if not deputed.

A true copy of Circular dt nil is annexed as Annexure-~S1l

to this arplication.

That under the above quidelines, recently 21 officers(kelow
45 years as on 1,1.90) have keen sent arroad for training.
The perusal of list vis a vis seniority list -of officers
from Scientist-D to Scientist-B indicate that two criteria

have teen arrlied as given telow:-

(8} The officer should te less than 45 years on 1.1.90;

(Y The seniority of the officer in the category from

fcientist-D to Sciéntist-B taken together.

That the Chief Hydroceologist & Memrer and the Selection
Committee have again finalised a list of atout 22 officers
for derutin¢ them for'training with United States Geological
Survey in U.S.A. In this case the age limit bas Yeen kept

as 50 years., As far as the arrlicant understands, the last
named officer is Shri G,V,K.Rao who is at serial Numker 44
of Seniority 1ist of Jr. Hydroceologist(Sciertist-B); whereas
the applicant is at S1.V0.37 of the same list., Howéver,

fri G,V.K.%ao - orrosite rarty Y¥o.l17 is Yeinc treatea senior
to the aprlicant on the tasis of imruoned order dated 3.2.€9

contained in Anrexure-Al to original ary lication.
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6) That in the past also, the arplicant had keen

denied traininc atroad when his rame was recomended
by U.K. Expert (Team Leader) for training in U.X, He
Wwas also denied the opportunity to join Indian
Institute of Technology, Bombay as Project Scientist
in the scale of ®. 1100-1600/- in the year 1978 on the
the plea that he is working in a time tound project:
whereas on the other hand figzmthe same project €ive
officers were released to take up foreign jor in the

country ke Alceria.

7Y That the arplicant is ‘ein¢ again denied the chance of
training arroad on the tasis of the imtugned seniority

which has teen challenced bhefore this Hon'tle Trikunal.

g8} That it will Te in the fitness of things if the
Derartment is directed to consider the candidature of
the applicant on the basis of his earlier seniority

sO that no injustice is done to him.

9) That in case he is denied this oprorturity of training
abroad, he will e atove 50 years when the case will
Ye finally decided and he will re outside the zone

of consideration.

WHEREFORE, it is humkly prayed that this Hon'tle
Trirunal te pleased to direct the orposite parties 1 to 3
to consider the arrlicant tefore Sri C.V.%.Rao fcr training
in U.7.., i.e. with U.S. Geoloqical Survey with the Tresent
ratch. iny other order or direction arrroryriate in the
circumstances of the case and deemed just and I roper may

also kirdly be rassed.

(B. K. SINGH)
APFL ICANT



VERIF ICATION

I, F'.X. Sinch, aced alout 48 years, son of Late
Sri P.R. Sinch, resident of C-291, Niralanagar, Lucknow,

dc herery verify that the contents of raracrajhs 1 to 9

4 above are true to my personal knowledce. No rart of it
is false and nbthinc material has keen concealed, so help
me Cod.
Sicned and verified this the day of Fetruary,
199 at Lucknrow,
. ~ S = .-‘,»-' ( . ,\
AN e
(P.K.Sinch)
Applicant

I identify the deronent F.X,Sinch on
the rasis of rerusal of records produced trefore
me who has also sicned in my 1 resence.

(F.K.Srivastava)
hdvocate
Counsel for the Aprlicant
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ub: addelines for solection of officers of Central
cround Laoter Yar e for tiwining zlrond,

The Folicy folloved ior pelecting oflicars of the Ceantral
Greungd ater Rozrd for ¢raind oy nrogrearsier abrearn has been expimnined
by the nozmittee of Centrzl firound ‘ater orrd on Training !atters,
Congegouently, the folloving quidelings for selscting officers of
" CG.B for training prosvataies ahroad ars 1lale down with immediate

efferct:

1, “omicated officere chould have cecrniztod 5 years of service
on the date of tha cow ancesent of ¢+ inmlnm,

2, The romirmated officers for gen®rrl couvies/tr-ining proszrammes
should not be wovre then 45 yeavs of za2 on the date of the
coatencenent of the."i:ra:{ninn;, In ap g3 of rdvenced/s ecialised
traininy programias, the noaineicd of fleers should not be sore
then 80 veare of aon on the é€xte of tha rowroncemnent of the
training, In srecial emses, retru-tica of thz roe 1imlt may be
granted provlidend o syocizl Justiliceticn erd sts and the same is
recorded Ln the sroceedlazgof the ezl 2ction by the Nomrdttee,

3. The momlroatog ofvierrs should oot hrve undergene ¢ treimng

obroad for onm moath nr wore vithin the Iast 10 y2are, MHowassor,

of {lcers who hrve zttunded coursze zbroad on study lazve o
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2ny othar leave can be nominated, If suitalle officors vhan “rve
rat pttended 2 trrining abroad for one month or more wii*ia the lagt
10 vears rre rot nvallable, the officers who have attended 2 treining

cciurse earlier may be considered, !'ovever, cven in sueh trzes, there
] ]

should b2 a mpp of at lexst 5 years betveen tvo congecutive grelle of

Joreinn training,

£, ffortg chould be m~d=2 to ncalmrte eamlor officare vho bove .ot yet
ungsroone trainmine and wvho are likely to beccne over-:s =¢ over the next
3 yearg, 1f not dsputed,

8, "‘crimated officers should he miitable znd ddrectly roncsrned with the

eabjzct of the tr-ining and alen ilkely to work on the spuie cubjeet
veturaing
rfter Smwdmdmme fvom training for 2 period of 2t 12ast tvo yerve,

8, Yormimation of the officers from field units should be esnccuaraoad,

7, waiinnted officere should be clzar frcr discinlinpgry nroesadi nwe and

vi=ilance angle,

8 ‘nere shoulcr b2 pdeounte rcorerentation of fcheduled Cr=toen and Tribes
offiners and also women officere wile cwmimzting olTlcery for treloinn
rbrord,

S e 8,2, C, W ahe
Cidef rydrogslogiey ! Uraboy

Tasted to:
Al) Heads nf offices in tha CG.3, Theyv pre re-uestsd to bring
th2 contents of thie Sircular to the rotlce of pll nffipgerr worivins in

tely ressective officos,
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IN THE CiNiR.L ~OMINISIR.TIVZ DTRU-UNAL Lo
(LUCAQIOw BEnCH) , LUCKNOW ] o

Application under gection 19 of the administrative
Tribunal Act, 1985,

S

0.A. No. of 1%90(L)
B. K. SINGH s e s o0 ;‘&pplicant
Vs.
Union of India & Others .+e... Responlents
I NDEX
Sl. Descripticn of documzsnts relied upon Fage No.
NOs @ o e e e e i e mmm—m = = = = = = = —
Compilation No. 1
1. Application 1 - 14
2. Impugned Orders:
Ann. a-1 : Office Crder No. 96 of 1989, 15 - 17
dated 3.2.1989.
3. Vakalatnama 18
Compilation No.2
4. Ann. A-2 to A-8 as per details given in 20 - 51
paragraph 12 as alsoO at page 19.
5. Bank Draft/ Postai Order as per details
given in paragraph 11
Dated _ _ _ _ _ __ _ , 1990 : COdM 9‘"“",__,_3‘:—— o>
LUCKNCW ( B.K. SINGH )
APPL ICANT
THROUGH 3 e, o\ M
For use in TIribunal's Office “ ,
> (P +KeSRIVASIAVA )
Date of filing Advocate
Counsel for the applicant
or
Date of receipt by post
Registration No.
Signature
for Reglstrar.
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e
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7 l..‘ &..\
e A e
/ \'9 N e ,)Lb.
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IN THE HON'BLE CENIRal ADMIAISTRATIVE SRISUAAL .‘

(LJCKNOW BzNCH), LUCKIOW.

Application under Section 19 of the
Administrative Tribunals Act, 1985.

—

Q.a. No. \"\ of 192G (L)

B.K. SINGH, aged about 47 years, son o: Liate 8hri .. Sincgh,
Scientist'C'( Senior Hyiro.eologist), Central Ground
water Board, Northern R:gion, B-43, Mahanagar gxtznsion,
Lucknow-226006, presently residing at C-291, iiiralanagar,
Lucknow-226 020. :

eeess.aApplicant

Vse.

1. Union of Inuia, through Secpstary to the Gov rnient of
India, Ministry of water iesources, Shrem Shakti Bhswan,
New Delhi.

2. The Chairman, Central Ground Water Board, Miniscry of
water Resourcas, Krishi Bhawan, New LQelhi-110 001.

3. The Chief Hydrologist & Member, Central Greund sater
Board, Jamnagar House, Mansingh Road, New relhi-110 201.

4. shri £.R. Zubramanian;

5. shri V. Jagannathan/

6.7 Shri V.M. Sikka:’

7. Shri A.K. disrazr

8. Shri O0.P. Pal:

9, Shri N, Malaviya;

10. Shri K.K. Jatti:

11, Shri P. Laxminarayan;

124 shri M.B. Raju,

13. Shri S.C. Tiwari

14. Shri &. Ravindranath;

15+« Shri Mala Veerannaj;

16. Shri S.N. Julloo:

17. Shri G.v.K. Rao;

18. Shri a.R. Bakshi;

19. or. T.G. Ferogu Iin;

20. Shri iteci. Dukax;

21. OFe e oe.e warasimha Raos

22, Shri G.s. Reddy:

23, shri ®.L. Guotar

24, Shri o, Shivarne;

«eed2/=



25.
26.
27.
28.
29.
30.
31.
32.
33,
34.
35.
36G.
37.
33.
39.
40.
41.

.
3]
b

shri D. Anjanesyulu’
Shri 8. Chaklalars
Shri N.S. Jethra:
shri a.0. Josephi’
shri R. Mehshram;
shri sS.P. Bagade:’
shri s.C. Dhiman;
shri K. Keerthiseelan:;
Sshri R. Chakrapany;
shri P. nNatarajan:
Shri M.R.C.S5. Reddy’
Shri S.N. Sar;

Sshri s.J. Prasa.;
shri ch. R.K. Reuady’
shri s.R.J. Rao7’
Shri O0.P. Dalal:
Shri m.C. Jindal.

(Persons at Sl. Hog. 4 to 41 above are all Scientist'C’
(senior Hydro,éologists) and posced at diiferent places

C/o. The Chief Hydrogeclogist and Membar, Central

Ground iiater Board, Jamagar .:ouse, Mansingh Road ,

¥ i ..‘1 ) - . [P
New Delhi-110 011 t v . RUSCON JENTS

APPLLCA LO TNDER SECLICN 19 OF [HE

DELAILS OfF APPLICALTON

Particulars of the orders acainst which the application
is made -

Nffice ord r No. 96 cf 1939 issued by the
Senior Administrative Offic=r, Central “round water
Board, ~N.d.IV, rari sbad, under letter nNo. 10-6/84-CH
(zstt), dated 3.2.1989, conveying the apcroval of the
Competent authority to the prowotion of Junior Hydro-
geologists to the post of Senior Hydregeologist by
which -

the aprclicant has bzen vluced against the

vacaney for the year 1386 and avoroved for his r°gular
srrorvotion from 10.5.1906 as a r‘au;t cf revlew 0f w.z.Ce.
he d in 1983 ancd 1984 as a.ainst the ap:licants earlier
rrowoticn from 4.3.1985 as & result of having besn
sel-cted asainst 1984 vacaacles by the earlier D.-.C.
fr~ 1984 .17 thorsby bBeing nlzaced balow raspondents
7o ¢ +2 40 [ respondents ~0s. 4 to 35 ajainst the
vecanrice for 1985 and r.c onients aCcs$.36 to 40 agalnst
oo - omiss for 19360 ail creoitiac cthe earlier oeriod

<~ .~ ne ad baen Rl ing the post on ragular basis

—— T 4

\ ' cese3/—-
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A true copy of the order is attached a$
Annexure_ A- 2.

Jurisdictién of the Tribunal
The apolicant dzclares thot the stbject matter of

the orders against which he wants radressal is with-

-in the jurisdicticn of the Tribunal.

Limitation
The applicant furthsr decl.res tnat the apnlication
is within the limicatiom pericd nrescrinses und:r

Section 21 of the Administrative Jlricunals Act, 1985.

Facts of the Case

——

4,1 That having besn selected by the Union
Public Service lonnaission, New Selhi and
placed at Sl.No. 5 of the merit list out
of 84 candidates selectzd, the agglicant
joined as Junior Hydrogeologist in the

Central Ground wWater Roard on 2.4.1974.

4.2 That in the seniority list of Junior
Hydrogeologists concaining the names of
161 persons as on 1.1.1978, raleased vide
letter wo. 14-5/80-CH(Zstt)/5765 datad
2.12.1980, the ap:licant was placed at
sl. No. 90. '

4.3 That as a result of recomiendstions of the
Departmental Pronotion Coinnittee held for
5 vacancies of 1984, the applicant was pro-
motad to the nost of Senior Hyurcgeologist
vide Offica- o:ié No. 321 of 1985 issued
under letter wo. 10-6/84-CH(:stt) dated
27.2.1985 and the applicsnt assumsd the
charge uf Senior Hy.'rogeologist on 4.3.1985
and since then he has bcen working on that
sost without any complaint tc the best of
his ability and to the entire satisfaction of
his superiors.

A true copv of the order is attached

as Anngxure: a-2.
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4.4
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That a perusal of cthe aforesaid order would
show that it containzd the names o: only 4
officars, the last namne pe ng of the appli-
cant. Subsecuzntly, Shri s.n. DSullu,
respondent No. 16 was alsc premoted as A
result of the same D.P.C. and he assumed the

charge on 11.3.1985 as Senior nydiro .eoloist.

That, thus, tie five officers who were
promoted as a result of D.F.0. against the
1984 vacancies togesther with thzir numosr
in the seniority list as on 1.1.1978 and

ralaased on 2.12.1980 were :i-

1) sShri D.P. iMathuria =~ Sl. 85
5) shri V. Jagannathan - Sl. 86
3) Shri &.C. Jindal - S51.88
4) shri 3 B.X. Sin?h
(Arnlicant) - Sk. 90
5) shri S.n. oullu - 31. %91

That the vacancies peing five the J.¥ .C.

for 1984 considered the case of 15 officers.
The officers who were -ligicle for seing
considered were ocersons at s1l.Nes. 68, 75, °
78, 81 and &4 to S5 of the sajd seniority
list, the cersons at Seriails 69 to 74, 76,
80, 82 aad 83 heving alrzsady been prowoted
earliar and -ersons at Sl. nOs. 77 ans 79

having left the departiuent.

4.7 Thet the apolicant wes thus, adjudgad to be of

suoperior merit by the 2.7.C. ~f 1284 than his

senipors named below =

1) Shri S.7. Sar - 31. 68
2) Shri .M. Vedacuri - S1.75
3) Shri K. Srinivasan -~ S1.79
4} Shri P.R. Supramenian- ol. &1
5) shri s.J. Prasad - sl. 84
6) shri(or.) zatesh

Kumar -~ 81. 87
7) Shri G.D. Dalal - sl. 89



Annex.4& 3
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That the following mersons who were junior
to the applicant and who were also considered
by the D.Ps+Cs were not found of Sug=z2rior

merit ‘as acainst the applicant --

1)} Shri 0.P. Pal - S1.93
2) Shri K.K. Jatti - S1. 9
3) Shri Veerana iala - 51.95

That the seniority list of Junior Hydrogeo-
logist released on 2.12.1930 and rzferred to
in paragraph (4.2) above was quashex by the
Hon'ble High Court of Punjab and Haryana in
writ Petition No. 3392 of 1981 in re V.M.Sikka
V/s. Union of India and others by the judge-
ment and order dated 1.8.198% :nd it directed
the department to prepare a fresh seniority
1ist within six months on the basis of old
rules published on 15.2.1972.

Accordingly a fresh seniority list of Junior
Hydrogeologists was released by the department
as on 1.4.1985 containing 114 names vide
letter No. 14-13/80-CH(sstt) dated 14,7.1987.

That earlier vide Notification No. GSR 434
dated 18.5.1987,new rules viz. Central Ground
Water Board (Scientist Group 'A' Posts)
Recruitment Rules,1987 were promulgated
changing the design.tions of Junior Hydrogeo-
logist, Senior Hydrogeclogist and Director

to Scientist 'BY, 'C' and 'D' respectively
which were toO apply to new recruitment and

promotions etc.

That according to Office Order No. 818 of
1988 issued under lecter No. 10-6/84-CH (£stt)
dated 29.6.19838,a true copy of which is
attached as Annexure -~ A 3, as a result of
change in the Seniority list of Junior

Hydrogeoloyists, tie o.F.Cs. held in 1983

ard 1984 for 15 &nd 5 vacancies respectively

"z been reviewed.

e 0o e 6/"

-
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Annex. A-4
f

) 4,16

Annex. A-5

4,17
Annex, & 3
Annexs s = 1

o
: 6 <
That although the letter spoke of review of
DPCs held in 1983 and 1984, it contained the
names of 13 officers for 1382, 5 officers for
1984, 31 officers for 1985 ang 11 offic.rs for
1986 whose apoointuent had been as>roved by
the President in an officiating canracity from

the date of issue of the letter.

That in the &oresald order, the name oi the
apolicant who had besen selected by the #PC

in the year 1984 ana promoted from 4.34153
was shown at Sl.Xo. 6 acainst the 1986
vacancies, 1.2/ below 31 sersons of 1585 and
5 persons of 1286. Cut of these 32 Harsons, &
Sarvasri P.R. Subrasanian, S.d. Sary S.J.
Prasad and G.P. »Dalal were considered for
promotion in the year 1984 but supsrseded as
they ware found unsuitable. Likewise cone
Shri 8.N. oulloo who was placed balow the
applicant in che selec-ion of 1534 has now

been placed above in the impugnad orders.

That the applicant suobmitted his represenca-
tion a ainst tne aforesalid crders on 27.7.1988
and a trae copy of it is attached as

nnexure. A 4.

That the aforesaid representaticn of the
asplicant was rejected side lecter wo. 35-138/
73-GW daced 29.11.1938 and a true cOpy of it
is attached as Annsxure - A 5. it was stated
that the various noints raised.by the
applicant had bzen axamin=d and his promotion
had been made on tne recomiendations of the
2eview D.P.C. in accordance with the instruc-

tions/ rules available on the subject.

Thzt the apnlicant wes contamplating to
challence the aforszszid crders sefore tne
gon'ble friounal but before he could O SO,
the Office Ordaar concaln:z=d in Annexure- A 3
Gatad 25.6.1983 was superseded by Oifice
Order no. 96 0Z 1909 issuzd under lestter

No. 10-€,64-CH(sste) dated 3.2.1989, a true
ol

oy oi :hich is attacihed as annexure - & 1

causing further pr:judice to the applicant.

s 0.-.7

he



4.18

Ann. A-6 & A-7

4,20

PANN . -4, A-6 & A-T

v

<

That the applicant submitted his r:rrasanta-

: 7

s

tion acainst the aforesaid orders tn 13.2.89
to the Chairman, Central Ground w»ater Board,

‘New Delhi a.d then on 16.5.1989, to the

Secretary to the Government of In‘ia in the
Ministry of water resources and true cories
of the same are attached as Annexure . A-6

and A"‘7 ©
That the apnlicant has not received any recly
to the aforesald representstions althou.h

more then 6 moanths have since elwosed.

That in order 0 save the presant ap:lication

" from becoming lengthier, the apolicant

adopts the submissions made by him in his
reprasentations contained in Annexure- A-4,
A-6 and a-7, referrod to akove as sleadings
in the presant application and reguests a
perusal thereof by this Hon'ble Tri:unal.
In annexures -~ A 4 and A-7 the apﬁlicant
has also given a breif resume of his work
as Junior Hydrogeologist prior to his
promotion as Senior Hydrogeologist, with
effect from 4.3.1985. In adiicion, he has
also shown his ocosicion in the revis=d
Seniority list vis a vis the position waich
he had in the old list. In the revisad
seniority list, nams of one Shri E. Xavindra
Nath ras been nlaced =t Sl.sfo. 38; whersas
his name was not even included in cthe old
seniority list as Shri .. Ravindranath was
prarmoted as Junior sydrogeolo:ist on on
2.2.19897, I'he &p.licant joined the post

of Junior Hy rogeologist on 2.4.1974.

fhat the final piccure which eaergss from
the Office Ordsr No. 96 dated 3.2.1939
(aimaxure- A 1) is that the rsvised DPC has
reco.saenied -nly 2 oersons a.ainst the 1934
vacancies from awmongst cne 5 22rsons reco-

sitended by the PC, as shown below «-—

e B/
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As recommended by DPC as recomrended by zeview JPC

1) sh. D.P. Mathuria 1) sh. M. Sankaran
2) sh. V. Jagennathan 2) She S.A.H: Jaffery

3) Sh. M.Ce Jindal 3) sh. S.K, Doshi

4) Sh. B.K. Slngh 4) Sh. D.P. Mathuria
licant)

5)Sh-SJ“mﬁ 5) She M.Ce Jindal

4,22 That according to the Rev;ew DPC, therefore, Shs M.C.’
Jindal was more meritorious than Sh. V. Jagannathan.

4,23 That the Review .PC has rlaced Shri V. Jagannathan at
Sl.No. 2 of the 1985 vacancies) the first place having
been given by it to Shri P.R. Subramanian, who though
senior to Shri Jagannathan was not even recomnended for
promotion by the DPC. It may be recalled that while
Shri Subramanian was at S1.No.81 of the Seniority list,
shri Jagannathan was at 51.86.

$ 4.24 That in so far as the gpplicant is concerned, thg . DPC
had placed him at S1.No.4, and Shri Dullu at Sl.No.5,
the Review DPC has placed the applicant at Sl. No.6 of
the 1986 vacancizs isee, below 32 persons of 1985 and
5 pe;sons of 1986 and shri Dullu at Sl.No. 13 of the

1985 vacancies.

4.25 That Sarvasri S.N.Sar, Respondent No.36, S.J. Prasad,
Respondent No.37, P.eR. Subramaniam, Respondent No.4
f and G.P. Dalal, respondent No,40, who were senior to the
applicant in the old 1ist as also in the new list had |
buen considered alongwith the applicant by the IPC but
the DPC found the applicant more meritorious than the
aforesaid persons who were superseded in 1984 selactions.

4,26 The Review DPC has, however, found all  of them more
meritorious than the applicant. In fact, the Review
DPC has regarded Shri P.R. Subramanian even more
maritorious than Shri Jagannathan and placed him at the
top of 1985 vacancies.

;’Thg | cenee
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4.28
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That Sarvasri O.P. Pal, Respondant N0« 8y

K.K. Jati (fespondent H0.10) end viala Véesrana
(Respondent No.15) and S.N. Dullul.gsoonient
No. 16) were all junior to the as:licant

and within tne gone of consideraticn ftefore
the DPC of 1984. +hile Shri S.ie Qailn

was olaced below tihe acplicant, thez remainicg
threze were not found better zrman the appli-
cant by the DP.. ROwever, tiie Review PC

has olaced taem resnectively at Si.fos. 5,7,

12 and 13 of the 1985 vacancies.

The circumstcances in which Review DEC could
se convaned and tae >OwWer of Review DPC are
contain=d in JP & &= O ffice Memorandum KO.
59011,30/80~Estt (D), dated 26.3.1280, as
given in Swamy's comglete rtanual an Zstapli-
shment and Administration and a true Copy

of it is attached as annexure- A-8.

That according to the said orders, the
Review OPC cannot in any case € into the
merits of thz assesswent male by the D.P.C.
It can also nothchange the graling of an

officer euarlicr consideresd.

That in the above view of -he matter, che

reconmendations of the Review 2PC and the

acceptance thersof by the competent authority
were contras to the above orders. They were
arpitrary and malafide. They were discrimi-
natory and against the principles of natural
justice and without jurisdiction and also

without application of mind.

Accordingly, neicher the ap:licant could be
slaced against the 1986 vacancizs nor could
the ceriod of his promotion from 4.3.1985 to
10.5,19.53 be ctreated as ad~-hoc as has bcen

dona by tae impugned orders.

o..o'.oolof—
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That in the circumstances of the case, the only
course in accordance with principles of fair play

was to place the applicant at Sl.No. No.6

below Shri M.Ce Jindal in 1984 or at the top in

1985 or at best to accommodate the first 2 persons of
the 1984 DPC against the 1984 vacancies and the '
remaining 3 in order of their merit at the top of
1985 vacancies. In that case, Sarvasri D.P. Mathuria
and Jagannathan would have b.:n placed agzinst 1984
vacancies and the first 3 places of 1985 vacancies
would have gone to Shri M.C. Jindal, the applicant
and Sri S.N. Dullu, with their dates of appointment
as 24341985, 4,3.1985 and 11.3.1985 respectively.

That in accordance with Recruitment Rules oOf

1987 of Scientist'D’ Scheduie, the agplicant would be
eligible for consideration of his case for promotion
to Scientist'D' since he would be completing five
years regular service on 4.3.1990 as Seientist'C’,
having been promoted and joined on 4.3.1985, Howsver,
on account of impugned uncalled for, arbitrary order
dated 3.2.1989(Annexure- A 1), the applicant's

case would not be considered for further promotion
on the post of Scientist'D' resulting in further

prejudice.

That it may be stated that in accordance with

Clause (a) of Sub-ruls (3) of Rule 6 of 1987 Rules,
30% of the total number of the posts in the grade

of Scientist 'BY,'C' and 'D', shall be. available for -
promotion to Scientist'D'.

That accordingly unlcess the respondent authorities
are directed to consider the applicant's case for
promotion to Scientist'D' post, after his completion
of 5 years service on 4.3.1990, the applicant shall
be seriously prejudicad and discriminated vis-a-vis

his juniors.

That the applicant was not given any opportunity

of defence before the impugned orders were passed
ffocting his seniority and nature of promotion as

well as his place in the merit list prepared in

1984 gglection.

eessll/—



5) @rounds for rglief with legal provisions

5.1 Because the arders ar: arbitrary, malafide,
discriminatory, against the princioles oi fair
nlay, natural justice, without a> lization of

mind and without jurisdiction.

5.2 Because the orders ars contras to the orders
contained in Annexure-A & and viclative of
Article 16 of the Constitution of In ia.

5.3 Secause new situtations call for nesw solutions
and the authorities failed to rises to the

occaslion.

5.4 Because the Review DPC has re-assessad the
me.rits which it could not Jo even undesr orders
of the Hon'ble High Court of Punjab & Haryana.

5.5 Because in socalled reassessing the merits,
the Review DPC has gquestioned the correctogss

of the assessm-nt made by the IPC of 1984.

5.¢ Because it is against public noldcy and not
conducive to efficisncy to act in the¢ manner

as the review DPC did.

5.7 Because mo ajsnortunity was gjiven to the
ap slicant before thz impugned ordars were

passed against the applicant.

5.8 Because the applicant would be completing 5
yzars regular service as Scientist'C' on
4.3.199C having been :romotad on 4.3.1985 and
accordingly is entitled for consideration his
case for promotion to Scientist'D' post in

accordance with 1987 Rules.

5.3 secauge the applicant cannot be denied his
a’vsic..aent in the service an account of the
iiougned uncalled for arbitrary and discrimi-
ratory order dated 3.2.1989,

vesoeetl/—
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6) Details of the remedics exbausted

» As shown above, while his represencation a.ainst
the earlier ordzr stood rzjec:taed his reprusincation
* against the revisad orders dcted 3.2.1989 issued
in supzrsession of the earlier orders havz not yet

bzen disposzd of.

7) Matters not oreviously fil:d or pending with
any other court.
The applicant further declares that Be had not
, previously fila=d any application, writ petition or
suit recerding the subject mattsr in raspsct Of wihich
this application has b:en mace before any court or
any other authority or any other Bench of the
Tribunal nor any such application, writ patition

or suit is pending before any other court.

8)  Reliefs sought
In vizw of the facts mentionad in paragra:sh
4 above, the applicant prays for the following

reliefs i~

// (a)

dirzct the authorities ©o place the
anplicant eithar at S1.6 of the 1984

o O

vacaiicizs »r at tihe top of 1985 vacanciszs

with his date of sroimotion being 4.3.1985 ok

to take Shri Jagaunathan - res.ondant No.5

to 1984 vacancies and place Shri s.Ce. Jincal

at Sl.No. 1, the ap.slicant at Sl.No.2 and

Shri S.N. Dullu at Sl.No. 3 of the 1985

vacancies and to treet cheir prpaotion from

* 2.3.1985, 4.3.1985 and 11.3.1985 respectively,
if necessary by yuashing the orders concained

- in annexure— A 1 to the extent necessary:; and

{b) grant such nther relisf(s) as may be deem:d
fit and rrosar in the circumstaaces oL the

cuse by this Hon'ble [fribunal with costs of

® the a;plication;//
X 9) Interim ordsr, if any rraved for -

fending fincl decision on the apnlicction, the
aoplicant szzks che following interim ralief:-
la) £0 roustrain ¢he authoricizs from making
any romotion on th: post of Scientist'D' on
tha basis of impugned oxrdur?

000-0913/-

jgi//ﬂ

g -
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(b) to direct th: resnondent authoritiszs to
] consider the a plicant's case for »uoomotion
to the post of Scientist'D' in accordance
with 1587 recruitment rules, tresting the
applicant's service with effect from 4.3.1985
@s regular service;
10) wOT APFLICASLE - The apnlication is being onrusencted
+ through counsezl.
11) Particulars of Bankoraft/ Fostal Order :i.l2d in
raspect of the application
1. No. of I.p.” _ ®_02a 4&417%3\7__ ... . _
W o < a5 -
2. Name of IsSuing NIRAL A NAGAL  LUSNOD
Post ofiice.
3' Date Of i.‘Sue Of P.UQ 3\ -\-90
12) List of enclosurss:
¢ The apslication is accompanizd with the following
Anneaxurss -
i 1) Annexure — A 1 : Office ordsr No. 96 of 189
' ' datced 3.2.1939.
3)  Annexure - A 2 . Office ordesr No. 321 of 1985
_ datad 27.2.1985
" 3) annaxure — A 3 : Office ordsr No. 218 of 1985
. satad 29.56.1988.
4) Annaxure - A 4 Apolicant's repo2santaition
Jated 27.7.19385.
5) Annexurz — A 5 . Lattzr No. 35-183/70-Ga
’ datad 29.11.12383 rejecting
the raoresentetion.
€) omnnoxure — a 6 i Anslicant's rapreszncation
dated 13.2.1989.
7)  annaxure - A 7 ¢ spolicant's represencation
Jated 16.5. 1989,
8) Amesure — A 8 i P & AR Owine O 22011,30/80
- Estt (D) of 26.3.1980
ragarding Reviaew 2.P.C.
g

Q‘00014‘

e

+ ’.5‘5
&/‘/
>
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I, 3.K. 8ingh, son of Late Shril 3... si.h, syl

about 47 years, residing at C-291, wirsla hager,
Lucknow, do hereby verify thet che eontants ¢I »aras

1, 4, 7 and 10 to 12 are true to my sersonal imo:lecie
and paragraphs 2,3, 5, 8 and 9 are neliaved by @z tO be
true on legal advice and tLst I nave notc sucprassad any

material fact.

Jated, “‘{C*“O;‘"" ' (B.K. SLiCai )
APEL ICANT
the , 1990
1y
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Annexuyre - a1
No.10-6/04~CH(Estt) o
Govt, of In‘ia

Central Ground Water ~oard
NH-IV, Faricdabad (Haryanz)

(12)

vated ths 3 FEB, 19372

OFFICE ORDER NO. 96 of 1989

In supersession of this office order Ko. 318 of 1988
issued under letter of even number dated 22.6.,1983, I ea to
convey the approval of the ¢ompetent authority to tre -romotion
to the following officers hwlding the post of Junior Hdydrogeo-
Jogist/Senior Hydrogeologist to the post of Senior lly-rogeolo-
gist in the pay scale of i, 3000--100--3500. 125- 4500,'- in the
Central Ground water Board with zifesct from the Jdates i1adicated

against each officer:

e As e de mm b e em we e e b b sk e mm G e em G Am ey Be mm am ek ke T W A A e

O FICLRS RECOM.IWOED AGATNST
THE VACAICIZIS #OR CHE YZAR
1932, '

l. 8/Sh. J.V.8s Murthy

VATES
MOTION IS arFrROVzD

H0M G ITCH DGJLiaR P R0

11-7-1983 (Voluntarily retired)

2. M.A.Haszeb 2 9=-4-1983

e Saleen Romani 3.2&1983

4a As Subra.aniafn 3-2+1983

5. Santosh Kumar Sharma 3-2~1983

64 DeKe Vaid Acsorbel in WADAD.
7. U,P. 8rivastava 26~-4-1983

Se D. B« SaMurthy 22-7-1983

9. O.P. Mathur 15-7+~1983

10. H.L. Sangra, 1421141983

llo Pch Zﬁgarwal[ 3—6"'1 933

12. M.Mehta 18-11-1983

13. I. Banerjee 13-11-1933

14, G.3Balasubramanyam 24=12-1983

18. John Kurian, Permanently aocsorbed in

II. Qi ICIRS RECOMMEITIL

¢
4
- . B

D AGATNST,

rA.’SA‘.D Wele fa 16-6—1983.

0IE VACA+CIZS #O: JHE YEAR1 D84
LIE Vi HE YEARLIB4

- Pl

1, S,8h. M. Sankaran, 25-10-1584
2. SeA.lde Jaffery 25-10-1984
3. S.X. Doshi 25.10-1984
4. o.P. Mathuria, 25..2~-1985

5 M.eCe Jinlal 25-02-1585

ITI. OXPICURS RECOMMaNs) ASALISS

i A
- -

SIE VaChyCLIS

wTa m e e A . PR IR = S A

1. S/sh., P.R. Subrananiam, 10-5~1988
2 V. Jaganatuan 10-5-1980
3. Vebs. 8Sikiza 10-5-1983
4, A.K. Misra 10-5~1938
5. 0.7. Pal 10-5=1958
6. iy Mmalaviaya 10-5-1°88
Te weXe Jatti 10=-5~1933
Se P. Laxuinarayana 10-5~1988

-~

concda.?2
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9. S/5h. M.B. Raju 0=-5-198C
10, S.C. Tiwari 10-2-138Y8
11. Z. Ravindra Nath, 10-5-1983
12. Malavzeranna(sc) 10-.-1988
13. S.lv. Dulloo 10-5-1588
14. -« V. K. Ra0O, 10-5-1988
15. A.R. Bakshi 10-5-1938
16, Dr. T.G., Ferozuddin 10-5-1988
17, M.M.Dubak, 10-5-1988
18, Dre B.S.R.Narasimha Rao 10-5-1983
19, G.N, Reddy 10-5-1383
20. B.L. Gupta 10~5-1988
21. De. Shivane, 10.5.1988
22, D. Anjaneyulu, 10-5-15%88
23, S. Chakladar, 10.5.1984
24, M.S. Jethra 10-5-1938
25. A.D. Joseph(s/T) 10-5-1988
26. R. Mehshram(scC) 10-5-1988
27, S.P. Bagade (SC) 10-5-1988
28. S.C. Dhiman (SC) 10-5-1938
29. K.Keerthiseelan (SC) 10-5-1988
30. R. Chakrapany, 10-:-1988
31. P. Natra an 10-5-1938
32. lieHKeCoSe Reddyy 10-5-1988
IV, OiFIC.RS RECOMMANDSD AGALISUCSIE VACAICISS FOR s YohR-1936.
1. S.N. Sar 10-5-1938
2. S.J. Prasad .10-5-1938
3. Ch.x.XK. Readdy. 10-5~ 988
4. Z.ReJe Rao 10--5-1988
5. G.P. Dalal 10~5-1988
6. seKe SIIGH 10-5~1933
7. A.B. DeshmuXk From the Jate of taking over
charge.
8. Or. Ratssh Kumar, e
9. Shambhu “ath -30~
10. S.K. Tyagi ~ o~
11, ~eRe Bhalsare(sC) -do-
t In respect of the following o .iecnrs, ths .eriod

shown o.ainst them from the datvs of thu=ir working in the post

the Dasids o€ the zarlizr nromotion

of Senior Ilydrog=ologist on
to the dates indicated aralnst 2ach in col. KNo.4 Zolow, will be
tr.atald #5 if they war2 wlding ths post on ad-hoc basis.

The - “ioAs s2ing trecacad zs on ad-hoc sexrvices will not be courn-
ted towar’s fixation oz the senicrity in thez grade axg also

will not aatitle them to any claim for nromotion, confirmation
etc. in the grada.

sl. Liane o£ the officer Datz from Dace of

No. _ which working promotion
_______________ o En_té‘-UQSE e e e -
1. S/sh. ¥, 8an.aran 12-32-1933 25.10-1984

2e Se fee Uaffary 9..12-1983 25-10~1984

3. S. K. Dosiri 16-1-1284 25-10-~1984
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4., S/sh. V. Jaganathan 2 3-1985 10=3=.9%C
Se S.N. Dulloo 11-3-1985 148~-2-1988
6. B.K‘ Sil’lgh 4"3"'1985 1\./'—5 lJuL:
The promotion of all ths above officers reco.uianded

in the revised panel fortheyears 1982,1984,1935 and 15386 to

the gradc of Senior Hydrogeologist shall, howev.r, be sudj:ct

o the decision of the Central Administrotive Tribula, Jgang,

on the writ petition fiked by Sh, S.X. Dulloo, Sr. “virc:cologist,
Central Ground Water Board. .

sd/-
( GHLTNOLR WU )
S.LA.NJ.OR tu‘ l-i.LD.D( ke .L\l:._4 O,..wf‘-}.Ca_x P

Distribution:

l. Officer converned.
2. The Scientist'D'(D), CGWB, == = = = = = ~ - =
3. The Officer--Incharge, CGwB, Stace Unit Oifice. == -~ - =
4, The Direccor(cw & MI) Ministry of Water Resources,
Shoram Sﬂukul Bhawan, New Delhi with reference to
Ministry's lettaer No. 7-6/87~G.-Vol.II dated 22.8.1988
5) The Pay and Accoun:s Officecr, €G3, Faridabad.
6) Officer Ordsr filed.
7) Personal file.
- - ﬁ:: ‘-1’
I ‘ "1
- . —d
r Y [
V4 v!"
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IN IHE CiaNTRAL ADMINISTR TIVE TRISUNAL J
Lucknow Bench, Lucnow
Application under Section 19 of
Administratiwve Tribunal Act, 1985
——— .
0
O.A. No. LﬁET_ of 199G (L)
B.K.SINGH veoeeAPPLICLNT
Vs,
»
Union of India & Others se e RBSFONILE LS
INOEX O COMP LL-TION No. 2
e e ——— e e i e e e e e e e £ i e e e e e qm———
Sl. Annexure Description of docuwent Pacuzs
No. No, relied uwpon_____ ______ o
1. A 2 Office Order wWo.321 of 1985 20 - 21
February 27 - nromotion
order of applicant.
’
2 A3 Office Ordzr wo. 818 of 19387 22 - 24
| dt. 29.6.1988 Roview DPC
rzsulcs.
3. A4 Apolicant's represzntaticn 25 - 32
dt. 27.7.1938
4. A5 Letter No. 35-188/78-Gw 33
4 dt. 29.11.88- rejecting the
} resresentation.
| 5. A-6 apnlicant's rapresentation 34 - 35
/
' 6. A-T Aponlicant's reprasentation 36 - 49
dt. 16,5.1989.
7. A-8 P & AR O.M. No. 22011/30/ 50 - 51

80-gstt (D), dt. 26.3.1930

T ey s e o e o e s e . ——— P ——

Dated, LUC.WOs *\fvl\tlu \(§S<x(3f(1

the 11990 K. SRIV anv’A)

MS~151, Sector J,slicanj Zxtn.
Lucknow-226020
Phone .« 73143
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Annexure -_A 2 (20)

— I\I\
No.10-6,84~CH(Estt). QS?
- Govt.of India,

Central Ground Watar so0ard,
NH-IV, Faridabade.

Dated the : 27.2.1985

QFFICE ORD:R No, 321 of 1985.

SUBJECT : PROMOTION TO iHiE rOST OF SENIOXR FY 200550005157 IN
CEINTRAL GROUND WAT®R BOARD.

On the recommendations of the D.P.C. the £,51lowing Junior
H{Hrogeologists are nromoted to the wost of Sznior Iviroizologist
in the pay scals of Rs. 1100-50-1600/- in tha Contrsl Ground Water
Board in an officiating capacity till further ordzrs. Yneir
promotions will take effect from he date of tuelir tuxing ovar =R
charge at the station of their posting mentioned a.zinst toeir
nanes. Their charge assumption rzport may be sent to this

office.

S.No. Name Presant nlace The place to
wnich posted.

1! 8/ shri D.P. Mathuria N.C.R. Bhooal eCeils Bhopal.

2. V. Jaganathan SeW.R., Scncalore S...R., “angalore

3. M.C. Jindal NWR, Chandigarh LiWR, Chandigarh

4. B.K. Singh . NR, Lucinow.: ¥R, Lucknow.

1. They will e on nronation for a period of two years Erom

the dace of their regulzir ap.o ntweit so the post of Senior
Hydlroeologiste

2. The promotion of the above oificers to :he grade of
Stenior Hydrogoolngist whall be subject to the dscision of the
Pubjab & Haryana, Hich Court, Chandigarh and Andhra Prziesh
High Court, Hyderabad in writ petibions filed by S/Shri V.M.
Sikka, and J.V.S. Murthy, Junior Hydrog=olozist ( the later:
having since volencarily restired) Central Ground .at:r Bo.rd
rescectively,

3. One raecular vacancy has bean kept vacant from among the
Dopertmicntal promotions to the grade of Senior Hyirogeologist
for Snhri Niraj Malaviyat Jr. Hy rogeoloyist, C.G.%W.5. as per

tha directicns of High “ourt of Julicature at Allahabad, Lucknow
Bench, Lucknow, in the writ petition filed by Sh. Niraj Malviya,

O+thar corms and conditions of their apsointment will remain
unchen jad.
s3/=23.2.55
( L.FeCe SIKHEA )
CAIZF HYDROGEOLOG IST & MIMBER

..42
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2.

3.

4o

S5e A

6a
7.

Concerned officer. SHRI B.K. SINGH,Sr.HG.Cuw3,:R,La0.

Deputy Secretary (Gw) Govt. of India, Ministry of Irrigation,
Krishi Bhawan, New Delhi with refersnce to hig laottar

The Director, CGWB, NR/NCR/NWR/SWR/, Lucknow/Bhdpals
Chandigarh/ Bangalore.

The Officer Incharge, &SHE CGWB, Unit orfice JuniUe
PeA.O., CGWB, NH-IV, Faridabade.

Ssr. Hycdrogeologist, CGVWB, Faridabad/New Delhi.

Sh. O.R. Chawla/ UDC, CGWB, WH-IV, Faridavad.
Office »~order file/ Officex Order Book.

T L
ALl X
C - | )\L __"
a/‘ - 3‘: o e
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Annexure . s 3 (22)
N0.10-6/84-CH(Zst:)
Govte.of India, .

Central Ground Wwater Bogrd,
NHeT¥, Ferilabad. (Haryana)

Dated thet: 29th Jun-., 19:0

OFFICE ORDER NO. 818 of 1988..

Conseguent upon the judgamaent of Punjab and Haryana
High Court which quashed tche szniority list dated 1-6-1982 of
Junior Hydrogeologists and direct=d the Ministry t draw up
a fresh seniority list, the seniority list in thz cra’e of
Junior Hy .rogeologist underwent a change. Accordingly, =C's
held in 1983 and 1984 for 15 and 5 vacancies respectivzly have
been reviewed and on the recommencations of the Denartiicatal
Promotion Committee, Group-a, the Przsid:nt is pleasadto z-crove
the apnointment of the following Junisr Hydrogeologyists/ Senior
Hycdrogeologists as Senior Hydrogeolscists in the pay scale of
f5e 3000-100-3500~125~4500 in the Contral Ground Wateor Bo ixd, in
ordrr cf merit, in an officiating capacity, from the Ji%z o]
issue ¢ this letter, until further orders:

(]

F

I. DPPICERS RLCOMMENOED FOR 1282:
Ze S/Shri M.A. Haseeb,
v Ze Salecam Romani,
S« A. Subramanianm,
%« Santosh Kumar Shama,
2. U.P. Srivastava,
5. D.3.3. Murthy,
Te 0.P. Mathur,
8. H.L. Sangra,
Yo P.K. Agarwal,
lC. I‘I. N?ht&,

:1. I. Banarjee,
12+ G. Balasubaramanian,
13. John Kurien.

IT. OIRPICIRS RECOM..EH.EJ ¥OL IFHe Yisk 15343

1. S/Shri M. Sankaran,
2¢ B.A.4. Yoifery,

3e S.K. Dosnui,

4+ DJP. Mathuria,

5. N.C., Jincal

On the recommendations of the Department Promotion
rmittce, (Groun-a), the a'>rovel of the President is also
convayed for the avpointment of tho following Junior Hydrogeolo-
gists/Senior Hy< rog=oloyists as Scnior fydrogeologists in the

DAy scalc of k. 3000 «100-3500~125-.500 in the Central Ground Water

Soard against the vacancies orreaining to the years 1955 and 1986,
in order of merit, in an ofiicieting carecity from the dace of
issue of this letter, uutil further ordersi—

contde.2

_\ﬁ\
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ITI. OFFICERS R4COMMoNDey 1C.ili¥iar 1285 .

1. S/Sho PQROV Subramanlan,
2. V. Jaganathan,
3. V.M. Sikka,
4. A.K. Mishra,
5. OoPo Pall
6. N, Malaviya,
Te K. K. Jatti,
8., P. Laxminarayana,
9, M.B. Raju,
10, S.Ce Tiwari,
A 11, E. Ravindra Nath,
12. Malaveeranna(sC)
13. S.N. Dulloo,
14. 6.V.K. Rao,
15, Al R Ba]<5hi,
16, Dr. T.G. Firozuddin,
17, MM Dubbak,
18, Dr. B.S.Rs Barsimhz Ra?,
19, G.M. Reddy,
204 BoL. Gupta,
21. D. Shivane,
\ 22, D. Anjaneyuly,
y 23. S. Cnakladar,
2% 1\_1'So Jathra,
25, A.De Josheph(ST)
%6. S.p. Bagade (SC)
27. 8.C. Dhiman(sC)
28, K. Keertniseelan (sC)
29, R. Chakrapany.
3C, P. Katrajana
31, MeKkaCeSe Redly.

Iv. OFFICERS RECOMMENDED FOR LHI Y3AR 1980:

1. S,/5h. S.i. Sar,
. 2. SeJde Prasad,
} 3. Ch. Re K. Reddy,

4. DeReds Ra0O,

Se G.Pe. Dalal,

6. B.K. Singh,

7. A.B. Deshrukh,

3. Dre. Ratesh sumar,

9, Shambhu Natiy,

10. S.%. Tyagi,

11. A&.R. Bhaisare(sc)

All the oificers listad amove exczpt those who wers
appointed zarlizr on t'e recommen-lation Of the original
Seperomental Promotion Committee Mooaeingnzll during 1983
and 1984 will be on oropati.n for a puricd of two years from
the Gate of their regular spoointment <O the cost of 8enior
Hycrogeoloylst.

Conté.3
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The promotions of the above officers to the grade of
Senior Hydrogeologist shall, however, be subject to the
decision of the Central Adninistrative rribunel, ~ammu on the
writ petition filed by Shri S.N. Dulloo, Senior Hy Zro- :ologist,
Central Ground Water Board,

The charge assumption report in respect of tn: following
officers may kindly be sent in triplicate urgently ior issue
of necessary @azette Notificaticn =

1. S/Shri M.B. Raju,
2 R. Chakrapany.,
30 Po Natraj anl

4o M.ReCeS. Redd¥e

sd/~
( JAT DER KUMaR )
SENIOR AL I ISIAAT IVE OFFICsR.

DISTRIBUT ION :

1. Officers concerned ¢ SHRI_B.K. SINGH, 3reHG. CGB/NR,LKO.
24 The Director, Central Gmund Water BOarde o ¢ o » = o @

3.' The Officer~Incharge, C.G.W.3., State Unit Office~ = = =~
4, The Dy. secretary (GW), Min. of Wat.r Regdurces Krishi

Bhawan, Naw Delhi, with refsrencz o Ministry's latter
NOe 7v6/87—GW—VOl.II dated 28.5.,1988,

5, ‘The P & A Officer, CGwB, Feridabad.
6 The Suptdg. Hydrologist, CG\:B, NH-IV, Faridibcde
7. T.5. to CH & ‘M, CCuB, Jamagur iouse, New Delbi.
8. . Offices Order file.
9 .Personal file.
DR
! o I
{ u‘f\ !
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REPRESIWL AT I‘_.N- Ann-xure - A 4

REGISTIILD
SR s

-

fmml No. 27788/BKS/LPC/8{)_ .
y 3 ) y v A G
B.K. Singh, Dated the 27th July, 1%

Scientist'C’ (Sr.HG. )
CeG.'3.,NR,

B-43, Mahanagar Extn.,
Lucknow-226006,

To,

The Secretary to

the Govt. of India,
Ministry of *iater Resources,
Govt. of India,

Sharam Shakti Bhawan,

THROUGH PROPZR CHANNZL

Sub: Representation against the selection/apnointment
of officers for the post of Sr. Hydrogeologist
from Jr, Hydrogeologist by D.P.C./Review D.FP.’.

Ref: Order No.818 of 1988 vide letter No. 10-6/34/CH- (Estt),
dated 29th June, 1988 receivad on 5th July, 1938 issusd by
Senior Administrative Officer,CeC.wW.B.,NH=-1IV, Faridabad.

D‘.-
Sir,

The list of promotees as given in the o#{ice order cited
above, cane as a shock and caused .iental agony tO me which can
not be compensated except by redressal of unjust and ualawful
consideration by D.P.C./ Review D.P.C. against the principles
of natural justice. In this connection, the following facts
are submitted for your kind perusal and consideration:i-

1) That I joinzd as J rs Hydrogeolooist on 2.4.1974 after
beingy selacted by U.Pe.S.C. and was placad in the merit list

at Sl.No.5 (out of total 84 candidatos selscted.) vide U.2.S.C.
letter No.r.1/134/73~RG, Gated 12.2.1974. On this post I

worked from 2,.:¢1974 to 3.3.1935 to the entirc satisiaccion of
my superiors till my onromotion to the post of Sr. Hydrojeologist
by DeP«Ce of 1984 ( date of joining :.3+1985). A brief review
of this period (2.4.1974 to 3.3.1985) is given below for your
kind perusal :- '

d

contd, 2
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(b) Report on the Hydrogeology ani AquiZ:ir paraustars
around Muradnagar, U.P." issued in Dec., 1955,

These reports wers highly cormiended by the ustr
agenCiCS i.e.’ U.P. Jal Iqigam and BI.E‘QP.C.

In January,1985, I was nominated by the ChuirmaR,
C.G.WeBs, New Delhi as official delegate Lo attend "Scwnlior
on Artificial Recharge of groundwater " haold at Ahinediclad

nised by U.N.D.P. This nomination of self was zlsC in f::og—
nation of my hard, sincere and excellent worke

2) , That I was promoted to the post of Sre. HyJrog.olc ist
in the year 1985 after being sel:cted by the DeP«Co

convened in the year 1984 vide order Ho. 321 of 1985 issucd
under letter No. 10~6/84-CH(Estt), dated 27.2.1985 by tre

Chief Hydrogeologist & Member, CGWB. The list of szl zccad

[

candidates is as given below:i-

‘1. Shri D.P. Mathuria,
11}

2, ! . Jaganathan,
3. " M.CeJindel,
4, " BéK, Singh,

¢ That subsequently Shri S.N. Dullu was also oromoted
as Sr. Hydrogeologist by the same D.P.C. proceedings and he
was placed at Sl.No. 5, just bzlow me. I took over the charge
of the post of Sr. Hydrogeologist on 14301985 and Sh. S.{. Dullu
took ov:r the charge on 11.3.1985.

That the D.P.C. in the year 1984 as referred above
took into consideration the seniority list of Jr. Hycrogeologdst
as on 1,1.1978 circulated by the Department vide letter No.14~5/380=
—cH(EZstt)-5765, dated 2nd Dec.,1980 whereby 1 was ,laced at
S1.No. 90 (total 161 officsrs). The relevant names oI the

candidates above & below me vide thils list are given below for
ready reference:i-

1.5¥shri s.¥. SAR Sl,1.65
Sl.N0e89 to 74 Promoted as Sre
BG in che yezr 1983,

2. K.M. Vedapuri Sl.No,75
: S1.No,76 Promoted as Sr.HG
in tas yoor,1983.
Sl.No.77 Left the Deptt.
3. K, Srinivasan 5l.No.78
S1.No.7% Promoted as Sr.HG
in the yeer,1583.
351,.80.80 Left the Deptte.
4e PeRe Subramaniam Sl.No.81

S1.N0.82 co 83 Promotad as Sr.:iG
in the ysar 1983.

50 S’Jo Pr%;sad Sl.l\k)oa‘l'

contd. 4
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6. D.P.Mathuria sl. No.85
7. V. Jaggamathan Sl.No. 36
8, Dr. Ratesh Kumar 31.No. 87
9., Sh.M.C. Jindal Sl.No., 388
10. G.P. Dalal 81 .No.89
11. B.K. Singh sl,No. 90
12. 8.« Dullu Sl.No. 9%
sl.No. 92 Laft tn. oo it.
13. O.P. P2l Sl.No. 93
15. Veasrana Mala Sl.No. 95
16. G.V.K. Rao Si.No. 97

& so on so forth,

That in the fittness ol the things Ler «Ce gonvencd in
the year 1984 considering this list and ccnducting J.2.Ce
proceedings for 5 wosts of Sr. dyfrogezologist must have consi-
dered at least 15 gancidates i.e., from S1.Mo. 68 to Sl.lo. 95
(as gdven above) and recomucnded the following officurs for
promotion:- :

1) s/shri D.P. Mathuria

Y 2) V.Jaggannathan
3) M.C. Jindal
4) B.K. singh,
5) 5.N. Dullu.

/

That in the othor words, My DPAEriOruanNcs was found botter
than the canlidates namely S/Shri S.N. $mR(S1.50.68) ¢
KoM.Vedopuri(sl §o.75): K. Srinivasan(sl.No.7¢); P.R. Sucranziiam
(S1.No.01); S.J. Prasad(Sl.No.8%);Dr. Katesh Kunar (S1.No,87) ¢
G.P. oelal (S1.No.89). Candidatcs namely S/Shri S.i. Lullu(sl.80.91)
0.p. pal ( 8l. No.93); K.K. Yotti(Sl.No,94): Viuraa:z i21a(S1.No.95)
and G.V.K, Rz20(S1.N0.97) though placed bulow me in the seniority
1ist were also not found better cthan me othergise they would have
supfrseaded me.

Sinca then aft. r joining the nost of Sr. Hydrogeologist
in the year 1985(1.3.1985), I have beon iischarging my dutcies
to the entire sctisfection ol my sweriors and have completed
three years as on 3.3.1988.

%) That asft:r the DT «Ce fOr the nost of Sr. Hydrogeologist

in the year 1984, the Honoureblo High Court of Punjab & HaryaBa,
Carndigarh on th: writ petition of Sh. V.i Sikka Vs. Union of
India vide their ord.r dated 1.8.1985 quashed the Seniority List
of Junior Hydrogaoloyist of 1978 =nd passed following ordarse.
“consequrntly ailwing this potition ~he seniority list{annexure-
P-2) “s gurash:? and r.spon’znc No.1l to 3 are dir.cted to nrepare
=~ frosh coucrity Lisc of Or. sy irogeolooist within Six months
from tocnry apmlving old rul:s (Amnexure P-5) notifizd on February
15,1%72. :o ord.r as coagts'.
' contde 5
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P-2 : Seniority List of Jr. Hydrogeologist as on 19141278
issued by letter No. 14-5/80-CH(Estt)-5765, dt. 2nd Dec.
1980, '

5) That the department prepared a fresh senioxity list

of Jr. Hydrogeologist as ofi 1.4+1985 and circulated the same
vide CHsM's letter No. 14-13/80-CH (Estt), dated 14th July, 1987
whereby the candidates listed in para 2 above were placed as
given below vis~a-vis old seniority list. o

s - e a

Name Starting from Mr. M,A. ilasceb
' as Sl,No.l
4 Sl.No. of Sl.NO. OF
New lists 0ld list. |
- 8/Shri

1. S.N. SAR 7 8

2. K.M. Vedapurdi 14 15

3. K, Srinivasan 15 18

4. P.R. Subramaniam 17 21

S5e¢ S.Je« Prasad 20 24

64 D.P. Mathuria 21 25

Te M.C. Jindal 22 28

8. "V. Jagganathan 23 26

9. V.M. Sikka 24 86

10, A,K. Misra 25 67

11. O.P.Pal 26 33

12, N. Malviya 27 66

13, K.K. Jatti 28 34

14. C.R.K. Reddy 29 39

15  K.M. Murthy 30 57

160 RW.Ne. Shama 31 42

17. P. Laxminarayan 32 -

18, M.B. Raju 33 50

19, E.R+J. Ra0 34 63

20. S.Ce. Tiwaril 35 62 -

21. G.P. Dalal 36 29

22, ' B.K. Singh 7 30

23. E. Ravindranath 38 -

24, Mala Veerana 39 35

25. S.L.S8affiula 40 47

26, A.B.Deshmukh ' 41 72

27. Or. Ratesh Kumar 42 27

28, S.,N, Dullu 43 31

29. Go‘\].K, RaO 44 37

That vide this above referred comperative list of
candidates vis-a-vis Cld list, the only difference which
caused in my seniority is that candidates namely from
Shri V.M. Sikka(S1,N0.24, New List) to S«C. Tiwari (S1.No.35,
New List) were places senior to me as per the court judgenent.

contd.6
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6) That the Ministry of Water Resources. Govt. of India subs=-
quently by the Gazette notification No. G.S.R. 434 dated 18th May,
1987 charged the designations of the post of Jr. Hydrogeclocist,
sr. Hydrogeologist & Director to gcientist'B', 'C' & tHY and
repelled all the existing recruitment rules inforce till date.
Thus the new recruitment/ promotions etc. are to be regulated

as per the new rulese.

7) That subsequently the order No. 818 of 1988 vide letter
No.10-6/84~CH(Estt) dated 29th June, 1988 came into effect and
the same was received by me on 5th July,1988. This ordsr gives

the recommendation of D.P.C./ Review D.P.C. and categorises
the whole order into 4 categories as given below -

1) .~ Officers recommended for 1982 ( 13 officers)
11) Officers recommended for 1984 ( 5 officers)
IIT) Officers recommended for 1985 ( 31 officers)
Iv) Officers recommended for 1986 ( 11 officers)

That vide the above mentjoned order, I have been made
to suffer in my seniority and promotion as Sr. Hydrogeologist and
has been wrongly shown as recormended for the year 1986 though
I was promoted in the year 1984 by regular D.P.Co and joined

the post on 4.3,1985. I have been placed below the candidates

namqu :
8/Shri
1) P.R, Subramaniam
2) O.P. Pal
3) K.K., Jatti
4) Mala Veerana
5) S.N, Dullu
6) SeJe. Prasad
7) S.N. Sar.
8) GePe D.alal

That these 8- above named candidates were considered alongwith
me in the D.P.Ce held in the year 1984 and were not recommended
for;tbe promotions to the post of Sr. Hydro geologi st by DP Ce
excepting shri S,.N. Dullu who was placed at Sl.No. 5 just below
me, The D.P.C. held in the year 1984 was a duly consitiituted
regular D.P.C. and evaluated the merits of the candidates which
su?sequently can not be guestioned by another D.P.C. (Annex.VIIL &
IX}.

That this act is against the natural justice that candidates
who were once recommnended by D.PsCe as per their relative merit
and seniority, were considered again by 2nd Def.Ce and their
relative seniority and merit has been altered to suit certain
candiates where as 1 was working as Senior Hydrogeologist We€eEfe
4.3,1985 with diligently and efficiently and have completed
three years in the grade of Sr. Hydrogeologist as on 3.3.1988
refore this D.P.C./Review B.P.C. ir the year 1988 took place.

contd., 7
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That it is relevant to mention that I was working as a
Sr. Hydrogeologist weesfe 4.3. 1985 and hence my C.R's Or
the year 1985, 1986, 1987 can not be equated with the officzrs
who were working as Jr. Hydrogeologist as the functions and
duties of the two grades are quite different as well as reodrting

and reviewing officers were of higher gradeg

In the end I request your goodself to please look into

the impugned D.P.Ce./Review DeP.Ce proceedings held in the -
year 1988 and rectify the injustice done to me and placé " ms
at number 6 in the list of 1984 or number 1 in the list 0w+ 1933,

Hope to receive an early favoutrable replys
vours failthfully,
sd/-

Scientist'c? (Sr HG.)

Copy forwarded for information and kind necessary action to:-
1) Phe Chairman, CGWB, Ministry of Water Resources:
Krishi. Bhawan, New Delhi.
'Y
2) The Chairman, U.P.S.C. Dholpur House, Shahjahan Road,
New Delhis
w Delhi,

3)  The Chief Hydrogeologist & Memper, CGWB, Ne

( B.K. Singh )
Scientist ‘et (Sr.HG,)

g
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Reprint from:

"swamy's complete Manula on Establishment and administrsaticn
for Central Govt. Offices."
by P.Muthuswamy.

ANNEXURE [O GOVLRNMENT OF INDIh, MINISIRY CF nOue AFF-iaS
0.M. No,9-11/55, RPS, Dated the 22nd Dec.,1959.

General Principle 5(i):~-  Where sromctions are made on the
basis of selection by a Departmental promotion Coumunittee, the
seniority of such promotees shall be in the order in which they
are recommended for such promotion by the Committee. wixre
gromotions are made on the basis of senicrity subject to th2 raject
tion of the unfit, the seniority of persons considered fit for
promdtion at the same time shall be the same as the relative
seniority in the lower grade from which they are proroted.
where, however, a person is considered as unfit for promotion
and is superseded by a junicr, such person shall not, if he is
subsequently found suitable and promoted, take seniority in the
higher grade over che junior person whe had superseded him.

General Principle 5 (ii) Illustration:-  Where 75% of the
vacancies in the grade of Head Clerks are reserved for promction
om the grade of Upper Division Clerks and 25% from the grade of
store-Keepers, the eligible Upper Pivision Clerks and Store-Keepers
shall be arranged in separate lists with reforence to their
relative seniority in those grades. The C.P.C. will make
selection of three candidates from the list of U.D.Cs, and one
from the list of Store-keepers. Thereafter the selected perscns
from each list shall be arranged in a single list in a c¢onsclidated
order of merit assessed by the D.P.C. which will determine che
seniority of the persons on promotion to higher grade.
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No. 35-188/78-GA AQOEXIre s & =

govt. of India
ministry of water resources,

New Delhi, Nov. 29, 1988.

To,
The Chairman,
central Ground water Board:
New Delhi.
Syb - Representation of shri B.K. 3ingh, scientist'C’
(sr. Hydrogeologist) regarding selection/an 0 latment
for the post of Sre. HydrOQQOlOQist.
sir,

I am directed to refer to CGWB letter NoO. 3-175/72-CH

(zstt) dated 19th September, 1988 on -ne apove mentioned subject
and to say that the various points raised by Shri 5.K. Siagh,

jentist'c' (Sr. Hyﬂrogeologist) in his re-resentaticn Jated
¥7.7.1938 ha ve keen examined and his promotion has been macde
on the recommendations of the review D.P.C. in accordance with
“he instructions/ rules availgole on che subject. It is
requested that shri singh may be informed accordingly undar
intd i +his Ministrye.

vours faitafully.

Sd/-.-
{ A.K. Puri 7
Desk Nfficer
fele: 331370
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Annexure : A S No.13239/BKS/REP /89~

ZYom,

3.K. SINGH,

SCientist'C'

Central ground water Board.,

NR,B-43, Mahanagar EXthes

Lucknowezz6006. pated 13.02.1989.

To,

-t .
The Chairman,

central Ground water Board,
Ministry of sater xesourcess
Krishi Bhawall

NEW DELHI«

( THROUGH PROT ZR CHANNEL)

Sub: Representation against the oifice order Ho. 96 of
1989 dated 3rd Feb.,1989 refixing the date of
jon to the post of Senior MydrOgeologist from

Ref: 4) Office order No. 321 of 1985, dated 27 .2.1985.

1i) oOffice order No. 818 of 1933, dated 29th June,1988.
{ii) Ccffice order No. 96 of 1989 dated 3.

Ssir,
96 of 1939 communicated vide

Oonr-the office order NO.
d 3rd Peb.,19689, I have

letter NO. 10-6/84—CH(Estt>, date
to state as follows <=

(1) 1 w;as appointed as senior Hyarogeologist on Regular
basis vide office ordsr no. 3231 of 1585 commun icated vide letter
NO. 10—6/84—CH(bstt) dated 27,2.1985 and I tock over the charge
of the post of Srs Hydrogeologist on 4.03.1985 and since then

T am working as Senlor HydrOgeolo;ist cn regular basis till date.

der No. 81% of 1988, Jdated 29th June,

1988, the seniority of che officers was changed and the same X
affected my seniority als? rut there was DO change in the date
of my an~ointuent. I had represented acainst that vide my
letter NO. 27788/BAS/QPC/88, dated 27.7.1988, Though I have
recsived a two 1ine reply, I an not satisfied with it and
1 ikely to take recourse of the court tc ge '
cation of this ord:zre '

(I1) Through a revised oI

86 of 1989 dated

(11L) I have nROwW received the order No.
pointment We2efe

3,2,1989 which gives affect to my regaler @
4,3.1985 which is contrary to the rules ang nagtural justice.

¢0002
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(1v) These order (iii) are ultravires in as much as the
review . "D.P.C. changed my seniority and not the mode of my
appointnient as on adhoc basis. The period rendered by me as
regular promotee can not be made as ad hoc.
(v) It is therefore, reqguaested that these orders may be
withdrawn immsdiately so that I could not ke penalised for
errors on the part of Deptt. twice and in twd instalments.

26 of

(vi) Further, I feel that on the date, this ordzr xo.
1989 was issued, there was no incumbent n the zost of Sr. Almn.
Officer as the functions of that post weras being looked altsr by
the Director (Administration).

(VIIfk On the points mentioned at Sl.No. IV and V iumeciate
action be taken to remove my grievancas and the same may be
commun icated to me.

Yours faithfully,

( 3.K. SINGH )
-.~-y Scientist 'C’

Pil



REP RESESNT oL TON

from,

B.K.,SINGH .
srientist'c'(Sr.HQ.)
Central Ground wWater Board,
W], B-~43, Mahanagar Exten.,
LUCKNOW-226006.

To, L

Ministry of wWater Res:uress,
government of India,
shram Shaktl Bhawan,

(THROUGH PROf ER CHANNEL )

The Secretary to bns Govt. of India,

G
W
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RECISILRE

i

No . 16589/BKS/REP /8%

Subject: Representation against the selection/a;&ipintment
of officers for the rost of Senior Hydrogeolocist

. 4 by DOP-CO/ReVieW D'P .Co al’ld

alteration in date of

regular_aspointment.

Reference: i) Officer order No. 321 of 1985 issued under
letter No. 10-6/84—CH(zstt),dated 27.2,1935.

1i) Office order wo. 818 of 1933 dated 29th June,
: 1928 igsued under letter NO. 10-6/84~CH{.stt),

dated 29th June, 1988.

1ii) Representacion of self s
No. 27738/3K8, 0PC/ 33, date

upbmitted vice lecter
a 27th July,1988 azainst

the office order Lo. 318 of 1988,

' iv) Lett r No. 35-1&8/70-Gw, dated 29th Nov., 1988
issued from Ministry of .ater Resourcas, Govt.

of India, New Dzlhi.

v) Office order do. 36 of 1985 dated 3.2.1989

isg1ed undar lecter No.

10-6,/84-CH(Estt),

by Sr. Administrative Cfficer, CGwB, Faridabad.

vi) Representation of self supmitted vide letter
No. 13289/3KS/R.P/39, dated 13.2.89 addressed to
the Chairman, C.G&.:/ B, New Delhi.

N

contd.
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Sir,

Respectfully, I beg to suomit that the office order wo,338
of 1988 dated 19.6.1938 against which I submitted &
representation to the Secretary, Ministry of water, xesou ces,
Govt. of India, New Delhi vide my letter .oO. 27753/BKS/D2Cr 50
en 27th August, 1988, which stands rejected without assigning
any reason, vide letter No. 35-153/78-Gw, nhas been superseded
by the office ' order No. 96 of 1949 dated 3.2.1989. Agailast the
office order No. 96 of 1989, I also submitted a representation
vide my letter No. 13239/BKS/REP /39, dated 13.2.,1939 addressed
to the Chairman, CGaB, New Delhi which has not been rezlied so far.

4 However, in view of tne suparsession of the zcrlier
offiee ~rder No. 818 of 19838, I have b.:un advised to submit a fmesh
representation and repeat the submissions made earlier as also
to make further submission with regard co further grievences
infldcced upon me, arising out of the new office order No. 96 of

In this connection the following facts are submitted
for your kind perusaland consideration.

1) That, I joined as Jr. Hydrogeologist on 2.4.1974 after

'being select:d by U.F.S.C. and was .laced in the merit

¥ 1ist at Sl. No.5 ( out of total 84 cardidates s.lected)
vide U.E.5.C. letter No. F.1/134/73-:G, dated 12.2.1974.
Oon this post I worked from 2.4.1974 to 3.3.1985 to the
entire satisfactizn of my superiors till my promotion to
the post of Senior Hydrogeologist by D.r.C. of 1984
(date of joining. 4.3,1985). & brief review of this >erid
(2.4.1974 to 3.3.1985) is given below for your xind
nerusal - :

1.1) worked as Jr. Hydrogeoclogist from 2.4,1974 to
1.7.1976 3t Northzrn Rzgion, Lucknow. In the year 1275,
I was deguted to undergo one year Diploma Course in
choco-Intororetation at I.P.I., Jehradun. I successfully
completed the Diploma Course and securz=d Honours thus
bringing credit to tie ODepartment.

1.2) In view of my excellent perforwmance in the Photo-
Interpretation Course and other allied activities in <che
Northern Region, I was »osted to Indo~British Betwa Groumd -
water Project, Bhopal. I worked in this .roject from
8.7.1976 to 13.3.1281 and successfully completed the
time bound work in different fields to the encire
satisfaction of the Diructor for which I was comiiended
and a)oresciation letter was given to me by the Director,
of that Project ( copy enclosed Annexure-I). In view of
my excellent work, Dirsc:or of that Project had wriccen
to the Chief Hydrogaolouist & ¥M:mber, to issue a.greciation
letter. ( conies of lettars enclosed annex., II, 11l & ) .
Tn view of the facts statad above, it is nrystal nlear that
Ty wOrk was exG&=ilent,

conc.d. 3
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In view of my excell snt work, I was transferred
to C.GeweB., Hurs., Faridabad to work in specialised field
of Photo eoclogy & Remote Sensing. I worked at F.uridecad
from 16.3.1981 to 12.6.,1981.

I was selected by the Ministry of Extarnal Affaeirs,
Government of India as I.T.Z.C. Expert(HydrcgeOlogy) wo
work with Water Resources Board, Govt. of Shri Lanka and I
worked with Water Resources Board, Colombo from 7.7.1981
to 3.4.1984. Water ResOurces Board Authorities were not
only satisfied with my excellent work but also ap-raciate.
and kept me for another two years thouch I was inicially x
selected for ocne yezar in the Ist instance. Thes letters
issued by Water ResoOurce Board Authorities clesrly speaxss
about my excellent work (Annexure-V & vI).

After repatriation from Govt. of Sri Lanka,
I was pOsted to Central Ground Water Board, No rthern
Region, Lucknow on 11.4.1984.

During the year 1984, I was assigned the task
of writing a special report on deep drilling in Ganga
Basin by the Chairman, CoGeiieBs, in view of my excellent
performance through out my carser. I completed the report
well within the prescribed time, which was hi.aly commendede.

Besides the above work, two special investigations
were assigned and the reports were submitted namely -

(a) nReport on the Hydrogeology and Hy “rochemistry
of Groundwater in Etawah City, U.P." issued in July, 1985,

(b) "Report on the Hydrogeology and A uifer parametars
around Muradnagar, U.P." issued in Dec.,1985.

These reports were hignly comnendedl by che
user agsiciss i.e. U.P. Jal ~nigam, and ~ef.F.Co

In Jaunary 1985, I was nominated by che
Chairxan, C.G...3., New velhi as official dz2legats to
attende "Seminar on artificisl &echargs of Groundwater"
neld at Ahmedabad orjanised by U....D.P. Tnis nomination
of self was also in recogrition of the bard, sincere and
excellent work. . ' "

That I was promoted to che post of senior
Hydrogeoloyist in the y2ar 19865 aftc r 22ing scelected by
2+P.Co convinzd in the year 1984 vide order No. 321 of 1985
issue? undesr letter No, 10-6/34~VHSSstt) Jated 27.2.1985
by the Chief Hydrogeologist & Mzinbar, C.G.n.2. The list
of selected candidates is as civen belowi-
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1) shri D.P. Mathuria,
2y shri V. Jaganachan,
3)  Shri M.C. Jindal,
4) Shri B.K. Singh,

That subsequently shri S. N. Dullu was als® - romoted
as Sr. Hydrogeologist by the same D.r.C. croce&lings and ne
was placed at S1.N0.5, just below me. T took ovzr che Clurge
of the post of Sr. Hydrogeologist on 4.3.1985 and Sh. S.~.lullu
took over the charge on 11.3.1985.

That the D.P.C. in the year 1984 as referred above took
int§ consideration the seniority list of Jr. Hydro.,scloyist as on
1.1.1978 ciruleated by the Department vide lettsr No. 14-5/3C-in
(Estt)-5765, dated 2nd Dec.,198C whereby I was rlaced at Sl.80.920
(total 161 officers). The relevant names of the candidat:s above
& below me vide this list are given bslow for ready reference:i-

1. shri S.N. SaR ' Sl.No.68
sl.No,.69 to 74 Promoted as
sr.4G,., in the
year 1983.
2. ¢ sh. K.M.Vedspuri ~  8l.No.7>
Sl.No.76 Eromoted as
sr.’G. in the
yaar, 19€3.
S1.No.77 Left the Deptt.
3. Sh.K.Srinivasan : Sl.No.78 :
Sl.No.79 . romoted as Sr.
: HG. in the vear
1983,
51.No.80 Left the Deptt.
4. sh. P.R.Subram.iniam Sl.No.3d1 .
51.No.82 to 83 prormoted as
) sr.HE&. in the
year 1933.
5. sh. S.J. Prasad S1.No. 54
6. Sh. D.P. Mathuria $1.No.85
7o sh. V. Jagganathan noon 36
8. Dr. Ratekh Kumar w87
9. sh. M.C. Jindal om 8
10. sh. G.p. Dalal w89
1i. sh. B.K. singh oo 30
12. sh. S.N. Dullu woon 91
s 92 Left the Deptt.
13. sh. O0.p. Pal oo 93
i4. ~ sh. K.K, Jatti B 94
15. sh. Veerana Mala am 95
: w96 Left thz2 DJepct.
16. 5h. G.V.X. RaO " w97

& 80 on s9O forth

veesd



S$g\

: 5 ' (40)

That in the fittness of the things 2.F.C. convenead
in the year 1984 considerin, this list and conducting D.7.C.
proceedings for 5 posts of Sr. Hydrogeolo.ist must have considered
at least 15 candidates i.e., from Sl.No. 68 to Sl.No. 95{as
given above ) and recomnsnded the following officers for
promotion:

1) S/shri D.P. Mathura
2) Vv, Jagganathan
3) m.C. Jindal

4) B.K. sinch

5) s.N. Dullu

That in the other words, my performance was found bec:ter
thgk the candidates namely 8/Shri SeN.S.-R(81.No.G8) ;Kam.Vedapuri
(s1.No,75) 7 K. Srinivasan(sl.No,78); P,R.Subrauaniam(sl.iNo.81);
S.J. Prasad(Sl.No.84)Ddr, Ratesh Kumar (81.N0.87); G.P. Dalal (5l.
No. 89). candidates namely S/shri S.W. pullu(sl.No.%1); O.P. Pal
(8l. No.93): K.K. Tatti(Sl.No.94) Veerana Mala (8l.No.95) and
G.V.K. Rad (Sl.No.97) thou;h placed below we in the seniority
list were also not found bettsr then me otherwise they would have

superseaded me. '

v Since then after joining tha post of Sr. Hydrogeologist
in ghe year 1985 (4,3.1985), I have bzen discharging my duties
to %he entire satisfaction of my superiors and have compl=ted
three years. as on 3.3.1988,

4) That after the D.P.C. £or the post »f Sr. Hydrogeoloyist
in the year 1984, the Honourable Hi,h Court of Punjab and Haryaha
Chandigarh on the writ petition of Sh. V.M. Sikka Vs.Union of
India vile their order dated 1.8.1985 quashed the Seniority List
of Junior Hydrogeologist of 1978 and passed following orizrs.’
Conseguently allowing this petikion the seniority list (annexure
P~2) is quashed and respondent No.l to 3 are dirgeted to prepare
‘a fresh seniority list of Jr. Hydrogeologist within Six months
from today apolying old rules (Annexure P-5) notified on Febru-
ary 15, 1972. No order as coasts".

! P-2 : Seniority List of Jr. HydrOQedlogist as on
1:1.1978 issued by letter No. 14~5/80-CH (Zstt)~
5765 dataed 2nd December, 1980.

5) Ihat the departuent prepared a fresh seniority list of

. Jr. Hyurogeologist as on 1.4.1935 and circulated the same vice

CH&M's letter No. 14-13/80-CH(Zstt), dated 14th July, 1987 whereby
che candidates listed in para 2 above were placed as given below

 vig-a-vlis old seniority list.

contd.G




Name Starting from .ir. XM.A. ilaseeb as
Sl.No. 1. . ..
Sl.No. of 3l.0d0. of
New list. 014 List.
1. s/shri s.N. SaR 7 8
2. K.M. ¥Wedapuri 14 15
3. K. Srinivasan 15 18
4, P.ReSubramaniam 17 21
S S.J. Prasad 20 - 24
6. D.P. Mathuria 21 25
7 e M.C. Jindal 22 28
8. V. Jagganathan 23 26
9. ( V.M. Sikka 24 86
"10.' A.K. Migra 25 67
11. O.p. Pal 26 33
12, N, Malviya 27 66
13, X.Ko. Jattl : 28 34
14, Co.xeK. Reddy 29 39
15, K.M. Murthy 30 57
1§. R.il. Sharma 31 42
17. P. Laxminarayan 32 -
18, M.B Raju 33 50
19, E.R.J. Rao 34 63
20.’ S.Ce Tiwari 35 62
21.Y G.P. Dalal 36 29
22. B.K. Singh 37 30
23. £. Ravindranath 38 -
24, Mala Vzerana 39 35
25. S.L. Saffiula 40 47
26. A.B. Deshmukh 41 72
27. Dr. Ratesh Kumar 42 27
28. S.N. Dullu 43 31
29. G.V.K. Rao 44 37

That, vide this above referred comperative list of
caniidates visda-vis old list, the o:xly differeace which
caused in my seniority is that candidates namely from Sh. V...
Sikka (Sl.No. 24, New List) to S.C. Tiwari(sl.so.35, New List)
wete placed senior to me as per the court judgement.

6) That, the Ministry of Water Resources, Govt. of India
subseguently by the Gazette notification No. G.S.R. 434 dated 18th
say, 1987 changsd the designations of the post of &r.Hydrogeolo-
gist, Sr. Hydrogeologist & Diwector to Scientist's','C' & 'O

and repelled all the existing recruitment rules inforee till date.
Thus the new recruitment/ promotions etc. are to be regulated

as per the new rules,

7)  That, subsequently the office ordar No. 318 of 1988 issued
vids 1tter No. 10-6/84~CH(zstt) dated 2%th June,1988 came into
oszration ani the same was rzceived by mz on S5Sth July, 1988.
This ordar conveyed the recormendations of DePoCo/ Review L. .C.

and categorised the promocions 1nto 4 categories as given below:i-
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., I) Officars recommended for 1982 (13 sfficers),
. 1I) Officers recomcendad for 1983 ( 5 officers

I1II) Oofficers recommendad for 1985 (31 officars)

1v) Officers recommendad for 1986 ( 11 offic:rs).

d In other words the vacancias for the year 1982, 1983,
1985 and 1986 were 13, 5, 31 and 11 respectivaly.

In this order my name was considerad for the wyar 1986
though I was promoted'by regular pD.p.C. of 1984 and joined’
the post on 4.3.1985. All the eight candidateas enlisted
below were within the zone of consideration and were congidercd
alongwith my candidature by D.P.C. of 1984.

. { _S/S'nri

1. P.R.Subramaniam
2e Ve Pal

3. K’OK'. Jatti

4, Mala Veerana

5 s.N, Dulluy,

6. s.J. Prasad

70 SpNg Sar '

8, G.P. Dalal

c The incumbents namely S/Shri P.R. subramaniam, S.J- Prasad,
o-N. Sary G.P. Dalal who stands genior to me in both old and
pew seniority lists were not found fif for promotion ( office
order No. 321 of 1985, dated 27.2.1985) whereas the candidates
"namely O.P. Pal, K.K. Jatti, Mala Veeranaa, S.N. Dullu waze

not found better than me and only S.hN. Dullu was promoted.
Howevar, in the 1atest promotion list the same incumbents

are placed above bY Raview D.P.C. Of 1985, (office order NO. %
of 1989 dated 3.2.1989).

g) That, I submitted a representation against the office
Order No. 818 of 1988 which stands rejected vide letter NO.
35-188078-GW dated 25th Nov.,1988 from Ministry of water
Resources, New Delhi. :

y9) That, subsequently office order No. 96 of 1989 dated

£ 3.2.1989 has been 1issued which supercades the carlier office

order No. 818 of 1988. This office order indicates twoO things
namely -

(1)  Name of the officers recommended against the vacancy. of
the years. : ' ‘

(11) Date from which rzgular appointment is a>proved.

.This order is also malafide,'unjust'anj against natural
justice and contradictory to the earlier order tO which it
supzrcedes. '

The following injustice have peen meted out to me which
may bz rectified.: o
SRR
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(a) I have bezen placed below the candidates namely
(ﬂpm.smxmmnmx(w 0.p. Pal, (3) K.K. Jatti,
(4) Mala Veerana (5) s.N. Dullu (6) S.J. Prasad

(7) s.h. SAR(8) G.F. Dala who ware considered Y.

the D.P.Ce. of 3 tion or

1984 and wer? not found fit for epaclite
‘not found Better” than me. :

d in the scl@dtion list of 1986
in th g_l.ct list of
1 of sul.ict 1istc of 1985,

(B) I have been place
whereas T should have b..n splac.d
1984 at Sl.No. 6 or -lsc at Sl.No.

m.nt has be.n slt. r.d

r which is srbitrary and
nior Hydro;,olobist Weoe Lo
P.C. an. ni.ns-

() , The date of regular ap .oint
€to 10.5.1988 by this office ord-
unjust. I have b.oon working as S«
4.3.1985 aftor b.ing solocc.d by a r.gul=r L

this poriod can not be term.d as adhoc.

(10) Two glaring anemalics ar- appar.nt in this office
ordzr of 1989 vis-a-vis old offic. order of 1988.

shown as 13 in the officc

a) The No. of post for 1983 ar.
15 in

order No. 818 of 1988 whoroas th., ar. shown as
oifice ard.r No. 96 of 1989.

p)  The vacancics for 1985 ar. shown as 31 in th. officu ordcr
No. 818 of 1988 wh.r.as thoy are shown as 32 in tho office ot
order No. 98 of 1989 and on- Mr. R, Mchshram has baecn

induct.d at Sl.No. 26 .

I would th.rofore, roqusst to your goods.lf to pleasc
look into the impung.d DeP.Ce/Revicew D.P.Ce proccoain;s h-id
in the year 1988 and placc m. _ichsr at Sl. No. 6 in the Prosotion
1ist of candidatus for 1984 or at Sl.wo. 1 in the Promotion List
of candidates of 1985, I would RRX further r.cuzst you to tr.at
my rogular rpomotion Wevefs 4.3.,1985 to dat. on which I took over
the charge of the post of Sr. Hydroggologist as a regular pfbmotgg
and- am working ¢fficicntly on this post till date.

H
Hopu to reccive an carly and favouabl. replye.

vYours faithfully,

sd/ -
( B.K. SINGH )
scI.arise'c!
Copy formerd.d for information to:-

1)  The D;rcétor (GusiMI), Ministry of Wat.r R.sourc-ss Shram
Shakti Bhawan, Govte. of India, N.w Dcelhie

2)  The Chairman, Contral Ground .ator Board, Min., of Water
2 _sourc.s, Krishi Bha.an, Now Dulhi.

3) Th. Sci.ntist'D' (D), CGuB,NR, Lko.
( ..K. SLvGH )
scIsNgIsr'c!
ey

T
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D.0O. No. 5(30)/BP/Zstt/77-5248.
Government of India,

Central Ground Water Board,
Betwa River Basin Project,
E~-6/44-45, Arera Colony,
Bhopal-462014.

A.L.KIDWAI
DIRECTOR

Dated the 17 March, 1977.
My dear Singh,

The excellent work done by the Map & Drawing Office
in connection with the first Technical.Co-ordination
Committee Meeting underyour swervision~deserves appreciation.
I & confident that the standard and tempo of work will not
only be maintained but improved upon which will not only bring
credit to the Project but to the Department as a whole.

Kindly convey my congratulations to the staff members of
Map & Drawing Office of the Project for the excellent work done
by them,

With best wishes.
Yours sincerély(

sd/~
(A.L+ KIDWAI )
Shri B.K, Singh,
Junior Hydrogeologist,
Central Ground Water Board,
Betwa River Basin Project,
Bhopal.

Copy forwarded to the Chief Hydrogeologist & Member,
Central Ground Water Board, Jamnagar House,M-ansingh Road
New Dell'lio

}' Sd/"‘
. (A.Ls KIDWAI )
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annexure: II/ A 7

A.L. KIDWAI

D.Os 4 (20)/BP/OP/80-523

Dated the 26th Sept.,1980

2

My dear Dr. Pathak Sahib,

The Project has a Photogeological Cell which is
well equipped with foreign equipments like Miror Stereoscope
nd vertical sketchmaster. The photo- interpretation work
carried out by Shri B.K. Singhy Junior Hydrogeologist has
been excellent and the following maps have already been
prepared.

1. Preliminary geological and structural map of the area
between Lalitpur, Bhopal, Jabalpur and Panna; M.P. and -
UJ.P., Indid,(Based on Landsat imagery) scale 1 million.

24 Drainage and Geomorphological map of the are¢a between
Lalitpur, Bhopal, Jabalpur and Panna, M.P¢ and UsP. India
(Based on Landsat imagery) Scale 1 million.

3. Geological and structural map of Betwa River Basin
Project, M.P. and U.Ps (Based on aerial photo-interpreta-
tion with limited field checks) scale 1: 25,0002,

4. Macro-fracture traces and frequency diagrams for Betwa
- —River Masin Project (Based on Landsat imagery)
Scale 1 : 250,000.

S5 Frequency diagrams of joints and macro-fractures for
different litho-units in Betwa River Basin Project, M.P«
and U.P.( Based on aerial Photo-interpretationg
Scale 1 : 50,000,

As Shri Singh will be leaving the Project shortly for
taking up Foreign Assignment, I will request you to kindly
depute one trained hand in place of Sshri Singh, who should be
able to continue and further expand the activities of the
photo-interpretation work being done in the project and
contiguous areas. He will also be able to take over the equipment
as well as aerial photographs from Shri Singh.

In the light of above facts, it is requested that one
trained hand may kindly be posted at your earliest convenience in
order to facilitate taking over the charge of Photogeological
cell from Shri Singh.

With best regardss v Yours sincerely,

s -
( A.L. Kidwai )
Drs B.D. Pathak; 28,9,80
Chief Hydrogeologist & Member,
central Ground Water Board,
Jamnagar rousey
Mew Delhi.

Kn : ;.44(#5./
P o
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A.L. KIDWAI
D.O. 4(20)/BP/OP/80-524
Dated the: 29th Sep.,1980
My Dear
‘( shri B.K. Singh, Junior Hydrogeologist during the

stay in the Project has Bene excellent work in the fields of
Phot;« eology, Hydrogeology ( including analysis and interpre-
tation of Pumping Test Data), interpretation of geophysical logse
The basic data reports produced by him are of highest order

and contain wealth of data.

I recommend that a letter of appreciation may
\klndly be issued to Shri B.K. singh from your end for the
meritorious sewme rendered to the Project in all spheres of
aativitiese.

wWith best regards,

Yours sineerely.

sd/-
( AL KIDWAL )

Dre BeDe Pathak,

Chief Hydrogeologist & Member,

iCentral Ground Water Board,

Jamnagar House,

New Delhi. L e 4
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A.L. KIDWAL

D.Q;No;4(20)/39/09/80-81-23 Dated 21st Jan, 1981.

My dear,

please refer to the letter No. 3=275/72-Vol,I11/CH-Estt.
dated Sth Dec,,19808. In this connection, I have to sa¥y that
Sshri singh has assisted in all fields of project activities.
As desired I am enclosing basic data reports prepared by him
a%? subsequently issued for your kind perusale.

i) BDR of Dahgaon well field.
ii) BDR of Gatratganj well field.
4ii) A report on the Aquifer peroformance and step
Drawdown test of fanora test well.

These basic data reports are quite comprehensive,
and may serve as ppecimen forthe regions and projects in
hard rocks, Lf approved by you.

) Besig@es the above, he has conducted Jlong duration
pumping tests at vidisha and Meerkheri well fields and step
drawdown tests at different test wells and analysed the data.
These have been included in basic data reports which are
under finalisation. : ’

The report " Geology. Geomorphology and Tectonics of
Upper Betwa Basin and continuous areas of M.Pe & U.P." as well as
"Evaluation of Basin characteristics of selected sub-basin,
of Upper Betwa Basin" have been prepared by him and are under
finalisation. They will be sent to you as soon asthey are issued.
Besides the above, he has been associated in the interpreta-
~tion of geophysical logs and has carried out correlation of
different flows as well as prepared a panel diagram which
if being included in the geology report.

- It is requested that a letter of appreciation may
be issued to him, o

with best regards.
, Yours sincerely,

sd/-

Chief Hydrogeclogist & Manber,
Central Ground Water Board.
Jamnagar House, Mansingh Road,

New Delhia. . n

o e i e . - - - croan
. 4
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( sEaL ) Annexure: V/ A 7

WATER RESOURCES BOARD

P.0O« Box 34;
2A, Gregory's Avenue
Colombo - 7.

12 April,1983.
The Secretary,

Ministry of Lands & Land Development
500, T.B. Jayah Mawatha

iFlombo 10. '
Attn: Mr. J Alwis, Director

Water Resources Dev.,

DEPUTATION OF INDIAN EXPERTS IN THE
FIELD OF HYDROGEQLOGX AND GEOPHYSICS IETC P ROGRAMME.

On request made by this Board through the Ministry, the Govt.

of India made available to this Board the services of Mr. B.K.

Singh, Hydrogeologist, under the IETC Programme of the Indian

Government, Initially Mr. Singh was recruited for a one year
eriod from June 1981 to July, 1982, - Subsequently, on a recommen—

dation made by the Board Mr. .Singh's services was extended for -
a further period of one year uptd 54741983 -

Mr. Singh is engaged in the ground water investigation aspects
of the Kurunegala Integrated Rural Development Project handled
by the Board. Mr. Singh has done very useful work covering this
project and has been an asset to this Institution.

With the scheduled completion of the work programme of Kurunegala
under the Integrated Rural Development Project towards the end of
1984, it will be necessary for the Board to submit its geport
eovering the investigations carried out in this districte.

As Mr. Singh has been associated in this project fram the very
Beeinning, it is very desirsble that he continues for a further
_tenn, by which time we should be in a position to get the first
drafts of the report dovering the Kurunegala districte :

We have been made to understand that if a request is madeby

the Government of &ri Lanka to the IndianAuthorities, it will
be possible to get one final extension for Mr. Singh's sefvices
upto first week of July,1984.

I would be grageful, if you would take this matter up with the
other relevant authorities: ~ontinue the gervices of Mr. -Singh's,

upto first week of July’ 1384. .

sda/-

Gamini Kannangara, . e
Chaiman' . - ‘. i .
WATER RESOURCES BO~RD.., P e
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Annexure: VI/ A 7

pPL/461

S5th March, 1984.

The First Semretary (Economic)
High Commission of India

Colegnbo.

W

Dear 8ir,

Deputation of Mr. B.K. Singh, Hydrogeologist, with the
Government of Sri Lanka under ITEC_grogramme.

D S G S D W W S O G GRS G S T G 5 Sy - . A S BD G D S GED T W S T Sy S S S S

o e
Plaase refer to our letter of 20th December,1983, a copy of which
is attached, informing you that we have no objection in releasing
Mr. Singh, in March, 1984.
-}
Mr.tingh has now completed the task assigned to him and is now in
the process - of finalising his report which he expects to hand
over by 15th March,1984. He will therafter have a few round of
discussions with the officials and we would be in a position to
release him from 2nd April, 1984.
We like to take this Oppbrtunity to thank yeur High Commission
and through you the Government of India for making available to
us the services of Mr. Singh, since 1st week of June,1981. He
has been instrumental in carrying-out successfully the hydrogeo-
logical work under the Kurunegala IRDP programme to which he was 2
assigned throughout his period. 2
This Board hasbenefitted much from his sefvices. B!
Yours faithfully,
sd/-
* !
(M.P. GUNARATNE )
General Manager =2ft
for Chaiman i
Water Resource Board, »
ed
cc s l.Director, External Resources Depte. o9 )
' 2. Director, Water Resource Dev. Dept./Min.LLD
( Yr. ref. 02/03/23). :
3. Mr. B.K. Singh, HydrOgeOlogist,W.R.B. IX
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ANNEKURE- A 8

Reprint from :

nSwamy's complete manual on Establishement and Administration
for Central Govt. Offices."

by P. Muthuswamy.

XVI. Convening of Review DPC

To rectify certain unintentional mistakes etc., it may be
neeessary to convene a review DPC under certain circumstances e.g. (a)
when eligi.le persons were omitted to be considered, or (o) ineligiole
pef!’hs were considered by mistake, or (c) where the senicrity of a
person is revised with retrospective effect to differ with the
seniority list placed before the earlier DPC, or (d) where some pro-
cedural irregularity was committed by a OPC, or (e) whsn adverse
remarks in the CRs were toned down or expunged after the DPC had
considered the case of the officer. Whenever such review OPC mects,
it should consider only those persons who were eliginle as on the
date of meeting of original DPC. That is, persons who became eliginle
as on a subsequent date should not ke considered by that review CPC.
Such cases will, of course, come up for consideration by the’ regular
DPC, Further the review DPC should restrict its scrutiny to the CRs
for phe period relevant to the first DPC. The CRs written for subsegs:
uent periods should not be considered. However, if any adverse
remarks relating to the relevant period, were toned down or expunged,
the modified CRs should be considered as if the original adverse
remarks did not exist at all.

' Decisions: (1) Instructions regarding powers of review OPC i~ The

- Gircumstances under which the proceedings of a JPC can be reviewed
have been laid down above. These are rot exhaustive but only illus-
trative. It is, therefore, hereby clarified that the proceedings of
any JPC can be reviewed only if the DPC has not taken all material
facts appropriately into consider-tion or if such m-terial facts have
not been brought to the notice of the DPC or if there have been grave
‘errors in procedure followed by the DPC. Review DPCs can be held
‘accokdingly only in such instances of facts or wrong procedure. Such
review DPCs camnot in any case go into the merits of the assessment
made by the DPC.

(2) In accordance with the instructions contained in these orders,
‘each DPC shculd decide its own method and procedure for objective
assessment of the suitability of the candidates and it is c¢ntirely lef
'to the DPC to make its own classification of the officers being consi-
'dered by them for promotion to selection psots. This, howevar, dows
not mean that the recommendations of the DPC are mandatory. as stated
in para.IX(1), the DPC is a recomnendatory body and the recommandat iors
made by it are subject to approval by the appointing authority.  The
procedurs to be followed when appointing authority does not agr:ae

with recommzndations ofthe DPC has baen laid down in detail in para IX
Once the recomrendations of the DPC are accepted by the appointing
- authority, it shall be final. Thus, 1if any question is to be raised

or disagrszement with regard to the merit of assessment by the DPC is

to be exvressed it should bz done only before the recommendations of
the PC are accspted and acted upoi.,

contd,.?2
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(3) Another question that has been raised is whether the review
DPC could change the grading of the officers already considerel by
them and graded or whether they can change the zone of consideration
or take into account any increase in the number of vacancies. AS
mentioned in the proceding paragraph, a Review DPC can only reconsidar
the case with regard to the revised set of facts for ractifying uani-
ntentional mistakes which might have taken place earlisr., It is,
therefore, clarified that the Review DPC 1is regquired to consider the
case again only with reference to the technical or factual mistakes
that took place earlier and, therefere, it should neither change the
grading of an officer earlier considered without any valid reasons
which should be recorded nor change the zoOne of consideration nor
take into acount any increase in the number of vacandies which might

hQ‘E occurred subsequentlye.
(DeP o& AeRe, OM. No.22011/38/80-Estt. (D), dated the 26th March, 1980).

Decision (2) Special circumstances for holding a segond/review JEC -
Clarifications have=been sought on the course of actlon to bs .adopted
in the following circumstances i~

(i) where a DPC has already been held in a year and the Department
sends proposals for another DPC meeting for unanti¢ipated vacancies
pertaining to the same year due to death, voluntary reftirement, new

creation, etce.

(i®)  where vacancies, not falling under (i) above reported subse-
guently were not intimated earlier due to error/omission on the part
of the Department concerned, i,e., the vacancies were there but were
not reported at the time cf sending DPC proposals earlier, A point has
to be considered as tO whether the vacancy should be treated as
belonging to the same year in which it occurred and review OPC should
be held for all the vacancies with the consequent : enlargement

of the 2one.

The matter has been examin:d in consultation with the U.P.SeCe
and it has been decided to follow the following procedure :i-

(1) Vacancies due to death, voluntary retirement, new crections
et¢., clearly belong to the category which could not be foreseen at
the time of placing facts and materials before the OPC.. 1In such
cases, another meeting of the DPC should be held for drawing up a
panel for those vacancies as these vacancies . spuld not be anticipa-
ted at the time of holding the earlicer JPC. If for any reason, the
DPC @ould not meet for the second time, the procedure for drawing up
of year-wise panels may be followed when it meets next for preparing
panels in respect of vacancies that arose in subsequentvyear(s . '

(ii) In regard to second type of cases, the Minstries are required
as per existing orders to invzstigate such erros/omissions in furnish-.
ing correct information to DPCs and take action against the persons
responsible where it is found that there is no proper justification
for such omission. As taking of actien as above in casgs O0f nOn-repor-
ling will nct mitigate the injustice dons to the officers conc-rned

by artifically restricting the zonc of consideration nor can the wrong
done1be rectified by holding a second DPC or preparing an year-wise
panel, a reviasw DFC’ should be hcld keepinc in mina the total vacancies
of yecar. )

( Dept. of Per. & Trqg. O;M.,No,220ll/12/85—Estt(D), dated the 16th Jun:

1986, )

L | »L L
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BEFORZ THE CEVTRAL ADMINISTRATIVE TRISWNAL

CIRCUIT BENCH, LUCKNOW
w¥ Mo 272- nasly /
s Do As NO. 41 of 1990(L)

E'}Qé»g‘a &v\p T U9

B, K, Singh o Potitioner/Applicant
. -V@rsus-
Union of India and others .+ Respondents

CCNDONATIN OF DELAY IN FILING COWTER/WRITTEY STATEMENT
RXRXIXVXX BY THE RESPCNDENTS,

L Y

The Respondents abovenamed begs to submit as mder:-

1. That dw to certain administrative reasons

and for the facts that certain information couldm~ not
be collected in order to prapare the comter, the
comnter affidavit could not be filed on the date

specified by this Hon®ble Tridwunal,

2, That the delay in filing the comter affidavit/Written
Statement
is liakle“to be condoned in the interest of justice,

3. Wherefore, it is most humbly prayed that the

accompanying cownter affidavit/written statement
MAY KINDLY BE TAKEN (N RECORD AFTER condoning the

delay in filing the same. W
| i

" %aq \ (VK Ghaudhari )
,,‘\5 Addl Standing Cowtnsel for Central Govt

(Comnsel for the apmkkaaxk ¥
Respondents ¥

Lucknow,

Dateds /\ %ﬁ‘q, 1991}



BEFORE THE CENTRAL ADMIN ISTRATIVE TRIBWNAL

CIRCUIT BBNCH, LUCKWIOW

0.A. NO, 41 of 1990 (L}

B, K, Singh .+ Petitioner/Applicant

=VaTrSUS~

Unien of India and others ... Respondents

WRITTEN STATEMENT ON BEHALF OF RESFONDBNTS.
The respondents beg to submit as wnderi=
1. That before giving parawise comments
&m the application it would be proper to
give a brief history of the case of the
applicant which is as wder:-
(a) That the applicant as well as
the Respmdents at Sl. No,3, 7 to 10,
12, 13, 15 to 26 and 39 to 41 were

appointed as Jwmior Hydrogeologist (Growp=-A) -

Now Scientist B (Jr, Hydrogeologist}

in the Central Ground Watar Board @ 2.4, 1974

and from the' dates of their joining the

post, on the recommendations of the

v/



ANN BXURE=TI

ANNEXURE-II

_2-

UPSC receivéd vidé lettez-No.Fﬁl/

R

134/73=R(G) datsd 12th Feb,' 1974;
He was at Sl No,5 on the merit of the
U.'PSs.C,

(b} That the Recruitment Rules for the
po#t of Jumior Hydorjéologist notified
in 1972 vide Ministry's letter No.!

7-18/67-TW dated 15,02,1972 provided the

method of recruitment 100% promotion from

the Assistaat Hydrogeologist having 3
years service in thé grade failing which
by direct recruitment,

(c) That prior to appointment as Jwior
Hydrogeologist through the Union

Public Service Commission against direct
posts, the petitioner(including respond=
ents at serisl No,5 to 15, 17, 18, 19
28, 32, FypxRy:AxxWkxxI%y 38, 39

40 & 41) were already working

as & Assistant Hydrogeologist

\
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BNNEXURE-ST

@

in Central Ground Vater Board.

(@) hat during 1973, 34 Pepartmental

candigates were eligible for promotion to

the post of Jr. Hydrogeologist and remaining
75 posts were released for difect recruitment
through the UPSC, UPSC hag nominated 59
candidates (including Shri B&K. Singh the
applicant) vide letter No.F.1/134/73-RG gated
12.2.1974. A list of 11 direct candidates were

also received from the Ministry.

(e)That although 34 Departmental candidates

were eligible for consideration for promotion to
the post of Jr. Hydrogeologist in 1973, but the
DPC for filling up the posts could not be conveyed

in 1973 due to administrative redsons.

(£)That meanwhile, the recruitment rules for the
post of Junior Hydrogeologist were 3mended provigi.

the method 20% by promotion from the Asgsistant
Hydrogeologist failing vhich by direct recruit-
ment and 80% by direct recruitment. The DPC coulad
be convened only in 1976. The DPC recommended 22
officers for promotion vide Ministry's letter
No,14-2/T2-EE.I dated 22.4.1976. V‘hereas the
respondents at S1.NoJs5 to 13, 38, 39 and 41 were

working as Assistant Hydrogeologist were promoted
as Jr.Hydrogeologist in 1976, though respondents
at Sl.No. 5, 7 to 10, 12, 13 & 38 to 4l had

\/
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No.F.1/134/73-R(C\
U NION PUBLIC SERVICE COMNy SSION
DHOLPUR HOUSE ‘ N

kY

~

New Delhi th 12th February, Y974+

7 -
/. Migecrelary to the Government of Indg,

- f
!

f%«fstry-«f Agriculture,

¢ Kartmett of Agriculpure),

N

A A & Delh]
?:?§1‘ A\ . &,- Recruitment to the posts of Junior Hykogeologists,
AR central Ground Water Board, Ministry o Agriculture,
(Y Department of Agriculture.
L %? ; 0 AR K . /!r’
| & ' LN b ot
. | Q(Lf A 7 ~
o \\ 8 3 7 ~ .
| - am directed fo refer to your letter Yos.7- 73-MI(Adeated

' % 1c72 and 29.12.1973 and D.O. No.6-79/73-Estt. II-97 dated 23.1.74+ "\
& tnc Union Pudlic Service Commission letter of eve number dated /
'$ 22nd December, 1973, on the above subject. '
. S \ ‘(
- Oout of 55 posts of Junior Hydrogeclogists, Centml Ground Watl
§ %d, ¥inistry of Agriculture, Department of Agricultule, 9 and 5 po8e
B advertised as reserved for Scheduled Castes and Schyduled TTiDES
Wicates; they were not to be treated as unreserved if no such candid
s ere “ound suitable for appointment., 13 posts were also advertice
Bros-rved for Emergpncy Commission 0fficers/Short Service Commissionc
icers. These were:'to De treated as unreserved if no such suitable -
hiicntes were available., The number of posts have since bYeen increas
@75 viie your lettel dated 29.12.73 quoted above. The overall reser-
Bicn vosition would now be 12 for Scheduled Castes, 7 for Scheduled
$9--s ind 17 for Emergency Commissioned Officers/Short Service Commist
#hed o°"icers. The ppsts reserved for Fmergency Commissicned Officer
“Prt Zervice Commissipned Officers are to be treated as unreserved 1!
" gh candidates were fhrthcoming. TheTe were 686 applicants in all,
bm T zelcnged to Schquled Castes and 5 to Scheduled Tribes and oner
pT Cency Cormissicned{0“ficers/Short Service Commissioned Officers.
jc 2 ublic Service Cimmission considered the applications of all the
fciiates and summoned 221 of them (including 7 Scheduled Castes and
pcheduled Trites and one ™mergency Service Commissioned Officer/Shct
k.. Commissicned Offjcer) for interviéw on 1st January, 197% to 19
iary, 107., 50 candidates (including 3 belonging to Scheduled Cast
7 %0 3cneduled Trites) were absent, Shri D.S. Deshmukh represen.c
'inistry at the interviews and assisted the Commission in their

Bizerations, \

1Y B ",‘)

1

§  The Commission recommend 59 candidates including $wo Scheduled
o5 2nd one Scheduled Trites and one Emergency Comissioned Cffider,
'?‘:Fbﬁrvice Commissicaed Officer as per Annexure 'A' to tais 1et3r,
E2"°=¢ in the order of merit, on initial pay, as indicated therei

' “Eﬁpgln?@ent to posts of Junior Hydrogeclogists, Central Groundg ter
§°7. Taridabad, Ministry of Agriculture, Department of Agricultyv. /

/U N v Contd.-..Z. ://)
/) //
\S /’
Th i i i |
e receipt ofrhls letter may kindly be acknowledged.
Yours faithfully. ... _ .



NFID N

' f IMMEDIATE @L\
o ! [ ,

Y Goverme"t of Imdia

¢/ Ministry of Agricilture

 F f ultur
(Depaggrgggg*g**ﬁé}%g*l e)

i

/’t\, ‘1‘ ! 3 -"A‘
oo ff/@) |

Z
g

, ‘

New Delhi the 23rd February, 1974
ll i

j

~The Chief Hydrogeol'ogist,
Central Greund Water Board,
Jamnagar Hcuse, | ~
}l ' . : /’I —_ﬂ_&Nm D I
; Subject:- Recru'itmant to the posts of Junior Hydro-
, ! genldgist in the Central Ground ;

/I ‘ g ,, Sir,,
’ »

, v 1 am directed to refer to this Minist
T -, of even number dated the 6th‘February, 1974,

- sabject and to forward kerewith 5 copy of Union Publie Service

- Commission letter No.1/134+/73-R(G) dated the 12th F 2

A along with a 1libt of 59 candidates recomnended for appointment N

_ 34 to the posts ofl Junior Hydrogeologist (Bs.400=950) in the Central
| /f Ground Water Board subect inter-alis (1) their medical fitness

o A to hold a gazetbed pos:; (ii) their character and antecedents .~

: g L. being found sat{sfactory; and (1iii) verification of their orTgfndl

VAN B dagree/diploma pertificates etc. |

N B - It is presumel that the candidates already in employment
‘\}“ f with the Central Growwd Water Board
I

must have been got medically
: examined by a duly canstituted Medicesal Board and their character
. and antecedents verified and nothi

» 28alnst them. This 1ay please be confirmed, c -

. ‘) 3 Necesszry action regarding medical ox '

| amination and ctz‘é:ract-j
1 er and antecedests wrification in respect of |
I By  BAY De tak

other candidates
< en at|your end and reports, in original, sent to this f
_\\ y Department, - Ly
" 1.; i L, The orifinil degree/deiploma ete. as indicated in co.‘dm :

- - Of Annexure 'B' bf the U.P.S.C. letter nay please be called -7 5
| = and sent to thi{ Jepartment for verification. The attestat: (

. N N '-IU,:'V‘\ I NN
; OTms Treceived froa the Union Public Service Commission are °F -
. . enclosed herewith for Necessary action,

! ' :

& 4 5. 1t may fléase be noted that no intimation to the candida.t,a-‘.,r
D be given at thisl {tage to the effect that they are being oconsig,-
.o ’ ed for appointmen to the posts in question, 67 /S
| ".1 /
1 |
;

: ‘ |- i // ®




NO.I'. 8/ v T4

s

=
k]
:

{7 "i’i
- 2 - !
none of he candidates belonging to Scheduled Castes and
A= fribes jrterviewed were found suitable for other reserved posts
neduled @stes and 6 for Scheduled Tribes), the Commissicn have
% >, recommnd for appointuent to these posts. They suggest that.
may faward 2 fresh requisition after six months for making
attempt inthis rvespect. In the meantime, the Commissicn will
iection 1o the Ministry making their own ad hoc arrangements

p
k
%
1

-

o & - the Minigtry decide to fill the posts on ad hoc Dasis, the
R, ent may plase be reported to the Commission as soon as it ‘(
t3e and reviewd at the appropriate stage as reqpired under Reguliy
B §of the Upion Pyblic Service Commission (Exemption from Consultaiy)
s 1+: In this connection, attentlon is also invited to t

fo o

05 Ations, 1958. : ; .

{'r‘ e e ] ":21;?_0[1; contained in the Ministry of Home Affairs 0.M. Mo.23/17/6% .

| F' B cacec 26th december, 1968. | N
5

o .. I R The candidat:s called for interview were required to bringvalongﬁ
- < . F “Bnem tne origilals of (i) Degree/Diploma etc. certificates or = .-,
5.0 Y E “Reertificates in support of their qualifications and (ii) Matri< .
S A lent sertificates in support of the date of birth 7" 2
N bm, Sarvashri Or. Ratesh Kumar, Soom Nath Dhullco, Krishar Eyﬂﬁ
C e -3ﬁ  BvVeeranna Mala S¢), Indugula Radhakrishna, Mahadeo Rangal’
Doy i [rishna Reddy, .M. Satyanarayana, R.P. Agrawal, B.C.E,
tra e B 4 1ip X. Fouztar, Ljay Kumar Agarwal, Dr. D.A.N. Murty-
iy - - B Shafiulla, m (. Terozuddin, M.B. BRaju, M.M. Dubbak, S.M.
T g ’-;-‘ _ ( P o B.S.R... NarSimha Rao, KOV-S.V.KQ SiVaI‘am SoSo B_es° Pt
Ji Mougula, G. MotaniReddy, ®.R.G., Rao, G.K. Rao, Niraj
e ,T ya, D. Shivane,‘L&. Rao, D. Anjaneyulu, D.S.K. Rao andiy
s A '3, Deshmukh (Seridl Nos. 2.6,9,10,12,15,16,18,20,22, \

o : »~28,20,31-35,38,1313,#4,48,50,‘51,5&—57 and 59 in Annexures, DY

~ R

ct, however, comply with this requirement to the extent in
Bnexure 'B'., The wiginal Degree/Diplcoma etc. certificates
1~ may kindly be terified before appointment in the case ¢
dates at ?.Nos. %2, and 11 and in due course against othes,
®nexure '>', ; : .

L e 3
R S -
! ’

. .- : i3 1

- ;_ﬂf‘ ® The candidates mmed in Annexure 1A' have not been medica.
Wred for these poim and no special enquiry into their antece
R feen made, I am 1o forward herewith their applications, with 7,
o gesures which may Hidly be retained by you on their appointment
L fart of thelr persgml files. Covies of the appointment letters ¥
PR Bosued to them mayhs endorsed to the Commission. The Commission

% ve informed as spn as the candidates join duty.

%

Troh. g FEn this connecficn I am to invite attention to the Ministry o?

@ ATTairs O.M. No.|3/97/68-Estt(B) dated the 26th February, 1969
,irdirg eliminaticrpf delays in issuing offers of appointments %o
andidates recommpded by the Commission. '

@ T am also to rpuest that the Assessment Reports on the work
i ’er-ormance of thEe candidates may be made available to the
g;;zsion for a perifl of two years after their appointment (vigd
= rzogg)ﬁome Rffaks 0.M. No.23/62/68-Estt(B) dated the 15th

The receipt ofthis letter may kindly be acknowledged.
Yours faithfully,

An Sd4/- P.A. Bagdhi '
AexuresAdB | Deputy Secretary, UPSC Tele:381715
- i eyt




6.

these selected caridateg
A . ‘ may also be sent

/postfings may be imicated in their etteng -0 o2t

to be 1sgued from/the Ministry, S of appointment

j e
Yours faithfully,

/
Deput Secretary té Lhe.GLaddha. )

Overnment of India,
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ts thé Unloh P
/73ﬁ9 dated_____

HO.FJ/‘.‘-?’I"
N l"- " g of

dabad, Ministry of" Agricult

1

£ candidafes recomme .
w'}uﬁm Hydroqeo_logj_sts TN \/und Water Board,

smission

intment to the %\

"“ sage. and Address ‘ ‘% ' Pay recommended ;

() ]

(2)
,. —
-IVenkatachari Jagannathan, J € |
jssant Hydrogeologist,
ral Ground Water Board,
goctor 18-A, Chandigarh.

fRatesh Kggar, logist
s*ant HydrogeologlStu,
ra% Ground Water Directorate, M.I.T.C

SR ¥all, Karnal (Haryana). G’

. BB vanesh Chandra Jindal,

‘45 oo @Bor Hydrogeologist .
R ral ground Water B0ard Unit Office,

l ¥ Sector 18-A, Chandigarh. \

‘.""“i'- ”{ﬁ‘ﬁ:") R Girdhari P. Dalal, ‘/ ' QA

=19, Begumpet,
erabad-500016.

- ’ 4 3rij Kumar Singh, ‘/ : f»
" " J sari R.P. Rastogi,
. Mhra Zhavan-1,

Sanagar, Lucknow=k,

@i Soom Nath Dulloo,
W Parmatma Society, :
-Janrura, Ahmedabad-13,

’_;7;:j:4~ i { Subhash Chandra Bh&ttacharya,QCQ

-

R N"UQ;; Shri N.K, Banerji,

<, Yahanagar, Lucknow.

‘¥1 Om Prakash Pal, 2
Ighlor Hydregeologist, /
. tPporal Ground Water Board, NH IV
v ‘Eridatad. (Haryane),
C ot &l Xrishan XKamar Jati, >«/ @ Q
o . . T ‘§Pistant Hydrogeologist,
-0, ‘@cral Ground Water Board, -
. % -+ .paria (Madhya Pradesh) /
WL Tt o F-“) :
L @~ Jeeranna Mala (Scheduled Caste) %
. @S s*tant Hydrogeologist, :
“re . f7 _#ttral Ground Water Board,
s -ER~~ 91, Ayderguda, Hyderabad-500001,
@ Saleem Uddin Ansari, e
: B istant LIydrogeologist, .‘4
/=9 g&ral_Ggaund Water Board,
s {-owringhee lane, Calcutta-16 J

L]

| JUnLOT HyUTogeulOg18u;
| Central Ground Water Board,
- 16-3-027, Aprit Manzil,

3  Malakpet, Hyderabad-500036.

I B o W

L

« et
-’,4 D R L

According to pq—ﬂ-\- .
Rules,

-

Minimum of the scale., v’
s
¥

According to Rules . D‘h’%

Accbrding to Rules,

According to Rules,

}‘
According to Rules. L
| kY
According to Rules. D

Accordi rg/i;e/Rules . Dyvit

According to ﬁules. }{{-H

According to Rules. Bept

‘According to Rules. - Defyd
“ - ) . e -

! : % oo '
! ALYy Loomooe f
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-~ i ; B
Clonionhel

B 1/ shri Devinder Kuhar Vaid (ECO),

&
- 2 - -~ .
‘shri Indugula Radhakrishna, 'According to Rules, Dof#
Assistant Hydrogeologist, et 2l

2.Shahidnagar,
ggntral ground Water Board,

Bhubaneshware.

shri G. Venkata Krishgn Peo, v/ According to Rules. Do
Assistant Hydrogeologist, . .

Canadian Project
7-1-19, Begumpet: Hyderabad-300016

s [
Dr. Ashok Kumar Ghosh X o ) ' Minimum of the scale.
9/8 Deshapriya Park West, X Dt Law wlled .
Calcutta-26. / )
Shri Mahadeo Rangnath Xulkarni, X : According to Rules., Dﬂf

United Natdons D.P. Project,
Raika Bagh, Jodhpur (Rajasthan).

Shri Rama Krishna Reddy, , According to Rules. Deh
Assistant Hydrogeologist, X i}
Central Ground Water Board, ‘

Nizampura, Baroda=-2, V/

¥

Accordiné to Rules. Def

@ Assistant Hydrogeologist,

Central Ground Water Board,
Keating Road, Shillong-1.

Shri Dharam Mahadeva Satyanarayana, According to Rules..
‘9% ; Assistant Hydrogeologist, N o
Central Ground Water Board, X
Canadian Project, 7-1-9, Begumpet,
Hyderatad-500016 ~J/
Shri Vishambhar Dayal Mathur, _ - According to Rules. Dif

Junicr Hydrogeologist, A
©2/142, Area Colony, Bhopal-6,

Shri Ram Prasad Agrawal : According to Rules. “
Ral Xa 3agh Palace , X : | _bﬂh
Jodhpur (Rajasthans. . '

Shri Ravindra Nath Sharma, J (E;; ‘ According to Rules, Dafy

Assistant Hydrogeologist,
Central Ground Water Board,
2%, Cantt. Varanasi.

shri 3.C.H, Patro, ¥ X . Minimum of the scale. *

Geology Department, Ravenshaw College ‘i
Cattack-3°p y ravensha eg 07}ﬂff3;rusﬂbf'

Shri Shambhu Nath ‘ According to Rules.
Junior Hydrogeoloéj_st, j Coh ‘ & M
Central Ground Water Board,
$6°3-927, Amrit Manzil,
Malakpet, Hyderabad-500036, =

A



. 4 e ARt I

?

nd Address | —Pay recommended .
¥ ni1ip K. Fouzdar, | Minimum of the scale. v
o MEL P et & mean Teader, 3 | £ sl
UL RO, Rothd pazar, fleccamedlel.
s ,':I‘!':;{ih:"ﬁ & . nshangabad (M'P)'

~
T e T

ST SR o Arya Ratna Baksbd, /  According to Rules. Do -
Y e nior Tecnnical Assistant(Hydrogeology) : . '
e T L Feee 3 .N.D.P (ScF) iject' ;
T noo - . JBat Xa Bagh Palace, codhpur. B
'c r-*-\ hri Somendra Kumar Tyagl, ‘/ 3 According to Rules. st
‘ @@NDP Project, ‘
 5-n- _.-BRal Xa 3agh Palace, Jodhpur., f‘
'\,:‘,-'I :‘.Ct‘-'/- r~\' :' ». i
ne i+l MBnri Ajay Kumar Agarval, A According to Rules.  Depy®-
o ;- rmda PrOjeCt, CoGa""’-BO i ' j
nen ... . JKE0/142, Arera Colony, Bhopal. h
- R | oo,
... 7.7 Sr. D.AJN, Murty, . According to Rules.
- 777 Massistant Professor of Geology, ~ /‘*.y‘},{,»\:“n,,wgz’;z{'
vemrr 2. EChemistry Division, Indian il AR
cnqeiat- | [Agricultural Research Institute, ) :
w1’ temi. fENew Delhi-12 (110012) .
LN Py -, "“". ‘ % i ‘
$FEUTTATS Msnri S,L.M, Shafiulla, | 7«2  According to Rules.. Deyft
...~ ... \JVo.38, Padarayanapura, ]
.. .. Mysore Road, Bangalore-560026. /
t {777 WSnri lam Pratap  (Scheduled Caste)ﬂj According to Rules. D~ ‘
W g Assistant Hydrogeologist, o % |
e . [ Central Ground Water Board, Divn. IIT
S % 27 cantt, Varanasi. -
~ T g shrt v.G, Firozuddin, ‘ According to Rules. L% -
. ' 5§ issistant Hydrogeologist, CGWB, )Q . ‘
T3 104 Sector-184, Chandigarh.
iu Shri Y, Bangara Raju ( According to Rules. Defth -
o [ Assistant Hydrogeo].oéist, CGWB, )< 1 )
; : 2-23, Harmu Housing Colony, ‘
§ Tost 3ox No.20, Ranchi. ”
Shri Madan Mohan Iubbak, According to Rules. A \
: Yo. 14-2-46, Chandanwadi, |
. } oshamanal, Hydersbad-500012. - ~/
[7iostr F Snri §.M. Mendhekar (Scheduled Tribe) According to RuleS. peprw -
swio g Tinay Vinar, Tildkl Yagar, = X .
mas 4 T2spur-1.
K ,\L; )r, 3.5.R. Narasirha Rao, " . -According to Rules. . [
c isater Ct}eglcal Analyst,|Department \ '
EI-E or Geoclogy, S.V.U. College, T

Tttupati-2. (5175D2)
f ‘/(f<//
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- 4 =

me _and Address

Sreenivasan, -
stant Geologist, CGWB,

gg:thern Region, 3-6-291,

fﬂyderabad-SOoom°

ghri N.5. |
Hyderguda, ~/

M;i 3nagwatl Prasad Verma,
igsistant Hydrogeologist’ ‘/
U.N.D.Po Project, Central Ground
. water 3Board, Ral Ka Bagh, Jodhpur,

' spri X.V.S.V.K. Siyvaram,
: ) | Assistant Hydrogeologist,
o pn o . M Ground Water Department
| 97339, Agadi, Cuddapah lA.P).

+cé?~~g 5o i@ Shri Vishmu Kumar Dixit, X
A G %@ AFPRO, Upadhya Niwas,

‘B .7, Road, Sasaram (Binar).
t

" $up-n - Shri Sukumar Mallick, e |
oo B 31/3, Chakraberia Road (South);}> \ \
[t o -4 Calcutta-25. - g)

P o \ |

' spri K. Narasimha Murthy,
Assistant Geologist, CGWB ,
88, Diagonal Road, Visveswarapuram,
Bangalore=k. : !

ctamT .o -4 Shri 3. Srihari Rao, v
- Do Assistant Hydrogeologist, AFPRO, (
P.3. 14, Rose Cottage, :
Ahmednagar. (Maharashtra).
shri S.V. Chougula, M.Sc. ~
House No. 16, Palankar Chawl,
Mahishi Cross Road, Dharwar-1
(Karnatak State).

7/
Shri G, Mohgn Reddy, v ;
Regional Office, Ground Water Deptt.,
Humayun Nagar, Hyderabad-5.
Shri Bansi Lal Gupta, v
S/o Shri Sodagar Mal Gupta,
Advocate, High Court, *
Raghunathpura, Jammu.

Shri Sharad Chandra Tiwari, wf
Assistant Hydrogeologist, CGWEQ
Canadian Assisted Project,
7-1-19, Begumpet, Hyderabad-15.

S/

Shri Prakash chandra Rai,

Junior Geologist, Survey, & Research,

K

Tabe®r Building, Kota-6.

Shri Byani Rama Jogeswara Rad,
Assistant Hydrogeologist, COWB
Sgathern Region, 16-8-927
akpet, Hyderabad-500036..

. el

vl L

According to Rules. Dynt

According to Rules. bdpt

.

e

According to Rules.““
e T '

1Minimum of the scale}v}

» i

] Py . ! |
Q2QF i B e . |
. ‘ |

According to Rules.fv/

According to Rules. Dy?

Minimum of the scale.?

- e
According to Rules.

i
According to Rules., -

-
»

. A%
According to Rules.3y

According to Rulses. def

According to Rules.‘’

\

According to Rules.>¥

- '\i -
(]

-




_ 5 - - ? 8
Yame and Address ' __Pay recommended.. .

‘Vqﬁ.'g .G. ) - -
:n:n RIS B! gnri R. Nagarajan, Senior Sclentific , Minimum of the scale. v
NS | Assistant, THD Unit, Council of

TT=iiver S Scientifilc % Industrial Research,

oW pariMare., Nev Delhi-1. l <
g o _ ' "~ According to Rules. e

T tneocio shri G Krishna Rao, _
: wa 2.0, Ground Water Department, v
57201 w8  Cuddapah (Andnra pradesh)

- ,;I P F ; ) ').-l , ’ _ E
..o . .Y Crr i Shri Niraj MalaViya, Vv x ‘ ACCOI‘ding to Rul@. Nﬁé

Y | Assistant Hydrogeologist, CGWB,

SRS e ool Be43, Mahanagar Zxtension,
ceibTe ot U Lucknows
3 P
vﬁuqf?j? i“”{ f shri Mahendra Datt Nautiyal, ,j V/ . According to Rules. Pep?
IRE SRRy | 57- B.P. Hostel, University of | '
T sC LT Roorkee, Roorkee (U.P): |

1 \ : .
IR | Shri Avinash Xumar Mishra,.\/ o According to Rules. Delf
=rveen . 8 U.N.D.P. Project, -
'-*‘ﬁféucfniig Rai Xa Bagh Palace, Jodhpur.

-

DN | Shri Dattarraya Snivane, J Minimum of scales. v

Lo AL o 4 1, Vinncent Colony, :
AR ] r’s. Puram, Coimbatore-84+1002. \
I
|

| Shri D. Madhava Rao, y Minimum of the scale.

174

TR e = Civil Engg: Department

- . RS - . - R &
- LJJ“ci.~-§15 Indian Institute of Technology P.O.%ﬁk¢ru@w35aq(-
S | Kanpur-208016 =

e ‘a4, Shri D. Anjaneyulu, STA(Geology)
RN S . Central Ground Water Board,

L~f4j AP | Southern Region, . %(
IRERIIRE SR Oyderguda, Hyderabad.

SN / : According to Rules. M

X Shri D.S. K. Rao, According to Bules. Dq

IERERAEH 53/317, Vijayanagar Flats, d )(

Aot @E Naranpura, Ahmedabad-13. ' _

. ’ fi Shri Sushyamal Chakladar, . According to Bules.
IES TSIV | 3/13, Fenn Road, .

- 57?; AT | Calcutta-19. .

DR | Suri ashok Bhaskararao Deshmukh,\\ According to Rules. B
o | S/o Smt. Pramilabal Deshmikh, S .

RFANIR PN 365, Hamuman Yagar, Nagpur-9. '

sd/- P.K. Bagehi.
Secretary
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Gonfidentisl/Tnmediate/Ry Hand ﬁ
gt

No. F«1/1/15/RC - -
BN By ReL

UNION PUBRLIC SERVICE COL1 ISSTION
\ N

Dholpur House

New Delhi the 25th Jen. 1975, \Q

The Secretary to the Government of India,

(Central CGround Tater Roard),

Ninistry of Agriculture,

New Delhie

gabjeott Reoruitment to the posts of 27 Junior Hydro geolonists,
Central Ground Water Bosrd, Ministry of psrialiure.

ir, _
I am directed to refer to your N.O. letter Mo. 6-79/74/C1-Bstt~1

ated the 2nd January, 1975 on the sbove subject.

e The commission recommend 10 candidates apaingt 14 un-
geserved posts as per Annexure to this letter, arranged in the order

of nexlt, on initisl pay as indicated therein far appointment
Central Ground Water

49 the posts of Junior Hydrogeologists,

4, Uinistry of Agriculture on the basis of their interviews
& from Ist Jamary to 19th Jamuary, 1974 for the gimiler posts
Junior Hydrogeologists, Central Ground Vater Board, Faridrbad,
afatey of Agricul ture, a copy of the statement of 'Informztion

or candidates' rel ating to which is encloseds
(4 for Scheduled Castes
ed with

‘ As regards the six reserved posts,
3 9 far Scheduled lribes candidates) they have been link
other similar recruitment in hand for posts reserved for

ofnled Castes and Scheduled Iribes candidates only, reguisition
which was forwarded by you wide your letter No. T=24/T4-1E(A),

od the 10th October, 1974
(&
_ Regarding 7 posts reserved for . C.0g/8+S Ogy I am to say
thet weeof o« January, 1974 reservation of posts for candicates
belonging to this category has been discontimed and it is, therefore
! nsolidated requisition in diplicate on the
prescribed proforma for these Seven posts andi the remaining 4 un-
served posts my be sent for necessary recruitment actions
Thercandiéates called for interview were required to bring

s of (i) the degree/diploma certific;xtes
(ii

X}

4
slong with them the original

ar other certificates in support of their qug,lifications and

e Matrimlation or equivalent certificate in support of the date

iof birth claimed by them. Sarva/Shri W.P. Chamdhari and Peis Somnathe
B{4.Fos. 2 & 4 in Annexure) claimed in th eir aprlications io have
Fpassed B-Sc. 2nd Class, 1965 snd B.Sc. Fass, 1963 respectively but
444 not, produce at the time #of interview any nroof of this
alificetion. Their original B.Sc. degrees showing 2nd Class

65 and B-Se. Pass 1963 respectively may kindly be verified in

qourses

The candidates named in the Annexure have not been medicelly
mined for these posts and no special enquiry into their
\ined fap- these-poste-and ne-speeiel-enguizy-in-
dents has been mades I am to farward herewith their applicatims
which may kindly be retained by you on their
the appoint-

h enclosures,
solntment as part of their personal files. Copies of
m may kindly be endor sed to the

mt letters to be issued to the
misgion. The Commission may &also be informed as soon as the

mdidates join duty.

SEEC

.r‘

—_ct

-



-«

-t 2 1=

Sovan,

7
r ‘
{ In thig connection, I am to invife attention to the
r ' Ministry of Home Affairs O.M. No. 23/97/68-Estu(B), dated the
1.' 1 26th February, 1969, regarding elimination aof delays in issuing
: B offers of appointment % the candidates recommended by the
. 3| Commisaions
- - N g |
(R '; 6o I am also to request that the Asgessment Reports on the
T v work and performance of these candidates may be made available
t — ! to the Commission for a period of two years after their
- o i§ appointment (vide Ministry of Home Affa.u's OeMe No. 23/62/68=Estt(B)
b ik dated the 15th March, 1969).
s ¥ |
- , ; Te The receipt of this letter may kindly be adknowledged.
o S | ;
oty *1 .
: " 3 Yours faithfilly,
‘Iwr M", - ‘:5 ]
Tl - 4 1 sd/-
R R . | (Dre Gopal Swarup )
: LT L 4 Deputy Secretary
T Union Public Service Commission
: & (Tele : 381715)
i - ;E ‘
P | Bncls; 1) Statement of 'Information for Candidates'
’ , i mentioned in para 2 above.
g . ’ ) "" 2) Annexure mentioned in para'2 sboves

3) 10 applications with enclosures.

eCO'D

|
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Confidenti

innexure to the Union Public Service Commissin letter  /

Zo. F1/1/T5/RC, dated the o )25~

List of candidates recommended for asppointment to the

s0sus of Junior Hydrokefogists,
“inistry of Agricul ture.

1,100 Jame =pd pddress

4.

‘5.

6

Te

£e

“iarappa Reddy Chandra Sekhar Reddy \/
Se se de (:{ydmgeology), Co Go e Bo |
sarmada Project, B=2/142, Arera Colony,
Shopal =6 (MP)

She Tagorao Pundlikrao Chandhari, J
2shate Colony, Jail Road,
1‘73&0\11‘.

She Virendra Sharma, J
sgstte Geologist,

Ge "e Io Oo Ka.n'pur Unit'
117/143, Panda Nagar,
Kanpur=5«

She Trimbak fulshiram Somnathe,
Geologist, Ground Water Survey

and Development Agency, Nanded. Sty rp
(Maharashira) 2 |
She Verendra Nath Dube, \’/

Central Ground Yaser 3oard,
21, Central 3azar Road,
New Ram Deo Pet, Nagpur-10e

She Avinash Chandra Nanda, S -o . '

shata 2apa Dayal Singh, )
Rai Behari Lal Road,
Lucknow=T.

She Abdul Quadeer umtaz, \"
c/0 /s, 1leSe & C6e,

Pelladium Street,

Sriragar-1 (Kashmir)

She Dsljit Singh Saini,
Qre Moo 1122, Sector 23B,
Chandi garh.

8he Yashawant Gopal Joshiy, .7, <
= » Ram Nagar, =
agour-10. (Vaharashira)e
e de abam
. Hal een, Vg
‘g.r?.n.:{z/ze, Panjasha Street,
gonda, Tqe & Distte,
(aP.)

Irue copy

Y ¢

.

./
4
C/é’y

Central Ground Water Board, %\

According to rules

- According to rules

According to rules.

. pccording to mule

¥ B
TR "

According to rulese

.

Minimam

Accarding to mles

According to Rules

According to Rulese.

Minimum

Deputy Secretary,
Union Public Se_rvice Commisgsione
\_, (Teles 381715 )
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n-558) (%N Al &
T BE pusmsamm PART I SEGTION II OF mm@}_ .

— . 7-6/73MI(4) e
Governuent of India _

Ministry of agriculture v '

Departwent of Agriculturs - A e

“- ¢ Krighl Bhavem,

low lblhi, t!’a 18:':[1 J‘lma,’ 1974

NO TIFIG@UTION

To Prerddnt ig pbasod to appoint the fo”ovdng of“lmrs 0“ .
Gntrel-Grownd Wter Benrd es Jundor © Hrogocdogist in Liv oy mmb "
(. 4 ls.400-40..m0..50-950 in the pame 0ffioco, on ®mpurary banis v dtheifes

2t datos indlentod egelngt their names, il further cedrr. -

A Jagannathan,
dselgtant Hydrogoologist

Shri Girdharl P, Dalal,
ésalstont Hydro goologlst

Stri Brlj Kevmar Sit‘gh,
dssistont Goologlah

™. $hrd Subhagh Chandra Bhattaoharyu,
Asslstont Hydrogsologlst

Shri Om Frokash Pl
Jundor Hydrogeologiat

Shﬂ G. VQK. RB.O’
dseletant Hydrogoologist

Shri Dovindsr Kumer Vaid
dsdd stant Hylrogeologist

@t V.D,Mathur,
Judor Hydmgoologiat

3hri R,N, Sharms,
 4ssistant Hyurogeologist

Shri Shembhu Nath,
Junlor Hydrogoo ]ogist

Shri 3.K, Tyngi,
4ssistant Hydrogeologist,

Shri Rem Pratap,
#sdstent Hydrogoologist.

30,3,1974 (EN)

30,3,1974 (F.N) -

Y 24,1978 (BN)-- - it

24,1974 (F,N)

2,4,1974 (F.N)

30,3.1974 (R Ny
1.441974 (F.N)

19,3,1974 (EN) .

14,197 (E.N)
2,4,19M4 (E.N)

24,197 (F,N) -

cmtd'..f..‘y_“:x o




T = .o =B o \7 el
T ¥ 13, o E% ool 20,3.1974 (F.N) o
. Aecd nton 5 Gon lotizt

¢ B N &l Bfménﬁi rraend Vornma
ks ?

petistens Nsdromologhnd 30834714 (RJ1)

15, St R, Neroshohe Morthy 24,174 {F.17)

pesigihp Coodagiche

A 5, S 8.6 Twrh, 30,301974 (EN) -
k1, Shrl A.X.Mishra, 2,4.1974 (F.N)

- Ased. whan’ Hydzo goologlab, ) T
14 48 o Co . " '
;. . N poprsy Searetery to the (oyoronent of Indlg,.: < . -

. . . S ’,S;*‘ 1

S R T tenozr,
S (> rownt of Todde Froagy

5l Foxidixd (Hermoo).

} . Oopy tot- < . o o
3 1 ho ot tory, Untén Dhide SeraT-a M neled,. Shebdpbed o o .
. 3 E ?oérf.o"Di'bff.p'.’f Howga, Kor Dathi we o fafhmeush o WEix o o SR
1 1ot oy bodd 236/ T2-PG) abe 12 ToThae
3 2 Tho (Galof Fhglhieer, - ‘ L SR
L Gontml Cromd ¥ater Board, ' ' - e v
< L ME T, Farldyhed (Burgera)s - N

3 B, "‘{Ch‘tef HRmogeologisty ;
N 5 entral Cmimd ¥ater Board, ° o
' g Janinagar Houso, Maneingh Boad, Now Delhll: Tra Offlcera

3 nlraady working on ed-noc besis na Stninr Hydro grologiet

. - in C,G,W.B, may p Ram bo infomwd tpat tho mriod of

E thodr at-hod appointment as',,Juni.cr"ILydmgCOlogic*. w1l
1 ) not comnt for the purpos® of oniorily. . :

< . - -
, 4 4, " Tte acmuntant General Grmerd Wwrka &
. " Y M e 1l ocus, £, GeCele bl g,
. Indrapreetba Esiald,

: Now Dolkt,

<
. L

(‘Oﬁ‘t‘da, 'Y o:‘; ~




T T RAgy—i—

v —— — ;, 2 ﬂ:
- )i @) _v _ o
B ‘ v 5, IN'I -
i - &fmo- SR | NNEX\W.E T@
’ 0 BE PUBLISHED IN PART I SEGTION II OF THE GAZRTIE OF D1y L

—_ M, 7-6/73-MI(4) ‘ S
. Covornment of Indis _ :
Minigtry of agriculture v 4
Domartmont of Agrioultwe - _ ST

S Krighd Bbavan, '.  ‘- g

Now Dolnd, the 18th, June, 1974, -
NOTIFIQATION :

Mo Predent 1s pbasod to appoint the £following of “1mra of .
Mo Ontrel Grownd Water Beard gs Junior - rirogecloglst in tiv o mml
14,400-40-800-50- €50 in tho pame Offico, on moprary bacis wish eides ™

fom th datos indientod egalngt their nemes, il further crdsic.

. :S
_Shrd V, Jagennathan, 30,3,1974 (EN)
+ #4sslgtent Hydrogoologist S : .
Shrd Glrdheri P, Dulal, 30,3.197 (RN) - .
4ssistont Hydro geologist S D
Sirl Brl{ Kumar Singh, T T Ba,19ma (BN) e e
dsstatant Goo loglst L . ST
"~ Sl Subhash Chondro Bhatteoharyw, 24,1974 (E,N) L
Aeslstent Hydrogodoglst b L
Shrd Om Frokesh Pl 24,1974 (EF) i
Junior Hydrogeologist .
&hri G, TV.K,Rao, ‘ ‘
Assietﬂnt Hydmg)OlOgiBb . 300391974 (FQN)
Shri Dovindr Kumpr Vatd 1.4.19/14 (F,N)
s stont Hylrogeologlst ‘ A
&t V,D,Mathur, o
Junlor Hydrogologist 4,4,194-(F,N) .
.. 8hrd RN, Sharna, o
Assistant Hydrogeologist X 19,3,1974 (FN) .
Shrt Shembhu Nath, '
- Junior Hydrogeo logist ' 1.4.1974 (F.N)
Shri $,K, Tyngd, - ; L -
4ssistant Hydrogeologiat, 2,4,1974 (F. ) =
She Rem Pratap, . ' ‘
#ocd stent Hydrogoo logist _ 24,197 (FN) -
Qéltd'oo;iynf._;
e % ot
K \ .7 |




hi
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. 134 et 12,0 mivanan, 2n,3,19724 (F.N)

Aecdaton 5 (on Jogish
8l Bhagwesi roend Vorna, ‘ : RN
peeishand Hidromelogind 303,474 {F.J) N

1)

R gl
G2l

3 E 18, St ¥, Frroshoha Morthy | 24,1774 {
Pesd st s Coodagiehs

5, Siwt 5.6, T, | 30.3.1974 (1)
; Asetgtent Hydmmologlsh, : o

'y, Shrl A.K Mishra, 24,1974 (F.N)

: Aoctetant Hydmogoologlat, e
1 'a‘ : 7'1:":' 2 \
. (8 Dayal) i R )
3 poprty Socretery to the srerment of Indda, .7 . ..

i o Manegor, '
; - wrnmont of Thdla Froas,

Jorldnoed (Hewyonn),
Qopy to1= . C I

i Tho Shorelnry, Unlen Mhide api® - (omiid ek oy Skl
: 9 > . 2 o A
Kop arhl w0 fefzeusd o Hpdn

Pocd, Diolipre Powo, _ o
oter o, Lol 134/ T2 HKE) dby 12 % The —

Pa Do (hiaf Ehglieor, v - SRR
Gont=l. CronAd Pator Boerd, ' S, e
N, K, IV, Farddahed (H~ryorn). o 4 i

' s, ‘{Chief‘ Hropeologlat,

E Gentral Ground abor Bonad, T : :
¥  Jemneger Houe, Manringh Roady Now Doltils  Tre Offlders
3 alroady working on ed-noc besis ng stninr Hydro grologiet
¥ _ /| c.o.WB, may p um to nfomAd Yat e pricd of

k. thoir ati-hot eppointment as_,.}’unicr"llydmg:ologie*, wl
not count for tho purpos of onlorily. 4 :

| 4, ' fp 2cooumtant Goneral Gorimerce Wrks &
3 M 5631l ous, £, GoCaly PG RTITEN
Indrepectba Eslats,

Now Lolkt,

ff | \,}\)\ 6”\/ X .matdf_.;..;'é/..' .
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No.'Z-&/’Ia.MI(A) o
- Government or Indig
. inistry of fericulture
L g S Depariment of dgricul ture

3

SN o "7 Krishi Bhevan,
| h .7 PewDelhl, the 12th Septembernt7a.

- NOTIFIG:sTIoN ., . 2.

‘o Xntral Growmd Water Board ag Junior Hydrogeologist in the pay scale
b >0 5.400-40.800L50.950 1 tpe gemo Offiee, ‘on temporary besis with

: ! B .
% T8 President 13 pleggeq 0 appoint the following 0ffl ors o
3 :ofoct from 21.2,19% (F.N,), +i11 further créérss.

! 2N

L S$hri Malesh Giondra Jingel
; Jimior Hydr greloglst N
, v

2. Shrd 4jny Kumar Agarunl,
Junioy erdrogeologist' LY

i . (5. Dayei | )
Doputy Eeretery to the GeVt, of India, SIS

\
| 3o danager,
(¥ macnt S f Inaig Pregs,
D30 (Haryang)

WRLY forurded to:~

M o tory, Unien Public Serviee G¢mmi$sion, “'Dholpur House,
] Lon Road, Now Doatht) oty Taference to their lotter
TR k7Y T3-RiY dated 12,3, 1974, :

§§c el Bagireor, Gentpal Growmad ¥ater Board,
L5 FARIDAB iD(Heryona), .
-

i Hrdrogoologist, Gontr:l Ground wter Boare,
¥;","~81' HC—U-?&‘,. Hemsirgh Lont Fey Delad, iTh? 0ffi cers already _
g o oon i, ~2<de a3 Junior dyrogeologist in tie ‘

§ . T Crome TRr Zonea Ay pl2ase bo infymegq thet the
MOy ag G SERCIT@end ag Juniop Eydregeoleogist
P My frr she Put.Ls: of sondsri 7. _ :
L S e g et T e s —p—n . K I

2 mieng General, Coirse Wrks end Miscelleneous,

1y

SISy . ;
Wld rg, ANCrapr: siuha 53%:%8, New Delhi

8

vr: f~ ; 0 ’ - N lal |
1T Dopuby Lesountont "'miral, Caweres, Wrks gng Misc.,
RO o Rm:t', Celrm ‘ A |

ub - ! )
T Ui e g . e e -

R SRR Sent rersl, Gemizres, Y%rks and Mise,,
A T Seabnzy,

Q

D % / reenden
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10.

1L

12

13.

14.

15.

117,

18,

19.

2L

22,

23,

* 35 Topoven Scciety, Yetisngl Highway No.8, M zgapura, BargGas¥

’ T
The Sonicr/E clcgist, Gentral Grownd Yeter Boarc,

/ "lr
4%

The Dimcter, Eastern Reglon, mntral Ground ‘b Board, N
o4 park Stroet, 3rvd FlooT Colcutba-T0036. Q%

The Director, wetorn Roglon, Central gromé Water Board,
surye Nike ten, c-11, Sawal Jeisingh Highway, 3ani Park, Jripur,

me Dire ctor, Nerthern Roglon, gentral Ground pter Beard, ‘
B.43, Mehgnogerl g xtension, Ludenow. ‘ i

134

The Dire ctor, Soutiem Region, Centrel Ground wnter Bosrd, :
16-8-927, Melakpet, Hyderobac-5000% (bePu)e _ | .
The Dire chor, g:ntral Region, centrel Growmd Wpter Board, 21, U

gmtral Bezar Roal Lr. Mokadom ¢linic, femdaspe thy Nagpur-10, °

T Offiar-Incherge, Northemn Lastorn Regicn, Gentrzl Ground ) ] ; ~a
geter Bonrd, Kalapohel, Gopinath Noger, Gauhotl-15. ]

me Officor-in.Chorge, Nerth wstern fgion, Gentrgl Gromd 2
Bater Bonlrl, % ctid Ne, 104, Secher 184, chencigarh- 160018, ] J,

The Projoch Hydrogeologist, Genallan Assisted Fro ject, ‘; o/
Bungalow Mo, 7-1-19, Begunove b, Hyderabec-16. E 4

The Prcjcob Hyfmggologis't, 0. N. 5. 2. (SF) project,
Ral¥a-Bagh Folace, Jochpur, . o

TTo je chy Gintral Ground

¥

The Offi @ reinleChr T, Nammada Velley
1 ter Board, 5.2/142, srera Colondy Bhopal.

Mo Officer-in-Charg? Upper Januna 7ro ject, Gentral :
Gromd Uake T BieTC, Bumgolow No.8s g ctor No, 84, Chandigarh.

™ Junlor Hydmgeologist, Gentral Ground water Boars,

.Y . B 1 1

Hydro-

The SOnicrLGcolcgist, Gontral Gromd Wate T Board,

164 7--2ccan Gcllege Read, Ynpunlny POORA.
Hydro- ‘

M. enior/Goclogist, Gontral Crouné WeteT Boerd,

88 Tipgonal Al Vigvoswave PUTTH, Bengalora-;"oOOO‘l.
"Hydro- |

rd
$1.h X5, 4th Awentd, LshoknageT, Maezas.soooes(T.N.). -

. Hydro- .

Tre Fniotd 5o logish gentrel Gromd WeleT Bonrdy
X oen 3agh, I jrpt Trivenérum (Kerele).

o _Eydro | .

The S:n:‘.cré_’ii:leglst, Gentral Growmc ter Board,

o8_Gocie Trtiye Geve mmaent Socie vy, Ahmecsb ad( Gljarat) .

Q.boc3/f. R



b be nublish:’q 1:3;1 Pert 1 Section 3 fhhe Gaze tte of In
T e, T~8/73.0i1(4)
Governmmt of Ingi, \
. Ministry of Agricultury ‘e
i g Depgrﬁnent of 4gricul tupe
' e
‘ K - » . KriShi Bh&van,
ST e

Yew Dolhi, 4,
FOTIFIGa TION
\\

The Prosign-+ 4 Pleasaqd to appoint the 1 '
mhral Groung Weter Boarg 25 Juniop 'Hydmgeolo.s:ist in she Pay
#00-40.800_50_gg 5. $he sam

he gam. fics, on temporary bagig with
‘AT doateyg indieptsog 2gaingt theiy the p

0'th August, 197,

Shri Lshol Bhaskarzzrao Deshmukh,

5.6.1974 (F, N, )
assiztant Hydrp g.::ologist.

W

1 & 3Shri 3 L1, Sho fiulla, 156, 1974 (. !
i A83lstony A Stologist |
3

1 7 3.6,1974 (4n)
Snior T car

& dbri o, 5z, Rao, | < S5.6.1974 (E¥,)
~831ig%on4 Idro g-ologist

La Firog’uddin, 3.6.1974 (F.N.)
n% %I;fc?rogff;clogist .

shne, 9¢6,1974 (F.1,)
S Erdwp g-clogiast

21.6.1974 (F.5,)
& Krigimg Reday, 2.6, 1974 (F.x,)

]
&

(5. Daya1y
Deputy g:0 tary to the Govt, of Indig,

[y

; .
P Inmint of Indie Pregg,
‘adL 3cp (Ea Iyang), /\/"

- ¢
5 lnigy Publie ¥ rvica Commission, Dho 1 pup Houge,
S ¥ I VIGh 1 £opep o o their I tgy Fo.F.1/13¢4/
g 12,2 1074,

Ty GEGntral Growmnd B ter Board, H, 1y,
al,




#

a,

10.
11,
12,
13.
| 14,

15.

17.

IR ; *‘t’

. Ths Ghix £ Hydrogeologist Gontrrl Ground Water Board, Jamnager
Hous2, tiepwingh Roed, New Dolhi, The Officers already working
on ad-hoc besis es Junior Hydrogeologish in the ®entrsl Ground
Jtar Boerd mey plessc ba infom d that the period of their
gd.hoc appoin‘mnt a8 JTmior Hydrogeologist will not comt for
thz purpos: of genlority. :

fhe pccombant General, Commsree, Works and Misez1lensous,
4 5 G, R, Building, Indraprastha Estate, N-w Delhi,

The Senior Deputy hAccomntant Ganeral, Gommerce, Works end iise.,
16-4, Brabourn: Road, Galcutba. '

The @nior Dzputy jecounsend General, Commerce, yorks and Misc.,
Nav Bhaven, icol Road, Bombay. '

The Dir:chor, Bas‘ern Reglonm, Gantrsl Gromd Wler Boerd, 24 Prrk
Strs-, 3rd Floor, Geleutte-70015. "

Ths Direcior, Wstern Regiom, Cmitrsl Gromd T Board,
surys Nikstan, G-11, Sawai Jaisingh Highway), 8zni Park, Jalour.

The Dire cSor, Northern Regiom, gentrel Growmd abeT Boerd,
B.43, iichenegar Extension, Ludknow, :

The Direcior, Southem R2gion, G tral Gromd Water Boerd,
16-8.927, Malekred, Hyderabad-SOOO%(ﬁ.P.’).

Te Dir:ctor, Genirel Region, Gentrel Groumnd ‘ater Board,
Dr, iickadem Clinie, 21, Gentrel Bezar Fosd, Ramdaspeth, Negpur=

The Offic r.Incharge, Forthern Rastarn Region, Gentral Ground
TWmier 3o0ard, Kalapahsr, Gopinath Nager, eungbia16. .

The Officer-in-Cherge, North @wstemn Regiom, Cenbrsl Growd
Wet:r Soard, Kothi Ne.104, 3actor 18-:, Chandigarh 160018,

Tre Pro jocis Hydrogrologis®, Cangdisn isssisted Project,
Buneelow Fo,Te1-19 Begunpet, Hydzrebad-15.

T Projcoh dydrogzologist, T. ¥.D.P. (SF) Project,
RaiKa-Bagh Palac:, Jodhpur.

e Officcr.in-Chergs, Namade
Board, B-%/142 &rera Colony, Bhopel.

Tha Qffic2 r-in.Chargs, Upp?r Janune Project, Central Gﬁl‘
WpSiT 30nnCy, Bungalow No, 8, Scctor No,& 4 Ghendigarte

3 ©o g N Ca1'5Tel Ground &bter'Boerdo
Morel Highway No. 8 NizanpToe
v

brﬂlj;tlro md Vater Boards "
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The ®nior ®ologist, Caniral Cround water Board,

Flot X.5, 4th Awonte, Ahhdensgar, Madree.600083(T. 1. ),

The ®Enior Geologist, Gentral Growmd Weter Board,
Xosh Bagh, Poojapur, Trivendrum(Kerale), ‘

Toe Senior Grologlet, Gantrsl Growd Weber Bogrd,
28;Goop:retive Govemament Society, Ahinedebad (Gujarat),

Th2 S2nior Gwologlst, Gentrsl Ground Wmter Board,
57-68.D/C, Cendhinagar, Jeumu, ‘

thz PBnior (Pologist, Centrszl Growmd Wetsr Board,‘

{‘;’ungalow Fo,10-3 ctor 18-4, Chanciggrh.

Cfficer: cone2med (with 8 eopi:sg) /o Chief Hyﬁmgeolog'lst,

Sntrel Gromd Water Board, Jeunagar House, New Delhi,

> rsonzl £il:s of concernzd officers,

2.3 I, S:iction, 4?
.7

s |

(3. S. arora)

for Deputy S cretery to the Govt, of Indig,

—
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I Central Ground Wat Board
M , N.H.IV, Faridabad (Faryanas

.

! NOTIFICATION

President is plased to appoint Shri ERavindranath Assistant Hydro-
h plogiét Central Ground Vater Board, to the post of Junior Hydrogeolo
‘ - ¥t in this Board in the pay scale of B, 700=40-900-EB=40-1100~50-13%090
2. X, 2-2-80(Fl) on temporary basis till further order,

| 1~

CHI*F HYDROGTOTOGIST & ~F ER

‘ §f "he Manager,
b 4 Government of India press,
' 4 Taridabad ("7ith IIindi Version)

I+ dktribution:-

o g s

~ ezt = The Deputy Secretary (Gw) to the Government of India, Ministry of
i Agrl. (Deptt. of Agri. & Coopn), Krishi Bhawan New Delhi with ref-

i erence to his letter NO. 7-20/77-MI(A) dated 3-12-79.

e ———— —_ B e
Ex. | ——

The Dlrector C.G.T,Ba Southern heglon Hyderabad.

The Pay & Accounts Officer, C.G.Y.B., faridabad,
The Senior Fydrogeologist, Central Ground ¥Yater Board,P.N.3.Fbd.

' Shri 0 R.Chavwla, U.D.C.,C.G.¥,B., Farldabad.
Shri ¥,T,Jawa, U.D.C., C.G.%.B., Faridabad.

Shri B, havandranath Junior Hydrogeologlst Central Ground Vater
3 BOard Southern ttegion, Hyderabad.

Pile No., 10-6/79- CH-Estt.

L

 “tice Order BOOK.



..t 8try of a&griculture

Partment of 4riculture "

Relshd Bhgvn,

" New DLhi, g ZLat Noveats r, 1974,
. In Govarment_ of Indig Ministry of Agriculttn-e(De_parinent ‘of
ﬂgricultum-)notm‘cauon of 6ven number datSa the 20ty 3oy August, 197,
| 88 Srial wo, g g g Raa Krishng Roddye re.q o ' Rea

Erdishng Reddyw, S :

Shri Ch, Rem
N ; ' D= puty Beretary to the Govt, of Indig, |
P B : | : o .
LV ) \ \\.}\ -
LAy . The Manage r, : - .
) -Goverment of Indi, Pre gg,

4 Farideb ad(Haryans), '
£ ' S |
Cony, forvardd to;_

L The o

> Cr® tary, Union Publ
Shahje han Ropq .

106100, Gontral Groumg ®tr Board, N,K Iy,
B idgbad(H_aryana). S

% ™o Chigp Hydrogeoiogist,, Cen
Jamnag gy Houge, Mansingh Ry pg

Com dccomtant Genergl, Comme ree, ¥orks gng Miscellaneous,
G, G, R, Building, Ixi‘draprasfzha. Estate, Ney Delhi,

ant Genersl, anmerqa, Works and

Tabourne -Road, Q!lcl_ltta, o R

1 $niop Leputy accomtant General
Mac,, Ny Bheven, Nicol Rypq

gs Dizector, Egstern Region, Gep
Pary Street, 3pq Floor, Galeut

#
D nim‘é'tor,‘wstam Region, Gentral Gromg Wter Boarg, IA\/
h'_lﬂieten',,\.c-ll, Sawai Jalgdngh Highwy, B

ani Park, Jaipur, '

tral Ground

w&_&r BOard,
s New mlhit ’

s Gommercs,. Wrks ang-
ad, Bomb&y0~ : o

tral Gromd guter Board,
te-70015, - T AT

s Souths Bgion, ®n trg
alsk

1l Gromd wpter Boary,
pet, Hyderabad-500036(A Py
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1z2.

13,

14,
15.
16.
17,
18.

19.

21.

22,

23,

27,

28,

: Hydro.
The &niorzz}gologist, G&ntral Grownd pter Board,

Tre Zircctor, Gntral Aegion, (entral Growmnd atep Board,
Pr, Mokedem Clinie, 21, Cen+ral Bazar;iioad,‘ Reiidaspe th, Nagpur. 10,

The Officer_Inchg';ge, No;‘_’f.k; Eastern E_‘;’.egion," Centrel Growmnc
Weter Board, Kalapgb'ar;‘Gopihatﬁ-mgg%r,*‘cagihati_ls. o

The Officer_in.charge, North wstem ®gion, Gntral Gromd i
Wt r Bogrd, Kothi No.104, Sctor 183, Ghandigarh.lsoOls.

The Project Hydrogeo Ingist, Canadian ggsisted Preject,
Bungelow No~7-1-19, Begunre t, Hyderabad_m.

Te Project Hydrogeolegist, U.E. 2.P. (5F) Project,

ReiKa-Begh Pals ¢y Jodhpur,
The Officer-in.Charge, Naraada Valley Proje ct, Gentral Growmd
Water Board, B-2/142, trera Coleny, Bhopal.

foa Offi or-In.Charge, Upper Jamtna Project, GCentral Growmd
Wter Boare, Bumgalow Nce8, Scter 8.4, Chandigarh,

The Juwior Hydrogeolegist, &®ntral Gromd Wter Bonrd,
35, Tpovan Society, National Highway No. 8, Nizgapura, Baroda. 2,

<

1647-Tecdsn G1lle g2, ®oad, Yarvada, Peona,

Q. u
- The $nior Geclogist, Central Growng Weter Bogrd,

88-Liagone #ad, Visv-swave Puran, Bengalore_ 550004, '}
Snior Hydro : o
Te/Ceolocist, Central Groumd Water Board, Plot X5 4th dvenee,
Asncknager Medras_600083(T.N,). o
Hy2ra. .‘ . o
The Senior/Cealogist, Gntrsl Gromd Water Board, Kosh Begh, *
Poo japur, 7 1vandrua (Rerals)., - L o
- Hydro. - : ' S,
The &}nir:-r_,_{f‘-:-ologist, Central Gromd wWater Bogard, '
28-Cocperetive Government Socie ty, 4hue debad (Gujarat).
Hvdro.
The Senicr/Geclogist, Gentral Groung ®ter Bogrd,
67-6 51/, Genchinagar, Jaau, ‘
. Hydra. _ :
The Seniorzfjeologist, Cen tral Growme Yater Board,
Bung=low Fo.10, Sector 18.4, Chendigarh.

.

Shri Ch, Rema Erishng eddy, Junior Hydrogeologist, G/o GM;“
Hylrogee logist, Gentral Ground Wter Bogrd, Jemnagar House
Mew Telhi, ;
rrscngl £fil - o ccneerned officer .

E.E I Sétdon,.

o B P
/( (S.3. 4ro
l A(}/ for eputy Sscxetarlf f'°
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No.7.6/73.11(4) S AN,
- Govermment of Indig o SR @

Ministry of &Lriculture - S

Dep{a.rtnent of Agzjicultuxe; o
e Krishi Bhaven,
New Dolbd, the 12th Sep tember!74,

NOTIFIC:TTON . R Lo

g Tt President 15 Pleased to appoint the following Officers &

§ e ®Entral Gromd Water Board as Juniop Hydrogeologist in the Pay scale

o7 5.400-40. 80050950 1in the seme Office, on temporary begis with

¥ oifvet from 21,2, 10m (F.N), ti11 further crddpes. -

L Shri Mghegh Chgndra Jindgl
Junior Hydmwgrelogdst

£ ‘ 2. Shzi_@jéthma‘r‘AgarwaA '-l, © T I g
' Junior Hpgrogeologist . - o

R

QL«‘ I‘V . - . t-
T ‘ (s. Dayai) ‘ )

i Deputy &cmtery o the Geve, of Indi,, e
3 &B thagar, . e . .
¥ gucnt 5f Ingig Pregs, B
 MKID ;3 n( Haryana.) , N .

- .o

7 forunrded top.

4

o 9o tory, Union Public Service Gommission, Dholpur House,
,?mi‘.j won Road, Fow Dethe) of reference. to their lotter
T/ 134/-73.3-:;:‘.‘) Cated 12,2, 1974, ‘ y g -

- /::ﬁ
t

% 2ol Fngive °T, Gntral Gauna Yoter Bogrd, |
IO MPIDABAB(Har'Jana). o

A | | /|
rinf Hydmgnélog::lst, Centrzl Grouna Wter Board, : / ,
8% Houge, E{.a;r_:.ﬁgh Poad, Ney Delni, The OfH cerg alreedy‘,‘ ‘
5 S0 edlhe g “2¢ie a3 Junian iydogeclogist in te : "
Crome oo 20nrd mpy D2ese be infhmeq thet tio _
MR Ir al e FEOTTREnt o Juniop Hydrogeolegist N
v omy frp Bhe puvess of sendsri by, E
e SN . -.; P Szt vomod “ oA ‘__-ﬂ»:f:-»srmw:_ ! '.> ',v
+ v
1 lmb?’nt Genernl, Cauzsree, Wriks end Miscellaneous, . v
& B Wng, Inc’.r;,;py Suin Eéﬁaté, New Delhi, A
. . N ) . - l.\ "
IRT Dipte - o LA
=¥ Diputy “C2ountent o, Ta1, Cawrercs, prkg and Migc,, \
bﬂocum_ RC‘— ," n’_l - } A - X .
- J i r ‘ :"
aor <o O Em fent Lrcrsl, Cemizres, Wbrkg and Mise,, .'
T, Gl et .»
soie ’ DCub*‘ 7o <
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10.

1L

12

13.

14,

15.

1.

18,

19.

2L

22,

23,

_ RpiZn-Bagh Enlace, Jochpur. e

- 35_Topoven Society, Netiengl Highway No.8, N zgapura, Barcdse =

The Sonicy/Geclegisth Gentrrl Growmd Weter Board

- 9) ! i"‘ ‘t
Thil DiIU CtCT, Eastﬁrr’. Ri-\gie‘)n’ O:vntrnl Grcund v&mr BO&re, 0\ ' i
% Pﬂrk Stm%t, Brd Fl:.:\'r, Calc\lt'ha_'IOO]ﬁ. . \\’

the Director, wetorn Rogion, Central gromd Water Board, 1 .
Surya Nike ten, c-11, Sawal Jaisingh Highway, Bani Park, Jnipur,-

Te Dire ctor, Nerthern Reghon, gentral Gromcli ater Boerd,

B.43, MehsnagaT w xtension, Ludenow. : ;O
The Diro ctor, Soutiern Region, Gentrel Ground Wter BoaTe, : .
16-8-92T, Melakpet, Hydersbnc-5000% (8 Pu)e 7

.

Te Direchor, C-;ntral aegion, Centrel Gromné Yater Board, 21, ¢
Gmtral Bezar Rcad, UT. MokaCdd Clinic, famdaspo th, Nagpur-10, ?

Th: Offic:r-Incherge, Northern Bastern Region, GCentral Ground . :4 ~a
goter Bonrd, Kalapoaer, Gopinath Mager, Gauhati-15. 3

e Officor.in Chorge, Nortn Wstem ®gion, Centdal Gromd £
wntor Bonrd, Kotul No. 104, Secter 184, chenéigarh- 1 0018, ] ‘.J!

The Projoch Hyﬁmgeologist, Genacion Assisted Tro ject, - /
Bungalow Mo, 7-1~19 Begunvet, HyderabeC-~16. =

The Projoct Hymegeologist, UT.N.L.E. (SF) Project

The Offi o r—ineCheTZe, Narmpada Velley sroject, Cintral Gro und
hier Bcard, B-/142 im0 Golony, Bhopal. -

™o Officer-in-Gharg?, Tper Jamuna Tro ject, Central .
Gromd Wate T Board, Bungnlow No.8 $ctor No, B4, Chancigarhe
Th: Jumior Hydmgeclogist., Gntral Gromd water Beard, A

" Hydro-
The Senicr[_Gcolcgist, Gentral Grounl Wptor Board,
16472 ccan Gellege Read, Vapyntoy PCONA.

Hydro- ¢

T Senior/Goclogist, Gontral Ground WeteT Boerd,
88_Tiagonal iccls Vigvoswave Purc, Bengnlore.-SOOOfL.

*  "Hydro
2
$1.4 X.5, 4th Awvenvd, LshcknegaT, Mac*:as.aooo%(T.N.).

_Hydro- . ‘ \
e gniory/Ge ‘logis?y, Gentrel Gromd Water BooTGy
Koo 3agh, I jnPiD Triv-ncrua (Kerela).

_Eydro |
The Snic LG‘::lC"—‘lst, Gentral Gromé tater Board,

8]

o8 GoopeTrtive Governaent Society, AMed-pbad(Gljarat)-

vesesd=e.
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Et 1, HName of Post Junior Hyd_{*ogeologist Q&
; 2, io. of posts 7 (Seven) ¥

sf" 3. Olassification Geneal Central Servies, Class I
& Gazetted (Hon-ilinisterial)

i1, Scz2le of pay Bs ¢ 400=40=~800~50-950.

f 5, ‘ether selection post o Selection

nor—selection posts.

6o .2 limit fox direct
»seoudts.

~e aducational and othex
OQuelification recvirsed foor
di-ect wecwuits.

- Whethar age & educatien
fo di:.;ect recrults will
Apply in the case of
rewotens,

. ?eriod of probation,
any, -

Wed of reoruitment etc.
83 rectt.by promotion/

8 grades from which
‘an to be made,

' exdsts what is
08Lltion,

i i0es in which UPSC

35 yeans (Releaxable for Govte
sevants e :

assentigl :(i)Master's degree in
Geolo~~ or Diploma fom 1.5,
and apnlied Geoloyy, Dhamnbad
o eruivalent cualificationse
(ii)About 3 years' experience
in independent geolorical /

mappinge(qualifications relaxable.

at the discretion of the Union
Public Service Commission in
case of candidates otherwise
well cualified).

Desirable?

dxperience of groundwater
Geology and sampling and inter—
pretation of borehole data.

NO

cualifications etc.prasci-ibed

Two ycars.

Br soomotion failing which by
direct recruitment.

Promotion:issistant Hyd:rogeolo—
gist in the Central Ground Water
Board with 3 years service in
the grade.

Class I Departmental Promotion
Commitiee.

As reruired under the Union

ted in making Public Seyvice Commission

(ixemption from consultation)
Rerulations, 19630,

k- Ho.7-18/67-TW dated the 15th Peb., 1972,
;ﬂb-?/7(6)/71-RR dt the 22nd Fov., 1977
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No, 14-2/72-BB.I
Govermment of Indig
Minigbry of Agrislture
(Deptt. of Agriculbirs)

| N YJ
New Delhi, the 2" June,1974.

The Chief Hydrogeclogigt,
gent ral Ground Water Board,

NH-IV, Faridabad.

(Haryana). 1
1
Sulk- Pilling up of the posts of Jr, Hyirageclogist under
the C.G. WB by pramotion on regular basis. A -
f v o,
\ & A
Sir, R 4'_,// %«3 4'! :

t&i ";‘\'3‘4 8
I sn directed to invite a refersice to the correspondence Z
resting with this Minigbry's letter of even mumber dabed the
9th Oct,,1973 on the g1bject notel above and to say that the
amendment to R/Rules for the post of J r Hydrogeologist has becn
! finaliged in coagltation with the U,2, 5. C. and the Rales will
be notified shortly. According to the aporoved R/Rules, RFSREaas,
there are 141 posts in the grade of Jr. Hydrogeologist and in
) accordance with the provisions of the Riles the posts are
- reqiired to Ye filled up 0% by pramotion and 80% by direct
’ recritment, A copy of the R/Rules as approvel by the cammission
is enclosel. The inter-se-seniority of the officers transfarred
fran G, SI. vig-a-vis officers of the TWB has also been fixed
and cireilabed to all concerned vide this Department!s letter
3 No,7-44/74-MI(A) datel 27,5.74. As the mede of recruitment
%i has underzone a change and nunber of posts have also increased,
e It is rediested that a revised proposal for filling up these

g :

?"2");’/34)’};‘ posts by pramoction, along ya.th all the relevaat documents may
N }ﬂ-\ / pleage be sent to thigMinistmy,

_E \'1/1\(" ' This may please be treated as urgent, |

Yours faithfilly, .

g T
(RN, BAKSHI)
Under Secretary to the Govt, of India,
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Name of the post ¢ No_ ope Classific-¢Scale of» thathep ° 4ge for | .
: » pogbg, * atioa ! Pay. * gl cklon o dipeet . Bucation
e . . : 3 ect om,ua..w fecruit, | | reqai reqd

R SN . e zFost. . K :

L o 3e v o
{uaiop Hyd rogeal oggst, 141 General ! :
; (one hind redipant pay 50-950, 07 Selection, 5 years ~Sesentia),
fortyone), Service,Clagg T . ¢ Jelazable (1)
S . L : Lor Govt, Ap
. : 5 servaatsg, ) ]

b s Ry

(11)  About 3 years expertetcs {a
geological 1avestigatieag,

( Dnm....uﬂom.ﬂonm relaxable at the T.P.3 2,
diseretion in cage of candidates thary gn
well qualified), .

b:3i0 g Bxparience of graundwater Jaoleg:r

7
and Sampling gnd interpretatisn ¢
. borehols data; and indspend ant 3eologi o
: Mapping, PR
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| CBNTRAL _GROUND _waTE ._BO

| RECTITIUT RULEg FOR THE POST OF JUNIOR HYngOGEoLOGI§g

BEE . .8 : .
lame of post: ' Junioyr HydrogéQLOgist "
Noe of posts, + 151 (One hundreg fifty one)

#i19?assification. General Central‘service Class 1

'\ |Scale of pay, Rs.700-4o-900-m-40—1100~50-1300,;

J <‘r?nether selection.pést or Selection,

| non=selection Post,

\ lage limit for direct recruits.v' Not less than 21 Jears but lesgg
- _ than 30 years op first January of

the year in which Geologists
examination ig helq, '

, §¥ucational & othep L M.Sc, in Geology or APplied
- Qalificationg reguired for Geology from 5 recogniseqd
2iirect recruitg, : University or equiValent,
' | OR

Diploma of Associateship in
Applied Geology from the Indian
School of Mines, ‘Dhanbad.cz',any
other qualifization, the standarg
Of which in the opinion of U.P.5.C.
is held to be Justifying the

. admission of & candidate to the

- Geologistt g examination=

Rther age & educational
"lfication Prescribed for NO
rect e orntte will apply

' the oase of Promotees,

. 6f'probation,if éni. . 2ryears

Y
x .‘

°f recruitment ete, :By promotion 20% f£ailing which by
direct recruitment, Dircct

Recruitment 80%uDifect recruitment

through the Geologigtg Examination
~ Conducted by the u.p, SeCo ¥

o

e Tect,.by Promotion/ Promotions - Asstt.HydrogteOgists

sfades from which with 3 viars Service in the grade
"R to be made, rendered after abpointment thereto

///(L////on 3 regular hasig,



L R7E oo T ST “ ﬂs

lﬂ’m @9@ exists what is D.P.C. £Or Group A postsi-
2 guibuplricn, S | -

- o chabstan <€

‘ - 1&Mernl)er‘ Ue P.QQC

2, Joint Secretary Incharde

. S . et L of administration(He will - B

‘ also act as chaimaan when . oo

T ¢ ' . Member,Union Public Secrvice v .

» commission does not ‘ ]

< attend) ‘ . oMe‘CP_ber. /

o o : . . B ‘;

e : . 3, Joint Secretary of the.
A S Division concerned or

SR ‘other officer of higher

. or equivalent status ox

} . . ..Director concerned when 1

' there is.no Joint Secretgry;Memberru

14 . e
e« . EEN AN .o

; B 4, Technical Head of the -
g : Division concerned e eMember, 3
& < (&1 * 'v ‘ f ‘ ' . M 4 - : | ) A (’{.\/\)
i 5. Deputy Secretary Ag ]
S o ' of-—administration. . eeMember
ST s ’ . -
o 1t * b
14, cCircumstances in vhlch UPsc/ As "eculred under the U, P.Sdh
. PPC is to be consulted in (. Bmemptlon from consultatin
B XQg recruitment, Regulations, 1958,

- kl

L R

otification No.7-97/73-MI(A) dated 18.6.74.
NOe 7“94/7MI(M dated S+ 9, 760
0eF«377(47)/75~RR dated 17.11.75. °
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Lo Laxmin yana gy 1, e
I, Radhakris}mavé\& :

b, Mingpg,

A

4 ¥.p. Nautivgy \
1 Ram Pratas (5.4%
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at SNos. 1 to 4, 6 to 11, 13,14 and 16 to 22 are already
working 2s Junior Hydrogeologist in the Board on direct
recruitn:mt basis on the recommendations of the UsLP.53.C
their nromotion will be deemed:effective w.e.f. the date
mentionad against theéir name i.e. 10%h March, 1976. '

A It is requested that the offer for the post of Junior:
Hydrogeologist may please be comaunicated to ths officers
.amentioned above who are already working as direct recruits.
and they may be asked whether they would like %o opt for
promoticn or womld like %o be treate@ as direct recruits.
The option excercised by the officers may be communicated %o
tlie Ministry immediately for taking further action in the
matter. : - . ; : -

The officers promoted to the post will be.on probation
~ for a period of two years with effect from the date of their
promotion. - IR ' ,

Charge assumption reports of 8 /Shri V.M. Sikka, DeM:
Satyanarayana and P. Iaxminarayana may please be furnished to
this Minis’cxg for necessary action. ' t

6

K Yours faithfully,

— e ‘,/ ‘,""' — 1
. ' l‘ j (; !"A.r\/ ! -
i I~

.. . ( V.ZEKohli T
' ‘Under Secretary to e Govt. of Indla
’ . IB’IG. NO._ 38.9453 ' .

..... .

T
Gopy forwarded for informaticn t6 $— o |
. . The Accountant Gemeral, Comierce focks & Migeellaneous,
X.G.0.Re Building, New Delhi. N

The Secretary,: Uaion Public. Service Commissi¢n, Dholpur
Houss, New Delhi . Their lzatter Mo. Po1/3(33)/15-4.511
dated 103,76 referse. . . T

2,

" ‘Personal File.( 22 copies )..
Minor Irfigétigq (Adnin) ‘Sechione ST
- B {/ ‘{(‘ g/ ,L‘Vr
( V. Kohli-

. Under Secretary to e'Gév%; of India
T - -T€le. No. 389453
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Prmexugs sy
NOo6w79/74/V01s IVl Ho {Bstt,)
S : t Government of Indfa, .
‘A o ‘ : Central Ground Watar Board,: .

’ NoHs IV, Faridabad w 121001,
¢ - ,‘ (Baryana) RN

L T Pateds~ 9,7 =76
b ol 4 Dol aad iy Serprs '
. .-):;;,‘\'_-;55‘,'{.'@-,;:3 .aia\‘g;g?_g o TSI A - ' )
B oo oasE '-'%"I‘Iéﬂﬁé'f‘"p'f ite ')ﬂ;“haﬁ an Sppointed o the post
‘ of Junipor Hydrogeclobfs¥-t 6&:;1-1%‘.‘9.' C. have also been selected
Zor officiating promotion to .the.gragde. of Junier Hydrpgeologist
| 4 ehrougi Ve D’a‘tﬁ;‘cg.om%:f’i--ﬁp;;.;g?g;i Cal i oA pan -
& < (1) Shri A.K. Agarval, _(il) Shri.D.#, SatyansrEyana,
vl o (2) ‘Sﬁ;\i‘» %d‘aJ ﬁ‘dnalf‘:/w/ «‘327 @IM&MM L I
- 73) . SHTLR.ps Rgavel, UNATI)Shel Rje Shesmeyo: - A
5 W4) . Shri v, Jagannathan, +” (14) Shri I, Radhakrishna, L
B Shri A,K. Mishfa,.~  (15)- Shri M,D, Mautival, S
77 Shri 0P PRI, - _~ {17) Shri M.B. Raju,— -
- 'Shri Nirey Mglviyy,™ ; (18) Shri EeR.Je.Rao, —
Shpd ReX'gatd, "~ . - (19) Shri S,U, anseri, -
_S{gs_:“-g._'aaxf.‘jﬁe;ft?iﬁ ,/3’ {20) snri s.c, Tiwari .

f
A L P U, - -

e IR Snb IR o ook S BNt LA A *‘ .
B ~-a 3 - © egg
%?i y—;?--’%g*&ﬁ,ﬂg EE Tl
) ‘ i

~egT
e ;
L4

e

~

A copy each of the .UsPeS.C. merit 1ist aswWell as-D,PeC.
list is sent herewith for information of all concerned, “Ths :
N promotaa shall e ranked in Seniority above four disset .. S
fy  fprointeas as per the Recruitment Rules (one promotee then .’ Ty
W € Arec: recmyits & then .one promotes & 4 dirsct andBéocaY o |
Th2 ontion for exercising tlie position in ‘elther of the™iwo. - .-
145¢5 must rezch this offica by 31,7.1976 positively, _Option- . .-
OnC: exireis d will be final. : ‘ P

5
3
.
Z . .
3 | SRS

T ( S, C. SEARMA ;'q

—

SENIOR EYDRCGECLOZIBT . -~
for CHIEF HYDROGECIOGIST & MEMBER,

a, | ST

——
P
——— 'y - N
» —
T, =

kl-’:; Dlrecter, central Ground Water Bosrd, Northern Region/

Gen;_z-? Recion/Bestapn Region/North Western Region/Wastern ..’

tqar il Region/Southern Region, Iucknow/Gauh=ati/Calcutta/’
w‘mif’ur/flagpur/ﬁiydera}:ed; , S

seece ..Contd...2ov
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L 51 Name . o UePeSeCe letter No. e _ R EMA wK
h ;i 3 L] o b o .-‘.mq”‘-‘aﬁwéﬂ 5.
l. -“' R Y ] "'0""0"‘:"".“‘4‘*&"‘43‘“&0&'&3*.4’ d"“:}.‘*t - '
“ . ‘"'—'-'-.-m-'.‘."""""""‘C"O""C"o-o"0—--."":;"'!"’.-"‘:' - {mo?'- , ﬁ'L:v;
. 1. . 2” T %. 3 1(! tvv\\.\ '~i'\ T - 3. ‘::éb ¥ ol e ‘. '-_
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i -"“'""""'""-"o-o-.-w.-v—.é-‘- '-...‘ i ‘,...‘“
J
SheVenkatachari Jagannathan,

-y me -Q"V.C""-'.-O-t.o".‘-e gy _

f" & - ’0;.‘_:‘;::; ,‘;i;
.1/134/73..1!@:’ St T

dated 12,2,197% _ ]

ot e B T TR UR P SO
] Kuma W ' -~ - " Ly
Dr. Ratesh r, ) —dOuﬁn e 7“_:-_&‘. ™
- »./ ' o T TOHDe Tl .
tishesh Chandra Jindal,v{/ ~dom -
. ‘\ e 20h = P

R SH'Girdhari p. Da1=1a¥/ N =do= s e =
Lore/l\é . Sh.Brij Kimmr Singh,gé O

._.‘\"\ 2 '; i :‘r ..—‘f-_" H .;’ N N ‘,_' . - i
b 3 ] - - a L TIN o E

él!“ | ; ah. soom F[ca{lth Dulloolbq/ . -do.- v e e t: ,‘:. ’ s P :
{‘, M o -’ . PR — -

— . "h.Subhash B Bhat"acharya,el ~do~ o .. e s
9/ . g E | AEEEE Tl T
}( 4. Sh, OM_Pra};ash Pal, 1/‘/ e L R

: N R, e T
MBER. Sh. Krishsn Kumar Jati,i” -do- .. LT
i. Sh.Vearanna I=1a, (S/Cas'»ﬂta)ﬂl/‘/’ -aoﬂ-”‘ﬂ . T R L
SRR }. Sh. Ssleem UAdin Ansuriﬂ e/ ~do~ / . LT S
: 2. Sh, Indugula Redhakrishna. =do- . ’ e = ,_;;-'.;‘Z
a)Sh G. Venkata Krishan Rao,a,,/ -do- _ | s D=
e Dr Ashox xumar Ghos?h, T ~do- o Offer cancelled ‘

S}ﬁor&had\~ C vnqn_at}s 'mlztami, —do— - ' . - - \\‘ v‘

e Sh.Rema Ztisi-.-.na Reddy, p” =G0 - .
Runmcr Vaid (u.co) . =dO—- -
" . .
et ﬁdeva bctyanarayc n&, -do.-. “ B - -

=z Dayal Mathur, ~do—~
ém Frasacd agrawel, =Co~
g 2th Sharme, v ~Go—

T R

,’:" “y | ol =tro, —do= ) ) Qf,fer-cancellgg.




I SR s AT ¢ | R
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-
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rk/—%. Sh.Dilip K. Fouzdar, Fo1/134/73-G Offer cancelled:
-— n-.-<.ﬂ'.ﬁq-’a'o"‘ﬂ"”I“Q”ﬁt*1‘ﬁtatad421m ‘....’~¢4— T \

25, Sh.Arya RAtna Ba&shii \-/“'\j‘,_. ..do.v-*’ Il f-'-?f «»N&Q

26, Sh.Somendra Kumar 'Iﬁa"'d’ :l.,1 o «d0= }
28. Sh.Xjay Kumar Agarwal, = ~do~

28, Dr. D,A.N. Mirty, " —ao-
29, Sh. S,L.M. Shafiulla, :/‘/' o
30. Sh. Rem Pratap, (S/Caslé)';“// ~dom

. sh. T.G. Firozuddin, &7 ~do-
32, Sh. M. Bangara Raju, J - -do- T
33, Sh.Msdan Mohan Dubbak, ¥ -do- !
34, Sh.S;M.Mendhexar, (S/{rs_‘g_; ' -do-. _
35, DroB;5.R. Nerasimha Raoc, ) | -do- - (
36e She. N,S, Srecenivasan, -do- ‘

N

37. Sh. Bhagvatl Prasad Ver"iné,“‘/ -d‘o—

38+ SheK.V.S.V.X. Sivaram, . =G0
O35, sh. vishnu xumar Dixie,” -do-
( 40. Sh.Sukumer Ma1lick, ~do-
41e Sh. XJ Nerasimhe Murthy, N ~do-
~> 42, Sh. S, Sriheri Rao, S ..do...

43. Sho .S.V. Chcug‘-ﬂ-ao \/

‘ e o

44, Sh,G. Mohen Raddy, i =do-
45. Sh. Zahsi Izl Gypta, \/ ) -do-
._r“%/ T
46, Sh.Sharad Chendra Tiwari, 0
47 Sh.Pr'*’rash Chz ndra Rai, T (0=

48, Sh.Bvani Rema Jogaeswara ’ieo:y = C0-

iy
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ncallgad." 49, ‘Sh.R.Nagar&jax‘i”\‘T_‘_,:a,-1 o Pol 134/ T3wRG.. .- . cae

Lo BALer g}

! . 5 .'l..t"‘ SOEUCAN) S dated 12. 2*1% - . o
Home | 50. Sh.G. Rrishna-Rac, ...ag,.. B _ St
51, Sh. Niraj Melviya, | - - -
52, SheMahendra Datt Nautiyel, : ;::do:;; e "‘__.
53, Sh.Avinash Kumar Mishra, oden . T
54, Sh.Datt;arraya_‘Shivane,\a/ . = T - -

3%¢ SheD. Machava Rac, .. v =Gow™! - . Offer: qaﬁcelled.

56, SheD. Anjanayulu, x/‘/'

BRI ’ -‘,dc',;. i : e . R . R
57. Sh.D S.K. .\QO. - P «.., -d&.- “3 L " N .,p: . o -
58. Sh.ﬁushyamal Chaklader, \/r\/ 7 a0 ' o ) :‘...-

39 SheAshol Bhaskararso Dashmukh,l” odo=" . . 7 . " m

2

50. Shatfohinder. Sinqh Jethra,\% Fo1/140/74-RG ", . . .
ST Jatad 25.3.,1974

- 61, 3n.R,: Cha?:ranany—, % T edoe LT

62, 3uBme1 - , Mahmood & ~do= -
62, sh.p. Hztarzjian, \}/ =d0— . -
(. S4, 301,73, ferilaran, L : COm ' Offer cancelled,
- . - :
-t .. Jv" 2= .~ - . ~ i .
‘g % Sheea, . Hiremath ~do- Offer cancelled. -
-, &
i ‘ ':} 3 66‘ e T, Re ':'»"'SC:", L/‘//{ - N o Q0w -
e Y |
" e Sh.0 C.5.9, ojma,v GG -

G 5 ki | ’
3. SR, 7, a: i, ~cdo- Offer cancelled,

SheC.V,MeXe Rao, ~do~  Offer cancelled.

Sh,2, s ripathy Raddy, ~CO= 6ffér '_céncelled.

[ X L 2 X J mntd...4.

W

o
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71 Sh.Marappa Reddy chandra yp.mﬁgm Tl -
Sekhay Réddy,--~ - : aated 250141975

=72, Sh.Magerao Pund¥krao . co—::zuv-’ =770 T ]
Chaudhari, -

‘7, SheVirendra Sharma,,£)”/ S _-q§f§ _”:;'__' | - f;5
+ 74. Sh.Trimbsk Tulshiram - | -do.- o Offér cd"‘xcel‘
- Somnathe, - ST et . !
1/ -75. She Varendra Naﬁh««Dub\,, W e ~do-t = . . - {[ ‘
X 18 Sh.Avinash Chandra Nanda, *=do-"" ' Offer cance k -
~ 77, Sh.Abd.zl Quadeer- Pfﬁmtaz, v’ .f&;; Beoakeal, 7, - —

~78 Sh.Daljit Singh Saini, f =dowm 1. T ;
¥7%¢ Sh.Yashawent Gopal Joshi, emd6s L Offer cancafilily
-80. Shumd.Abcul mmleem, o - =8

81, Sh.m. Mshadavaswemy (Sc) F, 1/98Q/74/Rc . Offer canc
R | dated 10.3,1975

YN 82, SheVinavalk Sheoshankar : -dos. Tt ™ Offer can ;
y ' Silskar, (sT) _ . %

\ 82, Sh.ChinnapaZ:a Mysaish (Sc) -dom Offer .-ﬁ'
I . . R report 3
84. Sh.Anand Daniel Joseph(ST),l}/ =G0 T
AT
*CELARRA®
26.6 19/0.
L PN
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\H/A..K.,Agrawal -’(
¥ze M.C.Jindal

W\
S

SENIORITY LIST OF JUNIOR
DePeCs VIDE MINISTRY OF

No.1452/72=E.E

HYDROGEOLOGIST PROMOTED THROUGH
AGRICULTURE & IRRIGATION LETTER
+I dated 22nd April, 1976., |

ek ki i

]

Sr.No. Name of the Officer
“‘ “—“

S/Shri

R.P.Agrawal X
V.Jaganathan Y\
VeM.Sikka

A K Misra "\/
Ve.D.Mathur W
0.P.Pal X
N,Malviya J(/
KeKedati
CeR.KeReddy ‘/
D.M.Satyana?yana \/(
KeNeMurty ‘
R.‘Nesharma V\/
P, Laxminar ayana
I.Radhakrishna -

- M«DoNautiyal X
Ram Pratap (s.C.)

w5k

i lushoeo
M. B.Raju ~ '
E._R‘._J.Rao. :\&/ g‘:;?l,«

S.Ce.Tiwari

*c.

Karakoei*
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1 Noe 14-5/80-CH(Estte)j— "'g-—]' .:: S"‘ ol

1 Government o f India,. &T 77"

| ‘. , _ Central Ground Water Board,

f ‘ Jamhagar House,Mansingh Roady. |
i

-

gy e sy
i m‘;"!"!\‘ Vit

New Delhi-110011
\

e 1
% 4
1: ‘ Dated the 2nd Pecombers 161+ !
"f» {' e} :
e
Y | The Director
B Central Ground Water Joard;
B N R, Lucknow /CRy Naoo ur /SRs Hyderabad/
B X 4R, Jaipur /NER, Gauhati /NUR, Chanidigah
- ER, Calcutta.
. o
a The Diraector
s Gotwa project,Bhopal/SID4 pro ject, Coimbato re/
& NEC Pm ject,Gauhath |
|
|
The pfficer—in-Charge; ‘ ,
District Unit Cffice: -
Sammu/Pe tra/Bangalo re/Bhutaneshuar /shillong/
Doona/Madrae/Eiodt‘pur/Ahmedabad/'Trivendrum-.»
Sunt Final inten—se—seniority 1ist o f cunior Hydmgeologist
in Central Ground later 8card as on 1,1.1978, 1
- )3.'-'.‘)
nd *two coples of the Final Inter—se-seniority

Enclosed please fif
Ust of the JurioT Hydrogenlogist with the reques

Be circulated to all concernad and thelr initial
e list may please De obtaincd.

t that the sams may
in token of having seen

The fact that the senjority list has been circulatad to all

rimcermed may De intimated to Ethis o

e

fficus
S

Yours fatthfully,

Sl

( 8.0+ Pathak ) B
Chief Hyd oeologist & MemDer-

NoTE - (017 6 Senioirls 1)~ Alved
v /
17 Bdocd\




&;L(j(ziﬁﬁwﬂEXU@g&w, \ L
e R QA

Y ‘L“ » .
= - R pAgnihotri T S3e3
SY.; ADVOCATE O P ERE L 215, SECTOR 9-C _
"y 3h & Haryana High o?ua /’\c\ ™\, CHANDIGARH l) ' >
4 g 5 "( T e % ‘ -
4 Vi ﬁ‘,\ 4 ¥/ 0:""'-'.',;_%,\5 6. ‘2. ‘980
'2\;‘.% \ \// /j//‘ ’-.p . .';) |
g 20 o W, ='.;,«~v2r‘>’ P 4
3 Tbe"ﬁ!cy;.:_j_a..;gﬂt.of Indta,
j Minissrg“Br“IYripﬁtion. ‘
w | . A\ _Sherem Shaket Bheven,Raft torg,
y &w (7" New Delhg,

F [ v
_Lar ,JQK.U\' Chofrmen, Central Groundweter Board,
_;/" E ~

/oy hief ilydrogesloptat and Sember,
} v~ Centrel GCroundwef er Bosrad,
.\ Jennagar House, Man Singh Moad,
¢+ 1" New Delhi,

yirbjeetc- Notice of demand of justice on behr1g of

Y 7. Mr, V.4, Sixks Juntor Nydro-peologist

: - Central Grounawater Board, W negion,bhsnﬁiga-
rh, ercinst the 11lerar ong arbitrery dfstur.
banch in the seninrity 1iat of Junior Hydroe
Geologlats 1+ the COWB circkated vide Wo,14-5/
B0-CH(18tt,)=5762 Anted 2na Tecamber, 198y,

Cep W

Under instructions of my client, Shri v,.n,

| Sikka, aforesstd(hereinefter reforres to es the " petitione
i I have to S€TVe upon you the following notice of demend of
i Justices- ‘

é (§) That the petitioner ig M.Sa(Apnliea Geology)
B from Indtan Inastitute or Technblogy.l(haragpur and joined
gervice on 27n4 Sentember, 1966 88 5,T,A,0n the basip of
interview conductos by the Union Publie Service Commisaion
B be wes seleoted pg Agctgtang Rgdrogeologlst ong Tresumed
B futies es such on 27,2.68, He gerved on this post for three
I vecro effieiently sna setisfoctorily and on 27th of Feb,79

i quasi-permenent stotug vwes oonferred upon him,

f (11) That the petitioner continued discherging
; bin duties to the entire setisfaction of the euthoritien
—end ont1oth of Mg31976, he was Promoted to the erode of Jr,
| Hydrogeologlet, by éﬁereeeﬁlng number of nereons who
k. ¥ere senior to bim, Thig promotion of the petitioner

2=

1

W ,,



2=
was in recognition of his hipb oalibre and exceptional ==
merit in the dlscharge of his Auties, It is om this post o
that the petitioner hes been working t111 dste. ; {

(114) That e Joint senlority 118t wes prepared of the Jr, S
HyArogeologlsts on 26th of 7eb.10%9 in which the neme of the y ,
petitioner wes assigned the Sentority Postion nt Sr.No.89.

Thig senfority 1ist, though wae correctly prepered and wes

atrietly in eccordance with the reoognise? end well establi-

ahed Rule of quote observed et the time of initisl recrit-

ment to the service between promotees and direotly recruits,

yot wes styled es g'provisional ee lority 1ist' .Ubjections i
ogeinst this seniority 118t were fmvited end the petitioner “
believes thut some persoms who mirht heve felt eperieved

muat have submitted their objectinna sprinst the same,

(iv) That, however, neither the nuthori tles nor the
representationists or the rereons feelinp perrieved ageinst
the aforeseid seniority 1list suprplied avy copy of thelr
representntiona to the petitioner, rhis deprivea ¢X the
petitinnef'%is right and opvortunity to sabmit hie view-polint
justifying the geniority position asaigned to him in the
provisionsl geniority list. Consequently without bezring the ,
petitioner smd effording him eny oppoftunlty to submit bis
view point and without sunplying %o w him & copy of the

& : representdtion mede gpeinst hia by hia juniors, a fresh

- ] geniority 1ist, said to be the final one, has been oirculatel
"lf" : 1 by the suthorities on 2nd of Teornber, 1980,

E 3 (¥) That the fins! seniority oirculated vide Ho,14=5/80- -
;' 4 CH(Estt,)5726 dsted 2nd Tecenber,1980 wherein the seniority
s : position esaisned to the petitioner &t Ho,89 in the proviei/
ﬁ [ ns1 senfority 1ist hes becn brought down at NoM7 amongst

d ;f the Junior Vydrogeolopiats is vholly‘illegel.arbttrary, -
3 ] disoriminatory, exparte,violnrtive of firt,15 of the Constitu-
1 ] tion of India, apsinst the prinei~len ~f nsture? justice, .
3 L equity end felrplay?intereliaﬁn the following rroundai- - ;

1

£ f (o) That it 1a a settled Tule of 12w as well a8 the

4 [  edministration of eervices thet Egrgggpon_can}beﬁcon@qgnqq‘
3 | unhe=rd, Seniority is a condition of servioe which cennot

g e #
a yaried to the dls-sdventepe of ® Government servert withousd

affording him an opportunity of being he:Td, Uncc the
petitioner hed been asaigned hirher senlori®y in the oprovi-
atonal seniority 1ist thet seniority voaition could not De:

%“ brought dcwn while circuleting the final senlority 1ist™ .
] without first »ww suprlying to him conies of the represertéti-

et s o . bt

his viewpoint, This vosition of 1aw stands mettled by the .
' Hon'dle Supreme Court of Indls ar well a8 the Hen'ble Funj:o -,

ond Haryena Figh Court in numberof judioial pronouncedents,
. A
e U S o S pu. S 1

— ———— . < l"

e A e caerob b




. ;z: requisite servige,
' UPS0 earlfer to the pro
§ #hTough DPC La wholly u

<-(4) That 1f the r
i Board were not f111ed by promotin
JE the departme nt due to variety of
‘&% of time At their Glapossl
P 10 the mattor ote, the pet
_sltueted cannpt bo mede tu suffer

Bty cueriiea, eligible,

=Ja .
msequently, the final eenifority 1ist cirouleted on 2nd of Deo.80i“\cE§
P8 1iedle to be withdrewn forthwith, '

) that the provistonal seniority 1iet oirouleted on 26th :b

‘ :?obruary.1979 hed been correstly prepsres according to the prineip :1”;\
Rles of fixation of nenlority 1814 fAown tn the Government of Indla, . a
- Hnletry of Home Affatrs 0fffce Memo M0,0/11/55-RPS dated 22nd '
J of December, 1959, Thess princinles of the Covernment of India
' o111 holMng the f1o1d ama the petitianer
R on the aeme, 1a entitied 1o be res
the provistonsl sentority 11at L.e. 8t Sr, Mo,89 instesd of 147

. 88 wrongly essigned in the fine) sentori ¢y list,

& (o) thet the mode of Tecruitnent to the pnsts of Junior Hydro
J.ge0loplots hag been rrovided by the Mnistry of apr, Notifierticon !
% %,7-18/67-T datea 15.2.1972,which Yeye down thnt the posts ghall

E Yo 11104 100%

E by promotion end tt is only in the event of feilure !
'ln fil1ing the seme by promotion that

i Nent 8hell be resorted to. The
?Oonsidaratlon of the clatme of
80 as to exheust the availabl e
f 16 only in the event of non-av
‘W oandidates for promotion that

F W11 be 11168 by Atrect Teoru
g Herorara of the aforessid pr

age u
placting firm relience
%ored to his original position 1

the source of dirasct Teoruit
nrrovision cleerly. envisaces the
p11 eligible Bannrimentel osndidate:
vecaneies by their promotions and 14
ailability of the devertmental
the voste ghall be thrown open end <«
Ltment through the uPSC.But in utter-

ovisions, sbout 75% posts out of 108 ne
pyere released to the UFSO to be f111ed by Afrect reeruitment,

8 Jor the reneining posts a memofandum for DPC was @ent 1

.e. for 31 !
g oandtdetes sinoce on that da

te only 31 candidates hed completed
The selsotion of the direot recrutte,/the
motion of the departmental candidrtes b
njustifiable snd unwerranted by the Rules, 1
equisite number of posts avallable with the
R the eligible persons from
Teasons includlng the pauoity
snd by not taking the timely action
1tione end persons aimilerly
! * for the renissngss of the_
£ authoritien, The Officers who were evellsble for promotion and wery
end suitable oould not be placed junior
“e persons who were otherwise not eatitled to bs recruited dut
vought in onmly for the 8elay on the part of the nuthoriti es,
¢ action camnot be countensnced fn law snd ig wholly

n

l-h
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i\-‘ . $ ’

IN THE HIGH COURT OF FUNJAB AND HARYANA AT CHANDIGARH

CIVIL WRIT JURISDICTION

- CIVIL WRIT NO. %Béh’ OF 198 ] , .
o ; -
T Sikkr |

Petitoner(s).

| A versus | .
1,2 |
‘etc.  Respondents. -

@ | NOTICE OF MOTION/NOTICE—OF—ADMISSIQN —~ A/ "(

, . ) o »

S\~ UAQ J.}ﬁdw ) L 97,‘.@”0(‘ M/ﬂ;«\ L"’v{, Cﬂn <

QWW‘V\ J. 077/,,///( Jm 'Z( <y dj’ﬁ@zﬁ’ )
am -af D ZZ{. a

Whereas a petition undér Article 226/227 ot[ the Constitution of India, Wwherein you have

joined as respondent and of which a copy is enclosed/cepy—has—already—been—sent—to-you— .

~0T ; | . ha; kbgen .

this Court.
% You are hereby informed that the said petition has been fixed for hearing on (Actual) 31
Natative) and that if you wish to urge anything in reply to the petition. you may appear [n
I§ court on that date and file your written statement on or before that day either in person or

jugh any Advocate duly instructed.

ted to

Take notice that in default of your appearance on the date aforementioned the case shall be
and decided in your absence. : ;

e A a1
Given under my hand and the seal of the Court thisM——«iay of: lpg) 4&\ 198 /

BY ORDER OF THE HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH -

O s 5 S)

ASSISTANT REGISTRAR .

N, e | '

o - . &
4’? :.'57-'.— - . . o

o ~—




In ths High Court of Punjab and Haiyaina at Chandigasi:.

, Ceees 3392

C,U,Pulo,, ,, . of 1937,

Volile S:ka?. —etoes Potitionew .

Versus
Union of India and othews ... Regpo:teits )
. _ _ 7
- I1HD&X

. - -
-. .v—. .?-.u-.-.-—.m.—.u-h.‘n.m.n.n.w'-.—. '~'.~‘-_.—.~°~0‘—¢—¢~0

Sre Particulars o ‘ Dates ~Paen
No.

- om Fe
e ™™ e ™9™ 0™ 0™ ™0 .o-.c-'.s'_-‘..—

- ey
- P

> . - .
Pak Saf 2l Sak Sl Sad Lol Sk hai Sal e Sk Sat Rt el e I

[

1o, Wmit Petition S

- 2+ Amexure P/1 (Provisional 2642479 10~19
e Seniowity List) |

3, Amexure P/2 (Final Seniozity 2412480 20-29
list)

4o ‘Ammexure PS3 (Represcutation) 6e12.80 30=~32

5. Amexure P/4 (Notice) | ' .8.}1 2+80 3337
. 6. Amnexure P/5 (1‘&1133) 15“.2.72 . 38

Te Anne:_am-e P/6 (Remindex) 10,2481 - 39~40

8e Power of Attoimey ’ 41

o _Sm _gn oo _ S0 em e _ g - om -
® . PY e Y » ._ '4.-..-'..-.’..-.‘*‘..—-.'-.—..-. ‘. .....‘-‘—.o-.—.—.—. .~.o—°r-
. . - . . . . .

%OTE 1=} | The main law point inveLvsd is at pace
: the writ petition. -

NIRRT

(L. RoAgnihot=1 )& (Anil Scth), |
: Advocatzs for the
Eetitione;c

A e
g
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NW, Region, Chandigarh.

!

- ,“- New Delhi.

ot

's, Shri G.P,Dalal,

"7+ -Sh .5 Dulloo

'94 Sh,0.P R2l,

1 11.Sh,Verrama Mala.
13.3h G,V.K,R2o.

15,Sh.c R Krishna Reddy.

! 17.5h.V,D,Mathur,

19,5h.Sagbhu Nath.

21,805 K.Tyagl

.~ 23,5h,Ram Pratap.

. 25.8h.M,B,Raju.

27 .Sh,S,M Mendhakar.
9 .Sh .S N, 8rinivasan,

 31.5n.K.V .S WV.K, Sivaren,
33 Sh,S, Saihari Rao
35.5h,G,Mohan Reddy .

37 Sh.S.C.Tiwari.

‘$39.Sh .R,Nagarajan,

{.5n.N Malviya,

V.M.Sikka, Junior Hydrogeologist,

Versus,
1 Unicif of India-through the Secretary to the Govermmne™ ¢ of India,
Minisiry of Irrigation, Sharm Shakti Bhawan, Rafli larg,

| 2. Chaimman, Central Ground Water Board, Krishi Bhawan
Qf, Chief Hydropeologist and Member, Central Ground Weuer
Hamnagar House, Man.Singh Road, New Delhi. “r

, Dr.Ratesh Kumar, Jr.Hydrogeologists (51.:0.4 to 64)
! 60 B-K Slngfl.

/8. ~ Sh.Subhas C,Bhattacrorrit.

'In the High Court of Punjab and Haryana at Chandjgarh.‘

C.M.PJo. 239208 1981.

Central Ground Watcr Doard,

ce s -.PetitiOﬁer.

Al
H

resr Deil .

.Tg
Sonrd, -

10, Sh,K.K.Jati.

12, Sh.S.,U,Ansari.

14, ShM.R.Kulkami.

16, D Setyenarayang .

48, Sh.R,,5harma.

20, Sh.,A R.Bakshi.

00, Sh.S.LJdi,3affiviiz.
A, Dr.T.C.Jerozudl " .
26, Sh M i Dubhei.

28, Dr.B.S .R,igresimhe Hao.
30. Sh.B.P.Verma.
32, Sh,K.N,Murthy.

. 34, Sh,5.V.Choughla.
36, Sh,Bansi Lal Cupt2.
38, ShtR,J. Rao.
40. Sh.Dr.G.Krishna Reo.
42, Sh.A K,Mishra.




| . Cms 2 8= VN
3, /8n.D Shivane, 4, Sh,D.An janyul e $
i 5. -ShaD,S K.RAO 6, 5n.S,Cnalader.
7. Sh.A,B,De shmukh. 48 » B M 5 JO T .
9. Sn R.Chakrapeny. 50, Sh ,Kema1 Mohwmood .
3 1’;.' Sn,p,Natrayan, . 524 ShBeD .Basal-: . ‘
» VE 83, 5haC8 ¢S Shamd . Sy Sh MR .oVC‘ 5 (Reddy.
: _‘ " 55_.{ Sh.N .P .Chaudary 56, SheV Sharme . |
; 974 ﬁh :V N.Dube. 58 ShA ¢4 .Iiumtaz .
59, SnD,S,5aini. 60, Sh,Md, Abdul Haleen.

61. 5h.A.D.Josetha

B A1l respondents 4 to 61 are JT .H)%drogeolo:;iS'bs in

the Office of the Chief Hydrogeolo; ist and Hewbdelr

Gentral Ground Water Board, Jam Nagar House, ian

Singh Road, New Delhi .

| | ;.. RS s gnondents.,

Petition under Articles 006/227 oi U
Constitution of Iﬁdia praying for RiC
jissuance of an appropriate writ, -01-:@1‘ or
direction esre cially in’th'c “‘natur:; o7 Grrti-

o el cuashing the iw gugned seniorit. 1ist
: seniorT i -

circulated vide le*’er dated'z.{z'n 9{;@ K2
which the petitioreT nas heen made junior to
the respondents No.k to 61 in o wholly
jllegal and arhitrary man‘nei' and without
assigning any reason distmrbing the seniority
o 1ist issued on o6th of February, 1979 in walch
' /({ .~ the petitioner wés asSigned' the scniority
\ M | position at serial No,89 and for isvuence of

’ a writ Mandamus directing the respondents

No.t to 3 to place the pet.ijcioner ove:. avd ahove

res'pondent Ho.4+ to 6%
\' . “ ' ‘a . 0'03/0

e o



* 2/ ‘i
At - s 3 o \§ : ]
RGSpectfully showeth ¢ \ RS

1, That the petitioner is a citizen of India
and :c'esuient of Unlon Territory of Chandigarh, hence coi petent

to present this wrlt petlbion to this Hon'ble Court. : .

-

24 F That the petitioner is M.Sc., (Applied Geolo.y)

‘from Indian Institute of Te chnology, Khara. pur and joinec service
on; 22<nd, Se ptember, 1966 as S .TA, On the basis of intcrview
condlﬂi‘ted by the Union Public SerV1ce Commission he Was sclt

: X as: Assistant HvdrOgeologl st and resumed dutics &s swh on

;‘ 2‘7._2.68. He served on this-post for theee years officiently

- ahd satisfactority and on 27th of Feb, 71 quasi~ge mmenen s ehntus

Was conferred upon him.

3. o That the petitioner continued discharging his

"d\‘J;ies to the entire satisfactlon of the autheritics and on

10th}pf May, 1976, he was promoted to the grade of Jurior
H;drOge_ologist, by superseeding number of perscns who WoIre

éenior to him, This promotion of the petitioner was‘ i recosnition
of his high oaiii)re and exceptional merit in the disci .rge ofy

‘ h;.s duties, It is on this post that the mtitioner‘has Heen

ki working till todate,

K, . That a joint sen'iority 1ist was prepared of tho
‘J'unicl)r ﬁy(ﬁ'rogeologists on 26th of February, 1979 in wiich thie

'negine of the petitioner was assigned the seniority position e:'t
S_r.No.89; This seniority list, though was correctly pr-nared
and was strictly in arcord@nce with the recongnised and vell
sestablished Rule of guota ohserved at the time of initiel
recruitment to the sé?vice between promotees and. direct
fe:crui‘rs , yet was styled as & tprovisional seniority list?t,
Objections against this seniority list were iuvited and e

petitioner believes that some persons who might have fe it

e ta A et hawe abmitted their objections against tvC sane.
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That, however, neither the authorities nor the renre-
gentationists or the persons feeling asgrievcd a.r:ainst the
aforesaid seniority 1ist supplied any copy of their ropresenta-
tions to the petitioner. This deprived the retitioicr of his

3 l'ight and opportunity to su'mit the view-poirs msu i ot e
aeniorlty position assigned to him in the prorisional soriord o

-' 1ist. Consequently without hearing the petitioner ans ciflording

. 4 7 to him any opportunity to submit his view point and wig oub

fes: supplying to him a copy of the representation made agi-.st hinm Oy

-l 'his ;]unlors, a fresh seniority list, s2id ®o be tlne find1 on:
has been circulated by the authorities on 2nd, Jf Leceuver, 1 9:”,‘-0.

Copy of the extract of senlorlty 1ist is attached =g .mezure

ey

B/z to the writ petition.

T That against this senlorlty llSt tte petitionar ;

3 Bubmitted a representation on December, 5, 1980 statins therein

e 1 'hhat the petitioner has been wrongly shown junior to Re snondents

: Nb.h to 61 and while acception the representation of the re sondents

¢ against his fization of seniority in Feb, 1979 soniority 1ist in-

yi. wrtlcular whatever has been given to him. Cop:y of the
3 i
4 representation.' is attached as Anrexure P/3 to the writ mztition.
S 7. That thereafer he got a notice s2rved upon
|

AN respondents No.1,2 and 3 through his Counsel. on 6.12.90 against

' the wrong fixation of his seniority to which 2lso he has not

:recieved any reply so far, Copy of the noiice is atiecicd ag

, ;Annexure P/,

.

A :. 8, That when. no reply to the notice of the ce i tione

1 was received, the petitioner approached this Hon'ble Couxt vith

‘f Givil Writ Petltlon Né. 29‘+ of 1981 which came up, for iioticn
hearlng before Hon'ble Division Bench cons1st1n g of Fon'Lle

} the Chief Justice and Hoh'ble Mr. Justlce S C.kictal on
voeee/ e
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23.1.1981. The Hon'ble Bench, however, vas of the “vim.' that
- gince the notice annexure P/4 was issued only on 6,12.1930
the petiitoner should have waited for some tine and the vrit
petition was dismissed as withdrawn in order to approach the
authorities, | ‘

-9, That there@fter, the petitioner approached the
; authorities with the reminder to the notice on 10,2,1¢21 to
which also no reply has been received. Copy of thr> roLander

:' ' is ;}ttached as AnnEXure P/SO

10, ' That more than 6 months have passed, h> .osZondonts
are neither giving any reply to the notices to tﬁe retiliorew

nor they are considering his case for promotion,‘ rether on ihe
other hand thé De partmental Prombtion Committes has noon

moved for filling the 25 sclectlon posts of Serior Iydro 20304180

it T
in which names of some of the respondents who are actue. Wf

Junior to the petitioner hawe heen included and the n~ue ol the
pe'ticbioner is not heing consid%red. Faged with this situvation K
. the'petitioner is now left wit{n no other ecually effectiv: and

speedy remady except to invoke the extra-ordinary writ jupisdiction

of this Hondble Court. Hence this petition.

1, . That the final séniority list circulated on

2nd December, 1980 wherein the seniority posiﬁion assigned
to the petitioner at No.89 in the provisional seniority list ,
f has been brought down at No,147 amongest the Junior Hydrogeologist
is wholly illegal, arbitrary, discriminé«_tory, exparte, violative

of .rticles 16 of the Constitution of India, against tho

‘priniciple‘s of naturd@l justice, equity and féir pla~.,

12. Tha;t it is a settled Rule of Ialw as well &s the
admlnlstration of services that no rerson cah be condemn~d
urheard, Seniority 1s a condition of servige which ca:mot
be varied to the disadvantage of a Gove rnmert servant without

affording him an oppdrtunity of being heard. Once the petitioner

: z
. -'.-J/a,
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has been assigned higher seniority in the provisional seriority
/
' [iSt that seniority position could not be Brrought cown vhile

irculating the final seniority list without First supplying

i - to hin copies of the representation wade a zinst him by his

; \

juniors and without first hearing his view point, This position of
law stands settled by the Hondble Supreme Court oi 1~ 2.~ ag w:ll as

& [ I} — 1 - YT - 1 o 3. [ S
the llonu'hl: Puwaiab amd Jdomea Oi 0 Coywt dn . cvmabto . .
o? ju {cia1 pronounEemen%s. onsenueﬁ%ly, the final sa2iorit:

list circulated on 2nd of Tecember, 1980 is: liable to "

withdrawn forthwith,

13, Thaé the provislonal seriority 1list circulzted on

e
¢
3

26th February, 1979 had been correctly preparcd accerdin €o
S the principles of fixation of seriority laid down in tho
Goveroment of Incia, Ministry of Home Arfairs office i« o. Ho 9/

' Ef 11/55-RES dated 22nd of December, 1959, These principl = of

Iy

£ the Govearfhent of India are still holding the field anG the

petitioner placing firm reliance onthe sa2me, is entitled to bea

restored to his griginial position in the provisionel seniority
- / ‘

list i,e, at Sr'No.89 instead of 147 as Wrongly assisncd i the

final seniority list,
22 11%. Thét the mode of rccruitment to the posts of Junior
%;'-Hydrogeologists has been provided by the Ministry of ‘gricultur:
ii Jé Notification No,7«%8/67-IW dated 15,2.1972, which lays dowm that
the posts shall te filled 100% by promotion and it is only in
the event of failure in filling the same by promotior thiti the
source of direct recruitment shall be restored to. Thc
provision clearly envisages the considreration of the cleims of
all aligible departmental candidates sb as to exhaust the =z
available vacancies by thj}r promotioﬂs and it is only in the
event of noneavailability of the departmental candidatcs for
promotion that the posts shall % thrown open an” will ;- fillcd
;. by direct recruitment through the U.P;S.C. But in utter
B , PN 72




) dispegard of the aforesaid pro 7isions, awout 75 posts out ol
f10" were released to the UFEC to be filled by direct récruitment,
f For ths remaining posts a merworendum for D,FP.C, was sent i.e,.

for 31 candidatss, since on that date only 31 czandidates had
completed the recuisite service., The selection of 'tlﬁe dircet
rectuits by the UPSC earlier to the promotion of the. departmental
gandidates through DPC. is wholly unjustifiable and unvarrénted
by the rulesj Copy of letter dated 15.241972 is attached as

Annexure P/6,

15 That if the requisite member of posts available. with
the Board were not filled by promoting the e 1igib1é persons from
the department due to variety of reasons including the pausity of

time at their disposal and by not taking the timely action in

| th§\ metter etc,, the petitioner and persons similarly situatzd
cannot be made to suffer for the remissne ss of the authoritie Se
: The Officers wno were availavls for ~ro-otion 2nd wert AU

\1 qualified, ellglble and suitable could not be placed junior to
\ the persons who were otherwise not entitled to be recruited

. but were brought in only for the delay on the part of th= J
authorities. Such an action cannot be countennnced in law and .
~is wholly arbitrary and discriminatory \hence violative of

fundamental rights of the petitioner conferred by Art, 15 of the
Constitution of Indiz, in as much as it denies to the petitioneT

equality of opportunity of matter of employment.,

16, - That the impugned order is whobly unconstitutional
as it affe ts the Cigil Rights of the petitioner for future
promotlon. Tt has been held by the Hon'ble Supreme Court of
India in the case reported in 1968 SLR-741 tl:at an arbitrary
order chen - seniority affects civil fights of the Government
" servant for future promotion and is thus violative of Article 16
of the Constitution of India. To the same aff ct is the authority
'of Punjab and Haryana High Court reported in 1974(2) IR~ 3

vhich lays dovwn that the placenent of the seniority dist is

'0003/.
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quasi-judicial in nature and.affected PP rson must bc heard “e fore

anyvchange is affected, 1In view of these authofities and many

other to be referred to at the time of argument, the impugned

order is liable to be semt aside,

17. That the impughed seniority list has caused mani-

fest injustice to the petitioner which is a writ large on the

face of record. the petitioner has heen made g‘ﬁnior to respondents

Nols £0 61 which 1s wholly 11leal and cannot sustain in the eyes

of 1aw;

18, That the main law point involved in the writ
retidion is as to whether the seniority of the be,tidsmon"r can
be changed in violative of prineiples of naturel justice,

Bquity and good conscience.

i
- ‘ \
19, That there is no alternative remedy available

" to the petitioner,

20, Thax. the petstioner has not filed any such ar
stullar writ petition either in this Honlhie Court or in the
Hon'ble Supreme Gourt. of India, Except WP Mo, 294 of 81, the

raference of which has been given above,

‘ U er the Circumstances, it {s ﬁs@ectmll"' prayed

that this Hen‘ble Court be pleased to send for the records of

the case and after a rersual of the same;

i issue a writ of Certiorari ouashlng the impusned
y seniority list (Annexure P/2). _
ii issue a writ of Mandamus directingjthe respondents

to place the petitioner over ang Above the

respondents No.4 to 61.

iii Declare thep:tit:ons senior to respondents NoJ+ to
61,
iv, Refyain the respondents Hagl to 3 "from iluplementing

the impugned seniority list,

4

on-.-..9/o




vi,

vii,

viii

Chandisarh:

Dateds 4. 0

stay the promotion of respondents to the post of
senior Hydrogeologist which the rosponfents 4 to 3
are going to male on the basis of the impugnec

seniority l1list,

i

dispense with the service of advance notice to the
respondentsg

issue any other writ, order or direction, 25 this
Hon%ble Court may deem fit under the facts and
circumstances of the casc; |

costs of this petibion be awarded to the petitiongr.

7 3l g

Verification:

i Chendigarh: )

§ vatea:_29. 7. 81/

I, VMSikka, the e titioner above named do hercby

'yerify on solemn affirmation that the contents of Paras 1-20
of the above writ petition are tyue and corrcet Lo the best of
my knowledge and belief and nothing has been comcealed or

misrepresented therein.

— SA —

(V.MSIKKA )
Petilioner,

's




UNTAB anp HARYAN A AT CHANDIGARH.
WI‘J.ts datedo

" 1+The Undon of India’ througp ‘
'““, =" of India, Ministry op Irrigation, Sham Shakty

SEILIBST 8,4 B The Chlef Hydro-geologist & Member,

VeMoSikka -

Peti ticner
P ‘
Versug

Union of Indig eto.

Ra Spondents,




 —

IN THb (IGH COURD OF PUNTAB AND HAIYAIIA AT CHANDIGAHH.

CIVIL {/RIT SIDE.

O\

CIVIL WRIT PETITION NO0.3392 o g
V.M.Sikka Junior Hydro-geologist, Central Ground Water BoaX
NW. Region, Chandigarh. '
Petitioner.
Versus | |

1.Union of India~-through the Secretary to the Government of

India, Ministry of Irrigation, Sharm Shakti: Bhawan, Rafi

Marg, New Delhi.

2.Chairman, Central Ground Water Board, Krishi Bbawan, New

g i

X Dolhi.
~3.Chief Hydro-geologist and Member, Central Ground Water Board,
Jamnagar House, Man Singh Road, New Delhi. ' K
4,Dr.Ratesh Kumar, Jr.Hydrogeologist.

5.Shri G.P.Dalal.
6.B.K.Singh
7+SheSeNoDulloo
8e.5h.5ubhas C.Bhattacharya
9.Sh.0.P.Dal
10.5h.K.K.Jati
11.Sh.Verrana Mala
mQ.Sh.S.U.Ansari.
13.5h.¢,V.K. Rao

14+ ShoMe R Kulkamni.
15.8h.C. R.Krishna Reddy
16,D.M. Setyanarayana.

ot it

Y 47.sh.V.D.Mathur. ¢
18+¢She RN, Sharma ' . 3 -
19.5h. Sambhu Nath | 4 f
20.5h. A R.Bakshi ‘
21.8h.5.K.Tyagi

27.5h.S.L.N.5affiulla
23¢5h.Ram Pratap

24 .Dr.T.G. Ferozeuddin
25.Sh.M.B. Raju
26,8h.M.M.Dubbhak
27.5h.SM.Mendhakar

28
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of 1981.
oard,

of

ew

Board,

h

CW No.3392/81,
28.Dr.B.S.R.Narasimha Rao
29.5h.S.N,Sriniva-San.
30.5h.B.P.Verma
31.5h.K.V.83.V.K.3ivaram
32.SheK.N.Murthy
33.8h.3.8aihari Rao
34.5h.3.V.Choughla
35.5h.G.Hohan Reddy
36.Sh.Bansi Lal Gupta

X 37.8h.8.C.Tivari

I

b

38.5h.E.R.J . Rao ' | l
“¥9.5h.R.Nagarajan.,
40.D?2.G.Krisma Rao
41.5h.N . Malviya
42,5h.A.K.Mishra
43, SheD.Shivane

Lk, SheD. Anjanyulu.
45,5h.D.5.K,. Rao
46.5h.S.Chakiadar
47,5h. A, B.De shmukh
48.ShM.5.Jethra
49.5h, R.Chakrapany
50.Sh,Kamal Mohmood
Shmsh.P.Natrayan
52+5h.B.B. Basak
53.5h.C.S.5.Sharma

i S5keSh.M.R.CuS. Reddy
“ 55+5h.N.P.Chaudhary

" 56450V, Sharma

LT e wm -

' 57.5h.V.N . Dube

1584 SheA. Q. Mumtaz
59.5h.D.S.Saini
'60.Sh.Md . Abdul Haleem,.
61,Sh.A.D.Joseph

“(Respondents Nos,12,14,16,17,27, 29,33, 39,40,45 and 55 deleted from
array of rcspondents vide order dated 10.12.1984 passed by the
}ﬁon'ble Mr.Jjustice M.M.Punchhi in CoM.No.ZP9F of 198L).

| All respondents 4 to 61 are Jr.Hydrogeologists in the

Office of the Chief Hydro-Geologist and Member Central G round
]

Water Board, JAM NAGAR louse, tMan Singh Road, New Delhi.

3

Respondents.

a Petition

P V2@ AN i



CW No.3392/81.
Petition under Articles 226/227 of the Constitution of
India praying that this Hon'ble Court be pleased to send for the
records of the case and after a perusal of the saﬁe :
i. issue a writ of certiorari quashing the impugned
scniority list (Annexure P/2). |

ii, issuc a writ of Mandamus directing the' respondents

to place the petitioner over and above the respondents

No. 4+ to 61. . |

iii, Declare the petitioner senior to respondents No. 4 to
61.
| .
ive Refrain the respondents 1 to 3 from implementing

the impugned seniority list.

Ve Stay the promotion of respondents to the post of
senior Hydrogeologist which the respondents 1 to 3
are going to make en the basis of the impugned
seniority 1ist. ' !

vie dispense with the service of advance notices

to the respondents,

\vii. issue any other writ, order or dircction, as this

Hon'vle Court may decm fit under the faets and

circumstances of the case;

viii. costs of this petition be awarded to the petitioners.

Dated the 1st August, 1985,
PRESENT |
THE HON'ELE MR. JUSTICE PRITPAL SINGH. '
For the Petitioner : Mr.R.S.Moongia, Advocate .

For the Respondents: Mr.H.S5.Brar, Advocate with - !
No. 1 to 3.

Mr.Satinder Singh, Advocate, i

‘iudgment

S e [ R .

’ |

Mr.P.S.Teji, Advocate and ? :

L~




ents

to

CW No.3392/81 .

JUDGMENT .
| Pritpal Singh,J. b

*The petitioner ag well ag responde

nts Nog., %
to 61 are working as Junior Hydrogeologists in the

Central Ground Uater Bonrg, , seniority 1ist of the

| Junior Hydrogeologists was prepared by the department
"on December 2, 1980 (Ann0xure_P.2). In this 1ist ﬁhe‘
“’;tioner Was shown as juniop to respondents Nos.ur_
b0 61. He has filed a -yrit of certiorari for quashing
the saiq seniority 144t and also of mandamu g directing
respondentg Nos.1, to 3 to place nin senior to
respondents Nos. .k to 61 in the seniority 1jst,

2, T'heundisp{lted facts of thig case are that
against the Vacanciesg existing in the year 1973 the
I¢spondents los. L to 61 were directly recruited in

1924, The petitioner wag earlier working ag Assistant

7acancies of Junior Hydrogeologists will be filled

.
"3 by promotion failing which by direct rCcruitment.

jbwcvor, subscduently the rales were amended with
"Mt from Fune 18,1974, according to wng g4 eighty

«I gent of the posts werc to be filled by direct

e tment and 20 per cent by promotion, As the

appointments
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CW No.3B92/81. | Q}
appointpents were governed by the 0ld rulcs according
to which priority for recruitment to the posts of
Junior Hydrogeologists was to be given to the promoteéé,
failing lhich the posts were to be filled by direct
at. It is submitted that the authorities
erroneoukly applied the amended rules dated June 18,
1974 in rebaring the impugned seniority 1ist (Annexure P.2)

while fifing inter se seniority between the petitioner

all the spondents.

3. Thus, the sole point for determination in
this petiltion is whether in the fixing of inter se
seniority| between the parties, old recruitment rules

applicable or the amended rules of 19747,
controverted that if the old rules aré applied
etitioner would ragk senior to the Iéspondents
pbecause priority will have to be given to promotees‘in‘
filling the posts of Junior Hydrogeologists and only-
those remdining posts which somehow coqld not be filled
due to nonlavailability of promotees could be filled

by direct cruitment. If on the other hand the :
amended rujles are applicable to the recruitment of

the partiep then the petitioner could not claim
seniority ¢ver the respondents.

L, #In the written statement filed by re spondents
Nos.1 to 3lit is stated that the reason for applying
rules in preparation of the seniority 1list
ies is that these appointments were made’
after the epforcement of the amended ruless I am,
however, of] the opinion that the appointment of the
parties to Fhe posts of Junior Hydrogeologists was

governed by|the 0ld rules and rc spondents Nos.1 to 3

have

s
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CW No.3392/81.
] have erroneously applicd the amended rules in fixing
inter se seniority bx:tween the petitioner and the
re spondents,
[P As mentioned carlier, the vacancies against
which the zippointments were made were in existence ;.n
1973 mi.e.before the enforcement of the amendeéd rules

of 1974, It is fimly held by the Supreme Court in -

~X.V.Rangaiah and others v. J.Sreenivasa Rao_and others,
A.I.R.1983 Supreme Court 852, that the vacancles which
occurred prior to the amended rules would be governed
by the o0ld rules and not by the amended rules. rI’t was <~
observed that there is not the slightest doubt that ‘
the posts which fell vacant prior to the amended rules '
would not be govemed by the amended rules but the old
? rules which were prevailing when the vacancies had ' |

I _ Frag-toc ‘
occurred. This view of the Supreme Court (wvas] followed

Ey this Court in BRajinder Gandhi,Devuty Accountant General

'

“ and others vs., Union of India and others, 1983(3) . ;

S.L.R.260 and the authorities were directed to fill !

up the vacancies by applying the old rules which

- were in -~force when the vacanctes had arisen and not

e

. the new rules which had come into force at the time

. - -

..1 The reason behind
B

‘ 2] *of the filling up of the vacancies
the view taken by the Supreme C'b'ourt, and followed by

———— e e —_ o -

this Court in the earlier judgment, plainly is that if
ii ' the appointments are delayed by the department the _ ,
i

%/ officer should not be allowed to suffer. In the i

! instant case the vacancies were existing in 1973 and

if they werefilled uppromptly the petitioner had ‘ h

to be given preference as a promotee to the respondents 1

who [,(/

~
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_ has to be inevitably held that the inter se

A \
N

CW No.3392/81.

who were direct recrults, in accordance with the rules
then prevailing ( Annexure P.5). It is no faylt of '
the petitioner that the vacancies were allowed to
1inger on by the department till the amended rTules

vere framed in 1974. Thus, following the dictum of

the Supreme Court in L. ¥.Rangaiah'g case (supra) :

seniority

petween the petitioner and the respondents is govermed
by the old rules and not by the amended rules.

6s Cconsequently, allowing tids petition the
seniority list (Annexure P.2) is quashed and re spondents
Nos.1 to 3 are directed to prepare a fresh senic.;rity
1ist of the Junior ﬁydregeologist within six months

from today applying old rules (Annexure P.5) notified

on February 19, 1922.1No er as to costse

od/-Pritpal Singh,

August 1,1985. Judge.
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No.14-13/80-CH(E§Et)
Covernment of India
Central Ground Water Board
NH=IV, Faridabad {Haryana)

Dated the. ! 8¢7.1987
Tn

The Director, ‘
> Central Ground Water Board,
NR/CR/JR/ER/SR/NUR/NLR/NCR/UCR/SER/SUR

The Director/0fficer~Incharge |

Central Ground Water Board,

SIDA Project/KSP Project,

TJrlvandrum Jamshedpur'Tatanagar) JN Houseg,New Delhi.

The Offficer«Incharge,

Central Ground Weter Board,

State Unit Office,
Madras/Shlllong/Tr1Vandrum/Jodhmur/Poona/Patna/
Jammu/Agartala/Belgaum/Ralour.

Sub: Seniority list of Junior Hydrogeologist.

Sir,

In contingation of letter of even number dated
6.1.1987 on the above subject, a copy of the finall:.
eeniority“ffii after taking into account the represen=
tations received from some of the offlcers, 1s 01rculated
herewith for information of all concerned. ™

‘

Yours fraithfully,

Qtamq,
{ BoP.Cs SINHA )} —
\ CHIEF HYDROGEOLOGIST & MEMBER

Cory forwarded to: \«%4/1;\)

Shri A.K. Ahir, Deputy Secretary{GW), Ministry
of Water Resources, Krishi Bhawan, New Delhi with reference
tc erdorsement to their order N0.7-6/87—GU dated the

6th July, 4987,

, e ('.-—-1_(/*‘-—(‘\\
: A
{ B.P.C. SINHA )
CHIEF HYDROGEOLOGIST & MEMBER

/
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Educational
Qualification

S/Shri
Mm.A.Haseeb
M, Sc.,

Saleem Romani
Mm.Tech,

.K.3harma
onOT-

U,P.Srivastava
Mm,Sc.

Name of Officer/

BNNERYRENY

Authorised Sanctioned Strength
Permanent Posts
Temporary Posts

167
115
52

As on g.b.ammm.

Pre~-Scale of pay Rs,700-40-900-EB~
40-1100-50-1300.

Revised scale Rs,2200-75-2800-E8-100~

4000/-
SENIORITY- LIST -OF uﬁzHom‘IxomommoromHmH )
) Qjmwmmﬁ Oate of ) Date ate of Whether mmoncww .mmawnmm R
mn\mq Bieth entry reqular direct post held
in the appointe or substan-
Govt, ment in promotee tively
sarvice the grade
3. 4, S, 6. 7. 8. 9.
Neither 20.4.,39 31.7.65 21,.,8,70 b.p.C. Jr ,HG 0fftg., as Sr.HG
. ] T.5.80 29.4,83
-do- 28.12.45 13,10.69 13.10.69 Direct -do=- 0fftg. as ST.HG
‘ 3,2.83 .
-do~ 31.8,.40 24,8,65 27.8,70 DpC ~dQ- -do-
—do- 28.5.44 22.10.69 22,10,6% Lect -do- —do—
-do- 15.1.41 5.2.65 1.9.70 bpC -do=- ~do- 24,4,83

ODDWQ.Q..N..



20,

21,

22,

23,

24,

25,

26,

27,.

28,

S
f
S
f
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D

T
H.Jaffery

Gl

K.Doshi
.Sc,

.J.Prasad
.3C.

P .Mathuria

M¥Tech,.
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Ke

M

.Jindal

.Jaganathan
M

Tech.

M.S5ikka
.5c,

KeMisra
Tech.

Pal

3 Urﬁ

C.
alaviya
mo.

K.Jati

.lech,

Nelther

=dg=-

O

-dO-

-do-

=00

- Qe

-

s o P

-do-

1.3.,39

15,7.42

- 9.,2,41

10.4.,35

20.6,43

6.3442

22.3,45

24.6,42

18.6.44
30.,12,40

16.,5.40

8.,8.63

\_.c— omu

5.8.63

6,3.63

10.1.66

1€,3.68

22,9,66

30,4.65

14,12,.65

14,12,65

6,12,65

19.6.72
17.6.72
16.,6.72

12.2.74

10.5.,76
2.4,74

12.2.74
22,4,74

30.4.,74

Dire

el ™

opC

Dire

opC

—-do=-

0PC,1976

IQDI

=g Q=

~do-

-do-

ct

ct

Jr.,HG  Offtg. as Sr,4G
5,80 5.12.83

lQ.OI. ] . ....QO' \_mo\_omb

'QOII. '&Oll Nmomomm

-do- ~do-

~do- ' -do- 2.3,85

l..p'.




39.

40,

41

47,

48,

49,

-S5/3hri -

v

Malaveerana

M,Sc.,

S.L.Saffiula

M.Sc.,

A.B.Deshmukh

MeSC,

Dr, Ratesh Kumar
M.Sc, Ph,D,

S.N.Dulloo

M.5c,

G.V,K.,Rao,

M, Tech,

Shambhu Nath

Mm.Sc,

AR .Bakshi
/3...0\ Y

«m.x.a<mmw

MeScC,

Br,7.G.Ferozuddin
M.Sc.,Ph.,D.

M.M,.Dubak

M.Teoh,

-l Q-

-do-

-d0=

-0

=0dg=

—d D

1e7.43

9.8.,41

20,9.38

12.11,44

8.8.45

20.4.,42

3.,11.38

30.,10.46

17.3.41

13.10.41

9,10,46

15.1.70

15,6.70
15.,10.70
20.,8.74

642,75

24,6,67
1.10.64
30.,10.60
5.7.67
2.,12.7

22,1.75

2,5,74

15.6.74
5.6.74

20.8,74

29.4,74
2,4,74
3.6.74

22,1,75

LI
1576

—do-

Direct

.

1974

- Qe

- 0=

-dQo=-

-d0-

-do-

= O

—-dQ=

-dg=

Q=

- Qe

—d O

e fo P

—-do=-

...m..

0ffta,
Eomcﬁ.,l

as Sr . HG
11.3.85,
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50 A.R. Bhaisara s/C 3.7.459 16.8477 '16.8,77 Director Jr.Hg
, M«Sc. -~ | 1573 1.3.:0
m»ﬂ R. 3mjmjwma~2.mo.,_.laol‘ - 2Be8453 85478 - 5,5,78 Direct =do=- ‘oj‘HHm: with
: ) ‘ . 1977 Ce5430 I.BMe Wecefw
. : - Se7.82
mu. MJ\nb Djho.—.:mjbz.woo 'QD' Nb.m.mm ) AO\NO.N.-N . .N.-N..Nm 'aoll 'QD'
' : = moﬂomo
‘34e Ke.Keerthiseelan, ~do- 4.7.46 31.1.77 12.7.78 -do - . =do=-
_ M.Sc, _ - 12.7.80
85« D.B. Saha ‘ ~do=  2,2.51 2242.75° 15.,7.78 ~do= Jr.Hg.
B.mo. Am.ﬂ.mo
GEs Do.Ye Sirsikar S/T 14,6,53 2847,78 2847.78 ~do~ , Jr.Hg. On lien with
~ M.Sc. . S ; 28,7.80 IBM Nagpur
\ upto 371.6.25.
57 T.D.M. Hanse s/C 20.8.50 5.6,76 10.8.79 Direct IrJHg.
M.Sce | : 1978 10.8,91
vel2.0



P < P P Se.. T O 8.
S/shri _ o -
.-..3.. V. Sharma Neither 15.3.45 15.12.75 15.,12.75 Direct
MeTeche . 1875
..J . . M .
‘767 V.N. Dube , ~do~- 10.1.38 17.7.73 1.4.75 -do=
) 30.—.@0_)_- ’
.N..\%Q DODO BCBHNN . —-Q - AOO#.M@ Nm-‘_\u Q.Nm Mmch Q.Nm ~do = )
h(._ ‘.ﬂ-mnj. . ’
78« D.S. Saini - ~do= 24345 6.8.75 . 6.8.75 ~do=- ' On deputatian
: TeTech. . . with PSTC,
: : : LChandigezh
E.omtﬂu1NNoAN Mwl\o
A\
v _
MeTech . '
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85 . UOMQO.O..H;MHWHZ.UH : Z.m..m..ﬂ..sm.ﬁ. 3e4e53 TeTa77 .Noﬂo.wuw UHH.WO.W

M.Se , 1976

8. G.S.Mttal - do= 12749454 15.8.77  15.7.77 - dow On lien with
M.Sc . ‘ Rajasthan Govt,
UPto 1647.87

87. N.K.Shukla ~ do= .- 5.6.53 154777 - 15.7.77. - do-

M, Sc
08+ R.P.Mathur - do=- 25,9.53 12.6.78 12.6.78 - dom-
M.Sc.
8%.  Altaf Ahmeg - do- 2.3,51 1127477 11.7.77 - do-
M.Sc .
€0« mwwm.m.m;@w - do= 20.1.46 20.11,73 19,12.79 D.P.C,
e .

1979
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- promotion.

(111)  One is likely vacancy 4o be occured in 1984 as a

./ in the grade of Senior Hvdrogeologist for Sh. Miraj

NTRAL GROUND WATER i sEe- Vil A
gBLF CONTAINED NOTE FOR FILLING UP THE POST OF SENIOR N
1OGIST IN THE CE OJND WATER BOARD. i
— There are at présent 62 sanctioned posts of S8
genior Hidroguologist in Central Ground Water Board
87 officers

(58 regular and 4 Projects). ‘Against these,
sition and 3 are on doputat;on. One post of

po

pirectar is also vacant for which Departmental peoamotion
Committee MemoO. has been sent to the Ministry. gonsequent
on promotion to the post of Director one mare post of Senior
Hydrogeologist will fall vacant. As such 6 vacancies of

Senior Hydrogeclogist are required to be £illed up by
The break up of the vacancies s as underte-=

(1)  One vacancy relate to 1983 which has been kept
vacant for shri Niraj Malvia as per the directions
of the Hlgh Court of Allahabad Lucknow Bench,

Lucknow.

(14) 4 vacancies relate to 1984 (i.e. two are resultant
vacancies). Consequent on promotion of s/sh. V.C.
Jacob and v.A.B. Sastrl as pirector and two posts

"have been sanctioned for Kasal Swaran Rekha Project
vide Ministzy No.15-6/78-GWdVol.III dated 25=6=84.

result of gromotion of one Senior Hydrogeologist
as Director. ‘

One regular vacancy is reauired to kept vacant

3iractions of ]

Malviya, Junior Hydro ologist as_per the
Lucknow Bench

the High Court of Judicature of Allahauad
Lucknow in the writ petition £iled by him.

According to the recruitment rules, the post of
senior Hyirogaclngist jg required to be filled up 100% -
-promotion from the grade of Junior Hydrogeclogist with

9% years continuous service in the grade rendered after
appointment thereto on regular basis, failing which by

direct recruitment. |

Although 68 of ficers fulfil the requirements of
the recruitment rules for consideration for promotion
to the post of Senior Hydrogeologist put a2gainst 6 vacancies
the following 18 officers are roquired to be considered :
for promotion to the post of Senior Hydrogeoloqist as per

field of choice.

S1.No. Nome of ofiicers ' .
‘/ lo Shri SON. Sa!;‘ /

/2.; Shri K.M. Vedapﬂrxi . -/

+3. sh. K. gpinivasane

shri P.R. Subramanian. -
shri S.J. Prasad.

D.P. Mathuria. ~

Shri V. Jaganathan.” |
pr. Rakesh Kumar. o
Shri M .C * Jindai .V )
shri G.P. Dalal.

Z’.T.o.

.
2

-l
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SN Bonexies Y

Ny - CONFIDENTTAL
No.7-8/84-GH -
Government of India ’ : \&;A
- Ministry of Irrigation & Power ,S&

' (Department of Irrigation)

New Delhi, the 21st February,*!s5.

The Chief Hydrogeologist, | '

T Tentral .Ground.Water Board,
: >+ Jamnagar House, .
NEW DELHI. ' o ' " :

-

rSubject:— Filling up of the posts of Senior Hvdrogeologlst
by promotlon in the Central Ground Water Board :
v .
. 8ir, _ Y’/ ‘
' S I am directed to refer to your letter No.10-6/84~CH (Estt)
v : . dated the 13.7.1%384 and subsequent correspondence resting with
this Ministry's letter No.7-8/84-G¥ dated the ‘3th August, '84
. on the above subject, and:to say that on the recommendations"
' the Departmental Promotion Committee (Group'A'), the
' ' . {esident is pleased to approve the appointment of the
fOllOWlng Junior Hydrogeologists of the Central Ground Water
| Board as Senior Hydrogeologist in the pay scale of Rs.1100-
. 50-1600 in the same organisation in the order of merit in an
' T officiating capacity, with effect frem the date(s) of their
o - taking over the charge, until further orders :-

. Shri D.P. Mathuria
. Shri v.Jaganathan
. . Shri M.C. Jindal
Shri. B.K. Singh o
Shri S.N. Dulloo (¥ -
' ‘ 2. " The above officers will as usual, be on probation
for a period of two years from the date(s) of their taking

\\% over the charge.

1
i - - . 2
r ' 3
5

N : :
RN A
: gy 3. A copy of the minutes of the Departmental Promotion
" / // Committee (GroupfA') is enclosed,— "~ -+ o .-
i .
] - 4, ~ Consequent on theilr promotion, the following postings
P ' and transfers have also been aporoved by the competent
r ‘ avthority :-
r - : _ _
r . S.No, Name of the offieer , Present New place of
. posting posting.
= l. Shri D.P. Mathuria NCR, Bhopal -~ NCR, Bhopal |
: 2. Shri V,Jagannathan SWR, Bangalore NNR, Bangalore.
3. Shri M.C. Jindal . NWR,Chandigarh NNR, Chandigarh.
4. Shri B.K. Singh : NR, Lucknow. NR, Lucknow,.
5. Shri U.P., Srivastawva NCR, Bhopal Kasai Project.
\ 6. Shri G.X.D. 3urman - NCR, shopal Kasai Project
L/et : o contd...p.2. -

g .
N‘?? Je/‘w' < N )vx\\\)" W‘U-‘CI be YNW\&L@A w ¥ j’

d ele -X\m K~ u-J? s ”A. %\uomvm b Cb\-&/&,}/? Py ith{’? &
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.Suryanarayanayé/

'eX, Sinha

N@R,Chandigarh S.R,

’H » “

G
S.K + Lucknow State
9 h, p, Subramaniam C, U,Patna SUO,KeraV
» Shri p, Sarcar SUO,Orissa . E.R., C& Ty
11, Shri D.V.N. Rafy SUO, Jodhpyr SUO,BhuBaﬁé";
12, Shri O.P. Mathyr I\W/R,Chandigar SUO,Jodhpu :
13. shri g’ Ranganathap Sie. NER, G Eisvh,gr Madras
14, ghrj V.S.vi jayai‘aghavan SR, Madrag Mﬂﬂ"". i
15, Shri S.N, Dulloo, S »Jammy SvUo, Jamm
16. shrq D.p, Sinyh SUO Jammy NWR, Chandigz
5. The t&king over charge Teportg Of the Abovye Officers ma;
bPlease be gent in due Course for issue & ecessary Notificat
The promos+

Hydro

departmental
as per the direc
Allahabad, Luck

geologist,

+ Luckn
fileg by shri.Niraj Malvi
seniority in the 9rade of nior y
"BEncl. a4 above ,

r 1N the writ Petition
Viya, dgains+t Wron

) g fixation~of his
rogeologist.

Yours faithfully,

4 .

(a,

‘ (
De Puty Secrp+a ry

"

{1 ~]-.
\jjﬁy\’ DA A

tu‘the Go

o;F.liiG»(13)/84aAU.s

v, Faridabad.

.
‘—‘-..

A, NATARAJAN)
Vvt .of India.



No.16-6/85-CH(Estt.)
Oovernment of India
Central Ground Water Board
NeH.IV, Faridabad(Haryana)-

Dated the: : '1?7\:’V?§/

¥ OPFICE ORDER NO. 321 OF 1985

Subject: Promotion to the post of ‘Senior Hydrogeologlst in Central
Ground Water Board. .

On the recommendations of the D.P.C. the following Junior
Hyd&ogeologlsts are promoted to the post of Senior Hydrogeologist
in the pay scale of Rse 11.:#50—1600/— in the Jentral Ground Water Board
in an officiating cepacity till further orders. Their promotions will
take effect from the data of their taking over charge .at the station of
thieir posting mentione<d against their names. "Their charge assunption
repcrt may be sent to this office. )

B A B B B B BT A K ST TS P P T e g g P S e = e g g g g e g Lhendl Rendl bl Al 2 2l Ali L)

SeNo.* Hame .. Present place - The place to which
e e e m e e s gy o a2 om0 am o v e s e e s e e O TS
1 She D.Mathuria o - NoC.R., Bhopal N.C.R.Zhopal

2¢ B8h. V.Jaganathan < S«W«Re,Bangalore f S.W.R., Bangalore

3. Sh. MiCelindal . - New.ds, Ghandigarh  NeW.R., Chandigarh

4+ She BuK. Singh  [eRe, Tuoknow ' N.R., Lucknow

1. They will be on poobation for a period of two years from the
date of theil cegular appointment to tne post of Senior Hydrogeclogist.

2. The promotion of the above officers to the grade of Senior
Hydrcogeologist shall be subjoct tc the decision of the Punjab and Haryana,
High Court, Chandigarh and Andhra Pradesh High Court, Hyderabad in writ
ctitions fil:d by S/Shri V.M. Sikka, and J. VeSeMurthy, Junior Hydrogeologist
?tne latier having since voluntarlly retired) C~ntral Ground Water Board
respoctively.

3. One r ga;ar vacancy has been kept vacant from among the
Departmental promotions o the grade of Senior Hydrogeologist for Shri Niraj
Malviya, Jurior Bydrogeologist, Central Ground Water Boaxd as per the
directions of Hign Court of Judicaturc at Allahabad, Lucknow Bench, ILucknow,
in the writ petition filed'by Shri Niraj Malviya.

A

i C
conte..2 .

A/./

v
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. tTAb -7 . :e ‘ K C'\ L .
oM ANNEXURESTY
Gevarnment ef India

Ministrvy ef Water Reseurces
g \6i>

New Delhi, July 6, 1987.%
Te

The Chief Hydregeeolegist,
Central Greund Water Beard
Jamnagar Heuse

NEW DELHI

Subject:~ Filling up the vacant poSts in the grade eof
Senier Hydregeelegist in Central Greund Water
Beard, ‘

Sir,

I am directed te refer te yeur letter Ne, 10-6/
84~-CH/Estt-72, dated 24.2.1987, en the subject cited
abeve and te cenvey the approval of the President te
the appeintment ef the fellewing 39 Junier Hydregeelegists
te the pest ef Senier Hydregeelegists in the pay scale ef
B, 3000-4300 (revised) en premetien, purely on ad-hoc basis
w.e,f, their taking ever charge of the pest:~

S/Shri

« S.N. Sar

P.R. Subramanian

S.J. Prasad

V.M. Sikka

AX. Misra

0.7, Pal

N. Malviya

e KJK. Jatti

9. C.R.K. Reddy

10. P. Laxminarayana

11. M.B. Raju

12, E.R.J. Rao

13, S.C. Tiwari

14, G.P, Dalal ; ~
15, E. Ravindra Nath ‘

16, Malveerana

17, A.B. Deshmukh

18, Dr., Ratesh Kumar ‘ v//N\—ﬂ
19, G.W.K. Rae R
20, Shambu Nath

21, A_.R. Bakshi

22, SJXK. Tyagi

23, T.G. Ferezuddin

24. M.M. Dubak ‘

25. B.S.R. Narasimha Rae

26, 8S.V. Cheugula ‘ f

27. G.M. Reddy DL

28, B.L. Gupta

29. D. Shivane

30. D. Anjeneyulu

W

*» O ¢ o
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32, M.S. Jethra

33, &A.D. Jeseph

34, A.R. Bhaisare
35, S.P. Bagade

36, S.C. phiman

37. K. Keerthiseelan
3g, D.B. Saha

19, T.D.M. Hunse

31, S. Chakladar B %W

The premetien is being made en purely adhec basis !
and the ad-hec prometien will not cenfer any right for
reqular premotien. The Government will reserve the
right te cancel the ad-hec premotien and revert the
eofficer to the pest frem which he was premeted, - at any
time witheut assigninq&?%ﬁken.

Pesting erders will be issued separately.

Yours/g:ithfully,

SN

- (AK. aHIR) €787
Deputy secretary t° the Govt. of
: : India
Tel., 382481, -

o e ot "

Cepy to:-

1, Chief Engineer, Central ground Water Board,

New Delhi. ‘ R
2. Chief Hydrogeologist, Central Greund Water Board4ibw.w‘?éx,
3, Pay & Accéunts Officer, Central Greund Water Board,

Faridabad. ‘
4, Chief contreller eof Accounts,‘Ministry of Water
Reseurces, New pelni : o~

Ve

5, Event register/Persenal Files ‘
6. Guard file. | —

N NP
7. D.O. II -

| ‘ ( A.K. AHIR )
DeputyY secretary te the Gevt. of

.India.
T
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C \O\C‘;L’ 0.1046/84-CH.Estt 2 70—\ 058
%

Government of India
Central Ground water Board )\
NH IV.,Faridabad(Haryana) AT

Dateds 7+7+87

OBEICE ORDER NO. 1109 OF %987

The competant authority has approved the appointment
of the following officers to the post of Senior Hydrogeologlst
in the Central Ground Vater Boaxd in the pay scile of Rs«3000-
100-3500=125=4500/~ (Revised) on promotion purely on adhoc
basis w.e.f. their taking over charge of te post.

>1gl.No. Name of Officers
1 S/Shri S.N.Sar

2 P.R.Subramanian

3 S.J.Prasad

4 V., Sikka

5 A K,Misra

6 0.P.Pal ' '
7 N.Malvira

8 K.I"Jatili

9 CoR.K.Reddy

10: P.Laxminaiayana

KD M.B.Raju

12 E.R.J.Rao

13 S.CoTiwari

14 G.P.Dalal

15 E.Ravindra Nath-

16 Malaveerana

17 A.B.Deshmukh .

18 Dr Ratesh Kumar

19-  G.V.K.Rao

20 - Shambu Nath

21 A.R.Bakshi

22 SeK.Tyagi

23 T.G.Ferozuddin

24 "~ M,M.Dubak _ |
25 B.S.R.Narasimha Rao _ (91//(
26 S.V,Chougula :
27  G.Ms.Reddy

28 B.L.Gupta

29 D. Shivane

30 D.Anjeneyulu

A...2/-
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4;. - | ‘_{W\:E:) No.lo;é/84;Gﬂﬂgégg;::::::::"tlrlﬁP\f/’

Goverrment of India, - “7{
-~ | ~ \©" Central Ground Water Board, : {K -
, ‘\"'\‘ N.H.IV, Faridabad, Haryana). ‘%\

Dated thei= 29th June, 1988.°
OFFICE _RDER NO. A\ 8 OF 19ss,

Consequent upon the judgement of Punjab and Haryana
High Court which quashed the seniority list dated 1-6-1982-of-.
Junior Hydrogeologists and directed the Ministry to draw up
a fresh seniority list, the senierity list in the grade of
Junior Hydrogeologist underwent a change. Accordingly, DFCs
hepd in 1983 and 1984 for 15 and 5 vacancies respectively have
been reviewed and on the recomendations of the Departmental
~Fromotion Committee, Group—-A, the President is pleased to approve
the appointment of the following Juniar Hydro%e01091sts/senlor
Hydrogedlogists as Senior Hydrogeologists in the pavy scale of
Rs.3000-100-3500-125-4500 in the Central Ground Wetér Board, in
arder of merit, in an officiating capacity, from the date of
issue of this letter, until furtger arders¢-= =~ - =

I. OFFICERS RECOMMENIED:FOR 1989 i

1. 'S/Shri M.A. Haseeb,\/
| 2+ Saleem Romani, v:>/"
C 3. A. Subramanian,

4. Santosh Kunar Sharma,”

\ 5. U.P. Srivastavifv(
3 6. DOS'So Murthy,
y 7. Q.P. Mathur,. //
. 8. H.L. Sangra,
9. P.XK. A%garWal’ /
lO. M' Meh d,
11. I. Banerjee,
12. G. Balasubaramanian,
v 13. John Kurien.

IIs OF FICERS RECOMMENDED FCR. THE - YEAR D_&;:..‘

l. S/Shri M, Sankaran,
2. S7A.H. Jaffery,
3. S«K. Doghi,
40>ID'P' Ma‘thuria,
- 5. M.C. Jindal

On the recommendations of the Departmentd Promotion
Comittee, (Group-A), the approval of the President is also
conveyed for the appointment of the following Junior HYQrO%eolOb
3 gists/Seniar Hydrogeologists as Senior Hydrogeolegists in the pay
i scale of Rs.3000-100-3500-125—4500 in the Central CGround Water
EJ Board ‘against the vacancies pertaining to the years 1985 and
. 1986, in order of merit, in an officiating capacity frem the
g ' date of issue of this %etter, until further orders:ie

Contd.2s. '
(L | -
/</
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P FICERS RECOVMENDED FOR THE YEAR 1Off i

7

‘1. S/Sh.P.R+ Subramanian,
2. V. Jaganathan, o
3. V.M. i..kka, oA
4. A-K. Mlshra,

5. OoPo Pal"

6. N.Malaviya,

7_0 K.K. Jatl,

-8+ P, Laxminarayana,
9.'MoBo Raju,

10. S‘C' Tiwari,

11l. E. Ravindra N?'th ‘ .
12. Malaveeranna 805,

¥ 13. S.N. Dyulloo,

A l4. GOVOKO Rao,

ls. AOR- Baksh]._’

160 DroT'G’ FirOZUddin,

17. M.M. Dybbak, :
18+ Dr. B.S:R.Narsimha Rao,
19, G:M.Readdy, .

20‘ B_OLo Gupta’

21. D. Shivane,

22. D. Anjaneyulu, s

23. S. Chakladar

24. M.S. Jethra,l

2. A.D+ Josheph (ST)

26. 8P, Bagade, gSC
7. S.C. u’liman,_SC

28. K.Keerthiseelan (sC)
29. R. Chakrapany,

30. P. Natrajaen,

3l. M.R.C.S. Reddy,

IV.  OFFICERS RECOMMENDED FOR THE YEAR 1986:—

lo S/Sho SON' S_ar,

2. S.J. P)rasad,

3. Ch.R.K.Reddy,

4.E ORJ- Rao’

5. G-P« Dalal,

6. B-K-S'ln ’ )

7. A«B. Deghmukh,

8. Dr. Ratesh Kumar, -
9, Shambhu Nath, ~
10. S.K. Tyagi,

1l. ARe Bhaisare (SC)

All the officers listed above except those who were
appointed earlier on the recommendation of the original
Departmental Promotion Committee Meeting held during 1983
and 1984 will be on probation for a period of two years from
the date of their regular appointment to the post of Senior

Hydrogeologist.
{W/ |

@ COn‘td I P 0-0:




"Hydrogeologist, Cenmtral Ground Water Bogard.
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'ﬂne'promotions of the above officers %o the grade of
Senior Hydrogeologist shall, however, be subject to the .
decision of the Central Adninis'trative Tribunal, Jammu on %

the writ petition filed by Shri S.N. Dulloo, Senior 3

The charge assumption report in respect of the
following officers may kindly-be sent in triplicate urgently
far issue of necessary Gazette Notification:= :

L S/Sh.M.«B. Raju,
24 R. Chakrapany, .
30‘ Pc Nétrajan,

-~ M.R.C.S. ReédY,

(JAT AR)

—-- SENTOR~AIMINISTRATIVE OFFICER.

DISTRIBUTION ;o

Lo Officers concerndd.
2 The Directar, Central Ground Water ‘Board,
3. Thc_a Officer Incharge, Central Ground Water Board, State-
e The Deputy Secretary(GW), Ministry of Water Resources, .
e Krishi Bhavan, Néw Delhi, with reference to Ministry's
* letter No.7-6/87-GW-Vol.lI dated.28-6-1988.
5 The Pail and Accounts Officer, Central Ground Water Board,
Ne. .I ’ Faridabado . “
6. The Superintending Hydrologist, Central Ground Water
>, Board, NoHnIV, Faridabad. ‘
7. TS to Chief Hydrogeologist and Member, (GWB, Jamnagar
. House, New Delhi. |
8.  Office Order File.
.90: ’ Personal fileo
K IH N
SIPADHYAY A*
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\ Govarnuert ~ © Sig,
Central Groing water Poard,
N.H.IV, Ferigabad, (Haryana).
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Dated the:«

OFFICE RIER NO. )6 oF oo,

In supersession of this office order No. 818 of
1988 issued under letter of even number dated 29-6-1998/ the
competent authority to the promotion to the following ofFicers
holging the post of Junior HydrogeolOgist<Senior Hydrogeologist
to the post of Senior Hyosrogéologist in the pay scale of
Rs.330"}-i.'_00~~3500-125-4500/~ in the Central Ground water Board
with effect from the dates indicated against each officer:!-

Y
OFFICERS RECOMENDED AGAINST ~DATES TROW WHTTH REGULAR PROVOTTTIT
THE VACANCIES FCR THR YEAR, IS APPROVED. 1

wI02 e ‘

le 8/Sh.J.V.S.Myrthy, 1l- 7-1983 (Voluntarily Retired)

Lo M.A. Haseeb, 29~ 4-1933 |

3. Saleem Romani, 3 21933 :

4, A. Subramani gn, 3= 0.1 3

T Santosh Kumar Shama, 3= D1t

fo D.K. Vaiq, Absorbed in NABARD.

7 JeP.Srivastava, 26 da}) 33

GC D-S.S OMUrthy ’ 22—~ 7—.].983

S, OU.P. Mathur, 15~ 7-1983

llo pcKo Agarwal, 3= 6-1983

.1.20 Mo Mehta, .]-8".1..]..""1983

13. Z. Banerjee, 18-11-1983

15 ) John Kurian, Permanently absorbed in NABARD
s . W-eof916-6-830

iTl. OFFICERS RECOMMENDED AGAINST THE VACANCIES FOR THE YEAR

1284, , »

1 M. Sankaran, 25~10-1984

Ze S+A.H. Jaffery, 25-10-1984

3. SOK- DOshi, 25‘-10".1.984

g D.P. Mathuri a, 25~ 2-196

e M.C. Jindal, 25~ 2-1985%

111, OFFICERS RECOMMENDED AGAINST THE VACANCIES FOR THE YEAR

1985,

- P.R. Subramanian, : 10~ 5"'.1.988
g, VM. Sikka, 10- 5-]1988
%, A.K. Misra, 10~ 5-1988
i. G.P. pal, lO" 5"’1988
6. N. Malaviya, 10- 5-1983
7¢  K&K. Jati, 10- 5-1988
8. p- Laxﬂ\‘.n ar a‘jana,

10~ 5-1988

Contd cBeos

i
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9, 5/Sh.M«B. Raju, 10~ 5-1988 \\
18s S.C. Tiwari, 10~ 5-198g \%
1.  E. Ravindra Nath 10+ 5-1983 D
12. Malaveer anna SCS 10= 5-19&8

13. S.N. Dulloo, 1N+~ 5-1988

14, G.V.K. Rao, 10~ 5-1988

15. AR . Bakshi, 10~ 5-1%88

16, Dr.T.G.Ferozuddin, 10- 5-1988

17. M.M. DUbak, lo- 5"‘1938

18. Dr.B.5.R.Marasimha Rao,10+ 5-1988

19. GMe. Reddy, 10~ 5-1988

20, B.L. Gupta, 10+ 5-1$88

21 D. Shivane, 10~ 5-1988 *

22.  D: Anjaneyulu, 10~ 5-1988

23, S+ Chakladar, 10~ 5-1988

24,  M.5. Jethra, 10~ 5-1988

25. . A%D. Joseph S/T; 10~ 5-1988 -

26, R. Mehshram (S/C 10~ 5-1988

27.<. - $.P. Bagade (S/C) 10- 5-1988

—

28. $.C. Dhiman,(S/C 10- 5-1988
789, “K.Keerthiseelan(s/C) 10~ 5-1988

3. . Ry Chgkrapany, 10~ 5-1988
~ 3L, P. Natrajan, 10~ 5-1988
32, M{R.C.S.Reddy, 10- 5-1988
Iv. SEFECEl?%QBECOILXIﬂEBIDED AGAINST THE VACANCIES FOR THE
L e H e - e S
P - T S B W0 H.108R
20 Seas brovien, LUwe el
3 ¢h.R.K. Reddy, 16 D205
4. E.R.Jj. Rao, " 10~ 5-.1788
5.  G.P. Dalal, .. : 10~ 51988
6. B.K. Singh, . © . 10~ 5--3988
Te A.B. Deshmukh, ~ ~~ From the date of taking mver
' . charge. . o
Be _DreRatesh Kumar, -~ . =do- - -
% Shanbhu Nath, . =dio=-
10, S.K. Tyagi, ‘ ~do-
1l. AR Bhalsare (sC) ~do-

In respect of the following officers, the period

‘shown against them from the dates of their working in the post

of Senior HydrOgeolOgist on the basigs of the egrlier
romotion to the dates indicated against each in col. No.4
olow, will be treated as if they were holding the post

on ad-hoc basis. The periods being treated as on ad-hocC
services will not be counted towards fixation of the
seniority in the grade and also will not entitled them

to any claim for promotion, confirmation, etc. in the grade.

sl. [Tane of the Date trom which Date of aramotion
No. of ficer working in the.
posts
1. S/Sh.M.Sankaran, 12-12-1983 25-10-1984
2. S:AH.Jaffery, 9-12-1983 25-10-1984
3e S.K. Doshi, 16~ 1-1984 : 25-10~1984

Contd 03 LN ]
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Lr PUBLISEED Ty PART IT SECTION 3(1) OF THE
2 7 OF INDIA)

No. 25-32/84-—GW
) .Gemrmment of Ipdia
Ministry of wWater FRgsources

New Delni, Dated_ Iy T—2 /

NOTIFICATION

G.S.R. . In exercise of the powers
conferred by the proviso to article 309 of the Constitution
the President hereby makes the fellowing rules regulating
-the method of recrultment to Group At Scientific posts in
the Central Ground Water Bard, ramely 3.

be called the Censral Ground Wate Board (Scientific
Group 14! Posts) Reoruitrens Rules. 747,

1. ghort-title and commencement - (1) These rules may

(2) They shall come into force on the date of their «t
publication in the Officir] Gazette,

2. Definations - In these rules unless, the context
otherwise requires -

(a) "Comission" means the Union Public Service
' Commissions

(v) "Government" means the Government of Indiag

these rules.

(¢) "Schedule" means the Schedule annexed to

3. Application ~ These rules shall apply to the posts
= specified in column 1 of the Schedule.

L, Number of posts, classification and scale of pay -
The number of the saig posts, their classification
and the scales of pay attached thereto shall save
as provided in rule 6, be as specified in cqiumns
to 4 of the Schedule. L

Initdal constitution - (1) ALl Group tA! officers

" working the Central Ground Water Board and holding
on a regular basis on the data of commencement of
these rules, the posts specified in column 1 of the
Table carrying the scaleg of pay specified in
carresponding embries In"cétumn'Z\Othhe\said“Table,
shall be redesignated ag specified in the - '

i Rt ) "‘—“_’J

D ol ik e rine
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grades of Scientist 'B' and Setentist 1C' to the
-respective higher gradss, namzly, Scientist 'C! and

Seientist 1D' subject to the foilowing conaltions,
namely -

(a) The total number of Officers in the grade of
- Scientist 'D' shall no* rxzceesd 20% of the total
P, pber of perts in the giades of Scientist 'B',
Goiankist 'Ot ond Sefentise 1Tt pulk togevher.
(b) The total nmunder of ~fficera bBioken together
shall no% sxeeed His :obol parber of posus 1n
the grades of Scilertist B!, gziantist tC! and
- Seientish: 'D! at zny given polnd of time but
¢ thoir shell be complete flexibllisng in the
number of posts in relstion how e, respective
~grades.

(8) The departmental officers.who have rendered in
the respechive grade the req uisite regular
service specifizd in colunn 14 of the Schedule
mey be recormended by ihe Board of Assassment
comprising the officers ¢neciiied in column 12
~of the Schedule for promotion to the nexs higher
. grade. While evaluating the seitability of the
'Y‘ of #icers for promotion, the Agsessment Board
 shall take into considsration their qualifications,
performance , merit and gapiority. The selection
‘shall be o basis of contidential reports and
interview. However, tne Assessment Board may,
'S at their discretion, consider in absentia the
; N candidature of such officer vho is unable to

> <
A s
_

g present himself for the interview. The Assessment
B oard shall draw up a list of officers who are -
assessed as fit for promotion to the next higher
grade., In so far as pe rsons undergoing training
$n India or abroad (under F.R.51) are concerned,
they shall be promoted to the next higher. grade
with effect from the data they would have been
so proroted had they not proceeded on training
subject to the followlng cenditions being
fulfilled e~ - = ’

(a) The period of 'such training is treated as
~duty under F.R.9(6)(bJ.-

(b) They have been approved for promotion to the
next higher grade. _ : ‘

(c) All their seniors, except those regarded as

unfit for promotion to the particular grade,
available have been promoted to that grade.

M

—~

rd



Central Ground Water 11
‘Beard (Hydromsteoro- 16.9.77.
logist) Recruitment

" Rules, 197%.

Central Ground Water 701 dated
Board (Dirsctor’ 6,770
Recruitmsnt T“unite.

1974,

Central Ground Water ©20 deted.
Board (Senin: Cremist)2Y.f. 4,
Recruitmen™ Ruleg,

1974

Central Ground Water
Board{Superintending
Chemigt) Recruitmeons
Rules, 1979.

1400 dated
24,11, 79 .

Central Ground Water 1540 dated
Board (Superintending 12.12.79.
Gecphysicist) :

Recruitment Rules,

1972. ot N

Central Ground Water 1311 dated
Board (Senior Geophy- 25.11.79
physicist) Recruitment ‘
Rules, 1979.

Central Ground Water €57 dated
Board (Junior Geophy- 1.6.73"
sicist and Assistant ‘
Geophysicist)

Recruitment Rules,

1973,

‘-Fgme;pf Po

(i) 8""’4‘ dated 2.7.77”'5"—"‘."—_.1-—'—_

(i+) 378 dated 13.4.89

Amonded on 6,10.86.

93 dated 5.10.85.

Amended on 3.7.86.

)

Amended on 17.10.84.}

‘(a) 919 dated 26.7.7f

(b)) 41 dated 29.12}

(a) 1309 dated 7.12.f

b) ¢75 dated 5.8.7
¢) 1495 dated 151

d) 1159 dated 17.11

Chairny
Centrg
Hiniat;
Krishi
NEW DE;




(Hapvana) - 20 copie _
a) - nies. | T

SCHEDULE _ \

[ .
Numper of Glassifi- Scale of Whether Sclection Age Timit for drect recruilse.

catione. pay. _ @8&0&:97 :
I _ selectbion poste : :
L .ﬂjmw hl‘-.l\.ll‘lll.lll.‘ll.\l .|p‘..||.||1.u~ . . r. - - - m mv
be sprist 167* Generel 15, 2200-75- gelection. (i) Ber direct ecruitment through examination :
B (1986) Ccntral 2800--EB- , ) - -
(Jurior »gubje c syvice, 4100--1000 . Not less than 21 years dﬂd;wmmm‘ﬁsms‘wo
m%muommnﬂ‘ Lo varier Group'hl, - years On the 1st January of the year in
Yogish ' tion . nezelted. which the mxmawsmﬂwowxwm held .
- dependent . . . . -
on work : . _ (ii) For direct recruitment on the basis of
© load. : : mm‘memOdHos_d% interview:

. . Not exceeding 35 years (relaxeble for
: Government gervants upto 5 years in

accordance with the instructions @& orders

issued by the Central Government) .

Note: The oasowmw date for dete Tmining the
- age 1imit sheall be the closing date

- o , for receipt of w@vwwodeOSm from
_ candidetes in India (other than these
in Andaman & Nicobar Tslands and

bmmewasmmvv.

|
I
i
'rlr
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Method of recruitment. Whether

- \ " In case of recruitment by ﬁwoBOdMostmvawmwHOS\dWmsmwmww
vammoww;\ v by direct recruitment or by promotion grades from which Promotion/deputation/transfer to be made .
s will 8%, or by depubtation/transfer a percentage N o ] o
oMotee g, . of the.vecancies to be filled by . - o .-
: ¢ veérious methode, sL e
) T A — : 11
7.5& (1) 50% vy promotia failing wiich by PROMOTION o ‘ | :
- , transfer on davut-tice o-4 o Kssistant Hycérogeologist .with 3 years regular - service
Yes. failing whiok Ly direcet in the grads. . :
, recrulvuéens ., _
Iransfer on denviation
(11) 507 by Qircat recruitmont on the Offi cers under inc Gentral/s,ate Government. = : .
results of the Geologistei f Avaww Holding analoguus UOmwm on a regular basis; op ¢
Examination conducted by the - {i1) with 3 yeers regular service in posts in the
Union Publiz )

Service Counisd o
of

Y
.
”

failing which on the basics
selection by interview.

..aosmmﬂmwmdwos for appointment by

- scale of Bs.2000-3500

(b) Possessing the cducation
-experience laid down. for d re
-column 7.

(The departmental officers in the

are in the direct line of promot

for consideration for appointmen

t
Similarly, deputationists shall

n

deputation including , period of

or equivalent; and
al qualifications and

ct recruits under

fecder omﬁmmow%,,zso

ion will not be eligible

ori deputation,
ot be eligible fop
promotion. Period of
deoutation in another

ex-~cadre post held immediately proceeding this

appointment in the s
department of the Ce
not ‘exceed 3 years).

ame or some other organisation/
ntral Government sha

HH.Q&QHBme%
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Annexure: A !

No. 35-188/78-Giy
Govt. of India

Ministry of water Resources,

New Delhi, Nov. 29, 1988.

The Chairman,

Central Ground watesr Board,
New Delhi.

Sub: Representatioh of Shri B.K. Singh, Scientist'c!
(sr. Hydrogeslogist) regarding selection/apoo intment
for the post of sr. Hydrogzologist.
: "
Sir,

I am directed to refer to CGWB letter No. 3~-175/72-Ci
(Estt) da

ted 19th September, 1988 on the above mentioned subj:
and to say that the various points raised b
Saientigst

y Shri B.K. singh,

C' (8ri Hyirogesologist) in his rensresentation dated

27.7.1988 ha ve been examined and his promotion has been mage

on the recommendatiohs of the reviet D.P.C. in accordance witt
the instructions/ rules availisle on che sub
requested that SHri Singh m

ject. It is
ay be informed‘accordingly under
intimation &0 this Ministry,

Yours,faithfully:

sd/+ -
( AcK‘ Puri )
xD$fk Officer
Tele: 381370

>



» regard to the merit of assessment by the DPC is to
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6. In the case of i
confirmatio

for th nation, a permanent po

conoonms Mwmwmq a&. cases mentioned in paras. 1 Sﬁwmwmwﬂw ° M.w mwnwmo—é

DPC. he shons Mo%awamsmaa for confirmation on the basis of noioo WBQK

rity already p:oznan#wu:mw:nn mmu_smﬂ e rescrved pacancy and :NM vw%:n

. o i i 4

by the delay in 8:9:5:0:.: the basis of review sh i -

£

XVI. Convening of Review DPC

To rectify certain unij i
3 unintentional mistak i
conyeD ™ al mi es, etc., it
e ioww<wmn<m %MO under certain circumstances owmvmawnw aum o elig bl
S oy E_.mﬂmwnoo nﬁm%o o%bmawnoa_ or (b) :mm:m“m.cmo,woaoﬂmmwowwm&_oﬂ.
/ A where the seniori i i with
retrospective effect to differ wi oty Tt 2T
DPC ar o e iter with the seniority list place: {
N ere some proced i i
oo p ural irregulari i
, Or (¢) when adverse remarks in Em O.Wﬁmv~ U«wwaomuﬂ%nmma o
) . own or

the officer. Whenever

4 did not exist at all.

Powers i [
of review DPC.—]. The circumstances under which

ceedings of a DPC can be reviewed have been laid down {e pro-

above. These are

2. Each DPC should decide j
L2 cide its own met

Ww_ﬂom:%ommﬂwowmoamﬁ of ::.w suitability of the ow:mw%mﬁwm Wsﬂ@oﬁ:&. ror
Sidered py oC nmw H.B%._% dﬁmawi.m &mm_mmmow:.on of the om‘_oa%ﬁ%mmmﬂﬂoq
n to selecti i o
WMOJMMMHLMM# the MoooBanamaobm Mﬂmﬂﬂ wuowﬂm md:? however, docs

( mmendatory body and the recommendat:
wyw%mw mﬂosﬂgnoﬁ_ by the appointing mcgoaawn m%ﬁmam ooy It are
iowed wt mwpwmmwﬂwwuwzm Jﬁsolﬂw does not agree szﬂnw%mcnm ﬂoa_uo
: oo o > .ag mmenda-
} recommendations of the DPC N_S anﬂwﬁmm Manm_@ _%vvmnm. aure the

shall b : jon i i ity, i
¢ final. Thus, if any question is to be raised WM %MMMMM%:QMQN _m
ent wit

be expressed it should

" the casé again only with reference to the

PNNExy2E -XV

PROMOTIONS

511

be done only before the recommendations of the DPC are accepted and
acted upon.

3. Another question that has been raised is whether the review DPC
could change the grading of the officers already considered by them and
graded or whether they can change the zone of consideration or take into
account any increase in the number of vacancies. As mentioned in the
preceding paragraph, a Review DPC can only reconsider the case with
regard to the revised set of facts for rectifying unintentional mistakes which
might have taken place earlier. The Review DPC is required to consider

technical or_ factual mistakes
that took place earlier and, therefore, it should neither change the gradifig
of an officer earlier considered without any valid reasons which should be
recorded nor change the zone of consideration nor take into aecount any
increase in the number of vacancies which might have occurred subse-
quently.

{G.I,D.P. &A.R.,0.M. No. 22011/30/80-Estt. (D), dated the 26th March, 1980.]

Special circumstances for holding a second/review DPC.—(i) Vacan-
cies due to death, voluntary retirement. new creations. etc., clearly belong
to the category which could not be foreseen at the time of placing facts
and materials before the DPC. In such cases, another meeting of the
DPC should be held for drawing up a panel for those vacancics as these
vacancies could not be anticipated at the time of holding the earlier DPC.
If for any reason, the DPC could not meet for the second time, the pro-
cedure for drawing up of year-wise panels may be followed when it meets
next for preparing panels in respect of vacancies that arose in subsequent

year(s).

(i) In regard to vacancies subsequently intimated but were not
intimated earlier due to error/omission on the part of the Department
concerned, the Ministries are required as per existing orders to investigate
such errorsjomissions in furnishing correct information to DPCs and
take action against the persons responsible where it is found that there is
no proper justification for such omission. As taking of action as above
in cases of non-reporting will not mitiagte the injustice done to the officers
concerned by artificially restricting the zone of consideration nor can the
wrong done be rectified by holding a second DPC or preparing an year-
wise panel, a review DPC should be held keeping in mind the total vacan-

cies of the year.
{ Dept. of Per. & Trg.,

XVII. Instructions regarding Scheduled Castes/Scheduled Tribes

Instructions have been issued from time to time by the Department
of Personnel and A.R. regarding reservations and concessions to Sche-
duled Castes and Scheduled Tribes in the matter of promotions‘and
regarding reservations in confirmations. These instructions should be

by the appointing authorities concerned while

0.M. No. 22011/12/85-Estt. (D), dated the 16th June, 1986. ]

duly taken into account . 4 .
formulating proposals for promotion/confirmation for consideration of




BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
Circuit Bench,Lucknow u
0.4 Noe 41/90 (L).

},
Bo.K. Singh se00 Petitioner
Vs
Union of India and others Opp.Parties

REJOINDER AFFIDAVIT ON BEHALy OF THE
PETITIONER IN REPLY TO FRITTEN STATEUENT

SUBHITTED ON BEHALF OF THE OPPOSITE

PARTIES 1 TO 3.

I, B.E. Singh, aged about 47 years, son of
Late Sri B.V.S8ingh, resident of C-291 Niralanagar,

Lucknow, do hereby solemnly affirm and state on oath

N as under:=-
ol

..S)” 1) That the deponent is the petitioner in the above
<§r noted case and is as such fully conversant with

fi%:ﬁé<:: the facts of the case deposed to hereinunder. The
j965 deponent has gone through the written statement

and understood the contents thereof.

2) That the contents of paragrapk 1(a) of the written

statement need no reply.

3) That the contents of paragraph 1(b) bf the written
‘ statement need no reply. It is, however, subnitied

that the Departmental Promotion Committee should
have been convened in the year 1973 and eligible



e

persons on the date of selection should have been
promoted. However, S/Sri A.K. Hisra and E. Ravindranathan

vere not even eligible for promotion in the year 1972-73.

4) That the contents of paragraph 1(c) of the written

statement need no reply.

5) Thet as regards the contents of paragraph 1(d) of the
written statement, it is stated that 34 candidates were
eligible for promotion in 1973 and all thése candidates
should have been promoted simultaneously with U.P.S.C.

in 1974, but D.P.C. held in 1976 promoted only 22

candidates. Nowhere the number of posts available in

1973 have been spelt out.

It is, however, wrong to say that 59 candidates

vere recommended by U.PeS.Ce In fact, a total of 84

candidates were recommended in three phases as seen in

Annexure~IV to the written statement.

6) That as regards the contents of paragraph 1(e) of the
oritten statement, it is submitted that the alleged

adninistrative difriculty in convening a meeting of the

DoPoCe in the year 1973 has not been disclosed at any

stage. It is, therefore, clear that the D.P.C. was not

convened in the year 1973 without any valid reasons as

@ result of which complicatlions have arisen.

7) That as regards the contents of paragreph 1(f) of the
' prittenstatement, it is submittedthat when according

to own admission of the opposite partles 34 candidates

vere eligible for promotion, then there was no reason

as to why only 22 of them were given promotion subsequently

The statement that the relative seniority of the

petitioner and other respondents was fixed according

to revised recruitment rules of 1974 i.e. one promotee
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and 4 direct recruits in the seniority list as on

1, 1. 1978 circulated vide letter No.14-5/80-CH(Estt)=-
5757 dated 2.12.1980 is completely wrong and far from
truth. On the contrary, thtslseniority Sfization was
without any basis and as such was challenged by

Shri V.lU. Sikka, Scientist-C(Respondent No.6). The

departrnent has been in a habit of giving wrong statements
arnd figurese.

8) That as regards the contents of paragraph 1(g) of the
" wpittenstatement, it is stated that firm vacancles
aveilable in the year 1973 for recrultment to the posts
of Junior Hydro-geologists have not been spelt out.

9) That the contents of paragraphs 1(h) to 1(n) need no

reply as factual statements have been mdde in these
paragraphs.

10) That the contents of paragraph 1l(o) of the written
gtatement are not admitted as stated. Infact, tke
Review D.P.C. over-stepped its jurisdiction and
authority in reassessing the merit of @ candidate
while the Hon'ble High Court of Punjab and Haryana in
the Judgment admittedly directed preparation of
seniority list on the basis of the rules then existing
and in this view of the matter the Review DePoCo
wes not competent to reopen the assessment of merit
of each candidate which had already been determined
by the previous regular D.P.Co It is, however, submitted
that the review D.P.C. recommended the number of
officers as given below(Office Order No.818 of 1988

dated 29th June 1988) aﬁd not aé given by the statement
of the department.
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a) Against 1982 post - 13 officers
b) Against 1984 post - 5 officers

c) 4gainst 1985 post - 31 officers
d) Against 1986 post - 11 officers

The review D.P.C., it seems, reviewed the entire
promotions from 1982 onward and recasted the date of

promotions etc whereas they should have only looked into
the cases of the officers who became senior to the
petittoner by virtue of reviﬁ§ed;seniority list. The
review D.P.C. cannot rejudge the candidates already
Judgedby earlier D.P.C.

y 11)That as regards the contents of,ﬁaragraph 1(p) of the

written statement, it is stated that the deletion of
nanes of two officers who left the department does not
call for fresh orders and the need of ilssuance of fresh
order superseding the earlier ordier neeu a closer look

and smacks of uiterior motive.

\ 12)That as regards the contents of paragraph 1(q) of the

written statenent, it is stated that the plea that
conditional promotion do not confer any right of
promotion/seniority is not tenable. The service rendered
on regular basis cannot be treated as ad hoc. The
condition/content of the order N0.96 of 1989 vide letter
oe.10~6/84-CH(estt) dt 3.2.1989 cannot be epplied with
back date. The period of service of petttioner from
4.3.1985 to 10.5.1988 cannot be treated as adiroce.

That the contents of paragraph Z(r) of the written
statement, are denied and the pe%itioner has full right
to claim his seniority with effect from 4.3.1985 as he
had been promoted by regular D.P.C. on regular basgis
and wes adjudged superior to respondents Nos. 4, 16, 36,
37 and 40. The Hon'ble High Court order only statedthat

-
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@& fresh seniority list be prepared. The petitioner did
l not contest the case as there was a gross injustice

to Ur. V.ll.Sikka by not applying 20% and 80% rules in

Jixing hils seniority. The same injuétice is being meted
\ out to the petitioner now.

The best course would have to assess and promote

the persons concerned, who become senior to the petitioner

and place them et theilr just place to implement the court
j Judgement.

Revised D.P.C. has no power to rejudge the

candidates already Judged and change the gradings adwarded
: by regular D.P.C. in 1984.

14) Thet the contents of paragraph 4 of the written statement
' need no replye.

15) That as regards paragreph 5 of the written statement, it
T x> is stated that the statement made in paragraph 4.1 of O.4.
: . are facts and cannot be said to be partially admitted.

The reference of sub=paragraph (b) of paragraph 3 is not
“ related to the para 4.1.

16) That as regards paragréph 6 of the written statement, it
" is submitted that Review D.P.C. overstepped the

Jurisdiction conferred upon it and acted illegally in

E reviewing the promotions made earlier. In the judgment

E of Hon'ble High Court of Punjab & Haryana, there is

: only oﬁe direction that a fresh seniority list of

1 Junior Hydrogeologist be prepared in accordance with

old recruitment rules. Review DeP.C. reassessed the

merit of each candidate, already assessed by D.P.C. and

which has not been questioned by any body. any statement
L contrary to this ils vehemently denied.

i
?gﬁgyf 17) That as regards the contents of paragraph 7 of the
lh / ;
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written statement, it is stated that the statement

made in paragreph 4.3 is reaffirmed. The contention

of the respondent that the petitioner was promoted to

the post of Sentlor Hydrogeologist is pertially admitted
1s also incorrects It is a fact that the petitioner was
promoted on the basls of regular DsPsCe to the post of
Sentor Hydrogeologiste T'he promotion was subject to the
declsion of Punjab and Haryana Eigﬁ Court. The High

Court in its order asked the department to revise the
senlority list only and did not stay the promotion. The
Office order §0.96 of 1989 issued under letter Ho.10-6/
34-CH(Estt) dated 3.2.89 altering the regular appointment
of petitioner into an ad hoc appoint ment stands challenge:
The Review DeP.C. has erred in reviewing the promotion

of the petitloner vis a vis other candidatese

That the contentsof paragraph 8 of the written

statement as are contrary to the averments of paragraph
4.4 of the application are not admitted. The contents of
paragraph 4.4 of the application are, therefore, reiterate
to be true in full,

That the contents of paragraph 9 of the written

statement need no replye.

That as regards the contents of paragraph 10 of the
written statement, it 1s stated that the statement to
the extent that in 1984, only 5 vacancies were available
and 15 officers were considered have been admitted. In
1983 there was one vacancy and in 1984 therse were

5 pancncilese

There is a discrepancy in the respondent’s
statement in paragraph 3 of (o). Ho vacancy in 1983

has been showne.
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! The list of officers who were senior to the petitioner

! in 1984 and were not considered by DPC due to reasons
stated in column of reason for deletion is also not correct.
The officer at Sl.No;l to 6 are weeking as Senior

y Hydrogeologist in the department. SlsNos. 7 to 9 have left
the department and 10 to 12 were wroking as Senior Hydrogeo-
logist and are in the department. Shri S.J.Prasad, at Sl.No.l,
was not working as Seni&r Hydrogeologist at that time and he

was also dropped in 1984 by D.P.C. He has been promoted by
DeP.C/Review DeP.C. held in 1988.

| 4 21) That the contents of paragraph 11 of the written statement

I need no replye.

22) That the contents of paragraph 12{both‘paragraphs) and 13

of the written statement need no replye.

~ 23) That the contents of paragraph 14 of fhe vritten statement

- as are contrary to the averments of paragraph 4.11 of the
application are incorrect,hence deniede It is, howePer,

| submitted that since promotion processwas started after new
recruitment rules came into force then selection should have

been made in accordarce with amended rules.

24) That as regards the contents of.paragfaph 15 of the written
statement, it is submitted that there was no question of
review of the merit already fired and determined by the
regular D.P.C. on the basis of which the applicant was
given promotion on the post of Senior Hydrogeologist. The
judgment of Punjab and Haryana High Court was clearly
misread and wrongly applied and @¢cted upon as there was no
such direction by the High Court that‘the merit of each
candidate already determined shall be‘reassessed by the

review D.P.C. Lhe judgment would have been applied in the
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| manner the High Court directed.

| 25) That the contentsof paragraph 16 of the writien

h A statement are not correct as stated,hence denieds It

has already been stated that the Hon'ble High Court

¥ of Punjab and Haryana only directed ireparation of

“ a8 fresh seniority list in accordance with unamended
rules and neverdirected for review of whole selection

: made by the preplous and regular D.P.C. The judgement

% would have been applied without disturbing and

altering the merit already fired and determined by the
h regular DeP.C.

26) That as regards the contentsof paragraph 17 of the
" written statement, the contents of paragraph 4.14 of
the application are reiterated to be true. The review

L D P.C. overstepped its authority and jurisdiction.

27) That the contentsof paragraph 18 of the written
"~ gtatement need no reply.

28) That the contents of paragraph 19 of the written
L " gtatement as stated are not admitted. In fact, on
: quashing of the seniority list by the Hon'ble High
Court of Haryana and Punjadb, personsg who iere not
t earlier considered by the DeP.C. should have been
L considered by the review D.f.C. and placed at
appropriate places in the new seniority list instead
h of reassessing themerit of even those candidates like
L theapplicant whose merit has already been determined
h and fized by the regular D.P.C. It will not be out
E of place to mention here that the selections made
by the original D.P.C. in which the applicant was
h selected and the merit determined by this D.P.Ce was

never questioned by any body and, therejore, it was
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wrohg and illegal on the part of the opposite parties

to disturd the merit already fired by the DeP.Ce

29) That the contents of paragraph 20 of the written

statement need no replye.

T 30) That as regards the contents of paragraph 21 of the
’ written statement, it is incorrect to say that subsequent
revision was made on raising same points which were
raised in earlier representations and that there was
no necessity for reconsideration. Subsequent representa-
tion was necessitated due to fact that the date of
appointment of the applicant on the post of Senior Hydro-

4
geologist was also changede.
31) That as regards the contents of paragraph 22 of the
’ written statement, it 1s submitted that the points raised
by the applicant in his representatlon were never
A considered by the opposite parties and, therefore, no
spectfic reply was glven. It ls, however, submitted that
\ Sri E.Ravindranathnan cannot be placed at Sl.50.38 in

the revised seniority list. He was admitiedly promoted
by the DeP.C. in the year 1979 and not in the year 1976
e¢s shown in Annexure-7 of the written statement.

Sri E.Ravindrenathen was not even eligible for promotion
in the year 1984 as he had not completed 5 years regular
service thene.

32) That the condents of paragraph 23 of the written
statement need no reply. It is, however, clarified that
what the applicant wanted to say in the applicailon is
that the review D.P.C. recommended only two persons out

of 5 already selected by the D.P.C. held in 1984.

33) That the contentsof paragraph 24 of the writien
A statement as worded are not admitted. The opposite
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parties have twisted the matter. In fact, the controversy
in the present petition is that the review Departmental
Promotion Committee has no such power to reassess the
merits of the candidates already assessed by the previous
original D.P.C. In view of the matter the review DeP.C.
cannot enjoy same powers as vested in original D.P.C. The
provisions contained in 0.M.N0.22011/6/75-Estt(D) dated
30.12.76 and other connected office memorandum c annot De
applied in the case of review D.FP.Cs Review D.P.C. should
not change the grading of officers already graded by D.F.C.

That as regards the contents of paragraph 25 of the
written statement, it is submitted that according to own
admissiog of the opposite parties, the review D.P.C.
overstepped the jurisdiction vested in it and it also
acted in utter disregard of the judgment of the Hon'ble
High Court of Punjab and Haryana. There was no need’to
reassess the merit of ecch candidate which had already

been determinede

That the contentsof paragraph 26 of the written statement

are not admitted. There was no need for the DePeCe to
revise and reassess the merit already determined by the
previous D.P.Cs which wes admittedly never disputed nor
questioned by any body. 4s already stated, the Punjabd

and Haryaena High Court also never directed to act as suche

That the contents of pardagraphs 27 and 28 of the written
statement are incorrect,hence denied. The promotion of
the applicant on the post of Senior Hydro-geologist was
not ad hoc but it was only subject to decision of the
Hon'ble High Court of Pumjab and Haryana. It cannot,
the;efbre, be said that this promotion was on ad hoc

basis and as already stated the order treating such
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promotion on ad hoc basls ts illegal, arbitrary and without

- 1] =

any legal forcee.

37) That the contents of paragraph 29 of the written
 statement as stated are incorrect that the contention
of the applicant is without any force. The applicant

performed duties on the post of Senilor Hydro-geologist
on promotion made on the basgls of recommendatidéns of the
Departmental Promotion committée, and therefore, the

same cannot be treated as ad hoce

38) That the contents of paragraphs 30 and 31 of the written

statement need no reply.

39) That the contents of paragraph 32 of the written
statement as worded are not admitted. It is submitted that

the applicant chellenges reassessment by the Deparimental
Promotion Committee and Review D.P.0. and disturbance of
whole seniority list on the basls of such reassessment

on the post of Senior Hydro-geologiste. The applicant

s alweys been representing against the actions of the
opposite partiese. |

40) That the contents of paragraph 33 of the written

statement are incorrect,hence denied. The applicati on

deserves to succeed.

pated, Luckno e VAN
ed, Lucknou, B e

the July,1991. DEPONENT
JERIFICATION

I, the deponent named above, do hereby verify that

the contents of paragraphs 1 to 40 above are true to my
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personal knowledge. No part of it is false and

nothing material has been concealed, so help me

Gode

Signed and verifled this the day of July,

1991 at Lucknow.
ha ,
DEPOXN.

I itdentify thedeponent B.K.Singh

on the basls of perusal of records produced
before me who has also signed in my presence

i »
(P. K. .S'éI VASTAVA)

4ddvocate

-~



IN THI CBKYRAL ATMI NI STRATIVI THIBUMNAT,

| (Iackrow Banch),Iackrou

0@-‘5& Ko, 41 of 1930(1-)

B,X, €ngh %0 Mppilears

‘ . Vo

Undon of indglzs & others co Asspondents

l. REJOINDER AFFILAVAIT OF T3 PSITTIONIR IN LaPLY
TO THE CCINTER AFFIDAVIT sUBIATTJB BY Ce20SIil

A PARTY RO, 15,

A I. B,X, &ingh, aged about 47 Years, son of late @ B R,
Singh, rozlident of C=291, Niralarager, IMckrow, ¢o hereby

i| golennly pnffirm pnd sicte on ozth as undcii-

- 1) fhat the deponent L5 the applicant in the abcoverotsd
el

N\ ‘\\),')‘ case and ipg as such fully convarsant with ths faets of
|| /(\ the case dcposed to hevairunder, The deponent haz soae
% through tho counter afficavit filed by tus oppogdtc prriy
= \%\0\ ( M. 15nnd understood the contcnts thoreof,

23 Tart the contents of -ucond and third semtznee ol parazuinht
1 of the countor affidavii xR are Incorrect,hence demed,
Tne contents of paragrsph 1 of tha spplicatlcn axs

el.ioratad to be trac,

3) Tt the contents of paingzzph 3 of the countex afificd-vit

nosd o oply.
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4) That the contents of pazasraph 3 of the counter affidavii

8)

7)

arc incorrect,hencc denied and the contents of paragreph &.3
ol the 0,4, are rcltciated to be true, Tu2 D,F,C, in 1934 was
hold for 5 vacaneles and the anplicant was selectcd afaingt
ons of theci, One of the posts was kept reserved for sari Nserpj
2lviya and hence only & officers were promotod in tho first
ingtance by the 0fficcy ordor No, 321 of 1235 ¢ated 57,2,1€85,
E€ibscquontly, Shri g, N, Diftiu was also promoted as a rosult

of the same D,2.C, againgt the recultant vacancy,

Tint as regards tho contenis of paragraph < of the countexr
cifidavit, 1t 1g incorrect thet the fifth golected candidato
&1 8, N, 2Ullu tas appointsd ageinst fourih wacanecles, The £igih

vecancy occured as a result of voluntary rstiresent of &t J. Y. 5
tmréi\%;, '

Tact as rogards the content: of paragraph 5 of tho ecounter
affidavit, it ig zxk incoircet to @y that the gcniority ligt
veleased on 21, 2, 1£30 was not fiml,The statenent made in 0, A,
et g 1.No3, 6,9, 4,6 and 4,7 are correct and reaffirmed, Tac
gonlority 1ist of Jr, Hyﬂxciigfoz;ls‘c as on 1,1,1878 released on
2,12,80 vide 1lctter 19,14-5/80 CH(3stt)-5765 was a fiml inter so
seriority 1ist, <111 the ,2,C, of 1864 took place and appellant
stood promoted to the post of ﬁr, Hydrogeslogist, The semiowily
ligt s subscquently t'bevj.a\'::d in 1637 in vizw of the manjadb

and Haryam High Court judgmont,

That the contents of pazpgraph 6 of the counter affidavit
aro rot acdmitted, In fact, the statement of respondent 1o 15
ﬂot’ -~
in reonce to polst 4,0 that his mne \:askconsﬁ.dere& ig only
acritted, However, it £g incorrect to say thet only 12 candidatos

wors congldered, The corrset situation isg that 18 candldates

vere congldared and the respondent being st &,.1.18 uwag nog



congldored , Tho department congddeved one ghrd 5,C, Emttacharya
vho weo at gl.No,13 just below ghrd S,‘N.. Miiu and vho vag
+ ebgorbed pormancntly in R, 5,0, The applicani ramaing genior to the

recpondont A the grade of Junior Hydrogeologist and Zenior

Hyd:rogeologloti,

2g rogards
| 8) Tiant/iho contents of peorami~ph 7, xEExK

o244

. She contention of rogpondent in response to poinis 4,0 and
.10 of 0,A, to the cxteat thet semority 1ist 25 welid is

» ) adaitted, Gne spplicant is egordor to respondent 0,13, However,

on
it is mot acaitted that ho should get cenloxi{y bnsed #ute tho

principiog of roccrvation ag ho had pot elaimasd ths right vhcon
fi
he Joinod the depeortment or vhen he was promotad to the post
relevent
of Junior Hydrogcologist, The averments mode infoint of 0,1,
b

" &~ are also reiteratad,

) ‘ ®) ihat ¢he contento of paragraph B of the counter affigarvit

-

noed ro xgply, Howevor contents of parn c.,u/\ 4,2,6 of tho O, A,

. ave reiterated to be truo,
That as rcgerds parn 8 of the counter affidavig, the sintenent

of the roondont to the extent thet hisg mame vaz me’ considzie

by DB G in 1e8&.i0 acmitted, Yovover, his stricment that
I P4

veviou 2,2, C, has rightly asscssed his worflf based on

N
., enz
pnd o2t

conlority 1o pot acnitied, The fact remeins %ha% rospondens

2o Junior and rompalirad jundor ¢o %he applieant after the

Sy

b cendicaturs and this ig boley chnllenzed as review 73,2, bas

=
actod beyond ‘chekjuricélctione

*

\ 11) ‘dant the comtenis of pexarreph 10 of the eotnter pffidavit

oo 8intod exre incorrect,hance denicd and 4ho corizots of

4o3,8 10 (&0 of the orisiml application are

reitoretod to be txug, Wb reviow DL, Vas comroped oy
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12)

X

beeaise of punjab and Haeyam: figh Court Judzient ard
4+herefore, 4t neted beyond the terms of xcfarenes akd
cetad 111cmeily, It 46 incorrect tlatl tho origiml B¥. 0

have rot token nll metorial Zpcis,

inet o8 regards the contents of pzragreph 11 of the esunter
afficavit, £% 1s incorrect {imt the epplicattEn as junior
to tho ansussing opposite perty, The request was, itherefore,

uniarable,

7 knt the comtents of parngorph 48,1 of the npp'icailion

nre, houavcr, reitoratod to be trus,

Tact the comients of pavagraph 12 of <he counter affidavid
sro incorrect,hence demied and the comtenis of priagreph 4,8
02 tho origiml sppliention rrec zcitoretod to bo fille, B P.Ue
of 1934 folloved the correct proe=zc¢ire, Raoviet hwE,os 22
esnvenad Cio o docision of Janjeb and FHaryam Hish Cooxd
judsment to conglder the candidatcdrho cculd wot bz congl dered

Wnpe ¢
by remiar 0,2,C, and after roview 0,P,0,. should Iave assestod

Defteuk- B, ana. M
the estlevent canéidatcs,Lth:ir relative semority shsuid have
besen fincd, The reviow D,5,C, hac rs povers to (i) maks tho
regulny cppointment into ad hoe and {L2) to altor tha nmerits

of “he candidates selectod carlizy by 0,2.C, 1t ¢lus actec

beyong itg cespe and pover,

That tho contents of perngerph 12{repented) of tho countuer
cfficavit nro incorroct,henes dendod, The raspondent g, lc
vno Dot concldorsd as he wad nuteldz the zosn: of congidaimtion
pnd, thewrcfors, 54 Lg incorrcet to oy thet hic was denled
promotion on tho post of ¢onlor Hycroazologlot sinea cgpositic

[

perty Yo .3 hes all along bomn junior %o the epplicant. Meneo

L

4+ ig¢ p hypoihceatcsd question an to vncther he woulc hev: been
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R

gl.ven promotion prior to ihs applicant on thc post of

Sonioxr Hycrogcoloslct and gelaontist Goede D,

13) Tt the contenis of parcgrrph 13 of tho counter poffidavit

&2 incorrect,hence denicd, The spplication desorves to

Cleeced,,
‘ /)\)—-X\s G '&"7;\ L
Mtod, Luckrox:, \) ‘“"\
thc 8cptenber 1€20, (B, X, siu)

A pplicapt

I, B,X, singh, =on of iate ¢hxl B, N, %ingh, aged abou%
47 years, residing at C=221, Nirala Fagewr, Incknow, ¢» hersby
verify that tho contents of paragraphs 1 to 13 above axe trua
to ny persoml krowlazdgoe, No part of it is falge and mothing

nptorinl has been concealed, so hclp me Cad,

gignad and verdilicd thie %tha day of Czptamber 1090
2t Inchoovw, .
' \a £

G\ st =

B8.%, 31NH)
Applicant

I identify the deponent B, Y%, Fingh oa
perucal of xzccords procucad b:ifors me who bas
2lso singnad Ln ny pyssares

\ .
(2T avnstavn)

Advocatz
Councsl for the applicans
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A4S stetecd in the Annexure 2 ol the

0f the Cffice Creur ..0.321 ot

I. Thk
.

Tt 0% LAl s IO R IVE WIILT AL, Ll o i welll,
LUCK. C.
Qe oD 41 of 19¢%0
Letvoen:

L.l eningh

-

.o arnlicent
Y S.

<

Union of India and others

28ncn. ents

Counter afficavit filed by i~.Veesranna, Respon.ent ..0.15

i, =».Vesranna $/o X.Onnurasna, aced 47 years,

tcientist - C (senior .ydrogeologist), Office of the

Central Ground .ater Eoard, <outh:orn kegion,

do hereby solemnly and sincerely <%firmm ané statis

e on
oath as follovs:

1

1. I ar the Responcdent :c.15 in the Cundolcl o O0

-

nrr-in anc hence fully accuairtec uith

all toe facts of
the case.

“he facts stated and averments made in tre C...
ares not correct and I deny all ol ther -xcoopt tnzd

are specifically adwitted herzunder. Lhe Uodu e

contzin merits for greating reli=f @s nroyed t

2. .ne nzras 4.1 anc 4.2 cornteln formel infor t

Lnat éqbot recuire recly.

3. In reoly to the nura 4.3 of Cea. it is suv
tnast the

contcntior of the ap:slicant thet he

war o wuY
cesinst one Of the five vicancies of 1984 is incnrract

-
(TR

in the nors 3

£19C% of Ll & ., Lo ~

T q
IR 5

et T e

T e (’IW

H
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senicrity of the cunior ilydrog.olocist &s on 1978 and

1°

\L )

)35 circulatec by thie e «rtrent is still unfer ¢ismute
vice oy Cene 0.202/%7 in the Centzal Acrinictrative
Trivural, -iyczraced sench, .yd-ratac and the «onlicant

is res-sondent :i.0.10 in my CTese as such hic claim that he

A :

ves sernior “o re in the ¢racde of Junicr nycrogeologist is

t

LY

not valid xt% until final cisvoszl of the samwe.

[

7. In renly to the paras«.S and £.1C it 1s submitted
that the seniority of Jurior .lydroceologist ~renared undsr
the instructions of Funjak unc Hderyama «ic¢h Curt aand it is

vali. OSecertm-nt is richt in folloving the sare in

dreidine —evartmental fromotions. It is also sucmitted that

this revised seniority of curior Sydrsyeolocist +hich could
not cmnsicer the nrinci*les of reservetions for ocheduled
Laste and &Lceeculed -rlbya cas cuestioned i ry tene336
of O.A.202/37‘As per the judmment C(elivere! Ty tae
sor'ble dycderarad sench of lentral Adiriristrative . ribunal
dantec 14-9-£7 "the seniority list will ke suljrct to the
final &isvnosal of Qwie..0.2C2/87".

~

Se “he averrents in paragr=ohs 4.11 t2 4.25 co not

pertain to me, therefcre no reply is rezuired as

“esponient ..0.15.

g, In reoly to tne vera =.27 2f Cene it is sunritted
tnat there is no scope of my na.e corinc u- in the zone
of consicerstion standing 2t <1l..c.15 of th= seriority
li=zt, s=ince the Cefric-rs -tn he considersc © . re nly urto

“l.0012 (ori sece.ulloo) tares tiﬁesith: fonr v oconcies.,

S dnere was no scone for the .ere-. imr=eae=ye=r=15-5 to

o AAWPJQ}&'

2rd nace C/C

COrr.




_‘:;"
segses ny 0 oric eteonsuith 211 the 1. <f#icrre i:.zluling
[N —
sri H.l.oingt (the -5 lie ~t). who rovie e oZ. N8
richtly gsrecsec Ny © ~fnpronce vLged on ravicor gzriority

c¢ on 1-4-19€5 anC nlecec 2 not cnly atove ori e ce-ingi

and also selected me ecainst tn

)

1585 vacarcies irn praference

to ori B.t.zingh wanmslicant).

iC. In revly to the raru~ravhs Zrom 4,28 to £.3C,
it is submitted that the constituticn of reviev

PR g

hecame essentiz? to "rectify certoin unirtentinnsl wizstekes”

end also Lecauss the originael —.. Lo "has not tecen all
reterial fzcts'. In the annexure 8 of Je... it is clarified

that at paracraph (2) "each L.r.C. should c¢ecice its own

wethod ané procedure for objactive assegsment of the

ia

&)

uiterility of candicates anc is sntirely lefe wo the Lerel.
to meke its owrn classification o= ths officars Telng
consicered by ther for tac selection vosts” .o at »@ra (3)
“for rectifying the unintentionel mistzes ' aich miant heve
teken place earlizr' and tie credinc eerlier fiuad Te
changedé only by recording tae vali¢ m= reesons o ¢0O
justice undone hitherto.

11. In reply to the paregram 4.31 of the Cw.. it is
subritted that it has been recuestec to thz nicgher
suthorities to effect my promotionx to the -ost of benior
:iyéroreolocist frcom a cate earlier to my juniors to do

iustice.

1Z. in re ly to the pcracresh 2432 Of Cese it iz
surritted that the very criteric follor e¢ by ihe oricincl

5.0 .Ce was not appropriate anc the seriority =

L
i

py review ...c.C. as perl the Funjek and =4ryane

k,
-
i
£
| &

!

jucgment. Lncer tne changed seniority aBc circe siar

’.th _f)aqe /tM
COHIL. Cj/

i}
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Uetle O 41 of 1990
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Lrinn of Indi 7acd othzrs oo Legeonente

Cnantor cfficavit filed by o eVenrenng, desponicnt 0.15

———

I, . .Vorronna o/o [ll.Onnurenre, aged ¢7 yoern,
selontist - € (Uonior aylregoolco irt), Office of the
Copterl Cround ..rter !o¢rd, -outhrra Kegion, .lyrerel 2d,

o hrriby soli:nly and sinceraly c1Lirm ond stele 0a

ortM oo 2100 o

1. I am the .cz-ondrnt 0015 12 the Ceve 20 1 o 20

Aeroin 2oC hencs futly eccucictod vith all the fretr of
tho cntnre Lhe Focts statad ong cverments i Jo In the Cess
~re not corrsct end I @-my 11 of tac- we-st theo:r thet
gue~ifically aduitted h rundrr, «nr Uene ¢nnot
cont=in morics for c¢r otinc rzlicf ~5 pr yoo troraing

-~

2. 10D DorT 4.3 and 4.2 zontrirn for—z1 4:.7cr tior

-
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3. in revly to the ~.rm £.3 of wene it iC
that tas comi-rtior of thr zoslis it th -t ho =0 uelacted
ccrirat one ol the five vicerelns of 1%{4 iz incorxy t.
5 statr¢ in th- anperure o2 of €0 Ges Lo the oo0e 3

of the Cfiics Urder i0.321 of 1815 of Cile , @ ki

i
é&zﬂW/
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(atos 27-2-1965 "one raculer vacancy hes bem kept vecant
fycn ¢ mona the Dopirtmentel rewotion:s te thz grr ¢~ of
tonior dycroczologict for -ri sircy ..2laviys, <r. dycro=
ccolorist, CC.L as per tie directiore of fich wourt o°
Jusfccture et «llaherad, Ludhnow 1.znch, Lucknow in the

.rit Patition fil:¢ by bri iruj colaviya®. Thuecfore undor
tnstructlons of the sald ordor Derele. hee decldod promotions
for canly four of the five v.cancics aveiloble during the

yoir.

‘o In reply to the para 44 0o Tene it iz subritt=c
thet the apolicent has amply statcoc and agre=¢ thercin
that promotions verc givea to four officer: in ¢ho first
fnstancae <ri . e.sil1lloo vho vcu one place bolcd the

canlicant .o clso promoted o3 ¢ result pf €hz Lute el

.nc ne cssured the charge on 11-3-1¢85 £& -wuulor Jdydro-
czolocist. %hus, it is cvidont thet tha caacdlid.te for the
£4Tth vecancy '8 taken frcm thco sane DeF oLy mencl &2
Gecidec on 2/-2~-1905 for the four vecarclies, the offer of

th» apvooint..«7t was subsgcucntly clven within ¢ weoriod of

6]

10 nySe

5. In renly to the peoras 445, 4,6 ané ¢.7, £ ~a to
clarify thct the seniority of Sunior aydrccooolonist o5 on
1=1-1¢78 cc rclcased on 2-12-1980 wes not finzl snd was
«4thdrevn by the drmartmert undrr instiucticrz of the

court judgrente

In r=-ly to the part 4.0 I z2m to tuledlt thet the

-
Qe

L RN, N- .
a8 ¢ B0

contzntion oi the a~nlicant that Ny nemc
considerad for the promotica of dinior liydroeiolontst

R
g

acainct 15Ge viecerncies is catir ly incorrcte e

, ]\\

)
3
)
T3
]
)
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seniority of the Junior Hydrogsoloclst as on 1978 oud

-3~

i85 circu;ated by the Dep<rtment is still uncer dlspute
vide ny Oed..0.202/87 in the Central Administrative

v rirunal, Hydsrabad Bench, hiyderakad and the amplicant

1s respondent 1:0.10 in my Gene As such his claim that he

vas senior to me in the grade of Junior iydrogecologist is

~«

not valid k¥ until fincl disposal of the seme,

7. In reply to the pares .9 znd 4.10 it is submitted
h that the scniority of Junior Hydroceologist prepered under
| the instructioas of Punjab cnd Haryana Hign Ccurt and it is
vclid, Department is right in following the same in
h dociding Departmintal Promotions. It is also submitted that
A, this revised seniority of Junior Hydrogeologist uhich could
not consicer the principles of reservations for Scheduled
Caste and Ockeculed Tribes was cuestioned in my :1e3.336
of O.A.202/87.As per the judcment delivefcd by the

lion'ble Hyderalad Bench of Central Adninistrative Tribunal

i "‘ﬂ cated 14-9-87 “the seniority list wwill be subjoct to the
“ o final cisnosal of 0.1 .10.202/87".
L1
3e The averments in paragraphs 4.11 to 4.26 <o not
“ pertain to me therefore no reply is requirec as
Jiesponcent +0.15.
- y 9. In reply to the para <.27 cf O.A. it is sutkritted
|
k that there is no scove of my name coming u» in th» zone

of consideration standing at tl.:0.15 of the seniority
list, since the Officers to be consideresd w-re cnly unto
51410412 (ri S..Culloo) threc timesitha feur v.cancles,

Dwm\% =L 19¢S There was no scope for the J.r.L. intheyoer 185 to

M

i .
| c/qu
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i0, in rarly to ho ror ¢ ¢.al 1TCh 2028 Lo /430,

v 1o suboitioo tact thc ettt Lo o oTivil R N
“cgsmg ceeestist o "roctify cor 4n unbrgoaticn? Lt E e’

-~ #1mn heerus the oricia-sl e e Tans net ot o)
~risl forta e in the or-cxueve Af of [ oe.o 20 10 clirifind
tqat ot moroersch (2) Mencn Deoev siculd ool ite ol

- thod ané . rocuiuarc TOr rhjrcitve gorTodea e @ the

cute i1ttty of carcicutno T foomAtr Iy 1Ol on BT e e
e, owmtir b o closstilooLn o 9w ofLt¢- o noog

11. I1 rcply o ¥nT ol cinl Le31 00 LT et i= is
sub-itted ot Lt oo Pl roouLsisl o ta at T
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Jdycrocrolocict frem o € oz ToTlior te farlor o CC
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I vas concldzrad cupcrior to the aprlicant for 1985
vecanet oo £nd his promotion zcainst the 1984 vacancies

thus beconee invelild.

1z, In resly to the pareirs *hs fron 4.33 to 4,36
of O.n. it 18 submitted thet, since my name did not come

un ior considsrattonfﬂ.?.c. curing 1984 I was deprived of

_my promotion due to me. ia¢ I been considcred at that

point of time for 1984 vacercies I would have been
pronot ed to the post of Lenior Hydroceolocist in preference
to £ri ..-.binch ané r. accruecz all the financial benefits

and alpo ati.ined the elicitility for prorotion to the

next hichsr grade of tcizntist '.'.

13. In view of the above sukrission it is clear

that the avpplicant has not made out 6ny czse and therc

15 no mzrit in the Oricalnal . nplication. Zor the reasons
stated above the Hon'ble Trirunal may be plcased to
Sismiss the C.Ar. and pass such othar orcer or ordesrs

as are decaed f£it ané proner in the circuist:rces of the

CESCe

Lolznnly affirmed before me
on this ‘lYK'day of June, 1920 Lefore -:e,
and signec¢ his name in my

Dresence.
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